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INTRODUCTION

I, the Chairperson of the Standing Committee on Defence (2025-26),
having been authorised by the Committee, present this Twentieth Report (18"
Lok Sabha) on Demands for Grants of the Ministry of Defence for the year 2026-
27 on ‘Army, Air Force, Navy, Joint Staff, Ex-Servicemen Contributory Health
Scheme and Director General of Armed Forces Medical Services (Demand Nos.
20 and 21).’

2. The Demands for Grants of the Ministry of Defence were laid on
6" February, 2026 in Lok Sabha. The Committee took evidence of the
representatives of the Ministry of Defence on 19" and 20t February, 2026. The
draft Report was considered and adopted by the Committee at their Sitting held
on 16" March, 2026.

3. For facility of reference and convenience, Observations/Recommendations

of the Committee have been printed in bold letters in Part Il of the Report.

4. The Committee wish to express their thanks to the officers of the Ministry
of Defence and representatives of the Services/Organisations for appearing
before the Committee and furnishing the material and information which the

Committee desired in connection with examination of the Demands for Grants.

5. The Committee also place on record their appreciation of the assistance

rendered to them by the Committee Secretariat.

New Delhi; RADHA MOHAN SINGH
16 March, 2026 Chairperson
25 Phalguna, 1947 (Saka) Standing Committee on Defence
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A. REVENUE

REPORT
CHAPTER |
ARMY

The Committee are aware of the fact that the security challenges
confronting our nation are diverse and intricate. The Indian Army (l1A)
recognizes these complexities alongside the swiftly changing
geopolitical, socio-economic, and technological landscapes.
Consequently, the IA has designated the period from 2022 to 2032 as
the 'Decade of Transformation’ to build a future-ready force. While
continuously assessing operational readiness, the I|A remains
dedicated to advancing national interests and protecting the country’s
sovereignty and unity from both external and internal threats. The
budgetary demands for Army are contained in Demand Nos. 20 and
21.

1.2 For examination of the Demands for Grants of Army for the year
2026-27, the Committee had sought from the Ministry of Defence a
statement indicating the proposed and earmarked outlay at Budget
Estimate (BE), Revised Estimate (RE) and actual expenditure for
Army during the last five years including 2025-26, separately for
Capital and Revenue segments along with projection and allocation in
the BE 2026-27. The details submitted to the Committee are tabulated
below:

(Rs. in crore)

Year BE RE Expenditure

Projection | Allocation Projection | Allocation

2021-22

1,70,705.28

1,47,644.13

1,68,657.23

1,57,619.06

1,57,092.05

2022-23

1,74,038.35

1,63,713.69

1,80,526.71

1,73,335.62

1,70,019.87

2023-24

1,84,989.60

1,81,371.97

1,97,628.57

1,95,032.23

1,91,597.63

2024-25

2,14,577.03

1,91,319.60

2,01,289.26

1,98,427.82

1,97,039.51

2025-26

2,14,727.72

2,06,200.00

2,38,807.48

2,29,648.71

1,64,465.05

2026-27

2,61,542.98

2,41,968.98




B. CAPITAL (Rs. in crore)

Year BE RE Expenditure
Projection| Allocation| Projection| Allocation
2021-22 | 51,492.10| 36,531.90| 38,344.90| 25,377.09 25,130.94
2022-23 | 46,844.37| 32,115.26| 32,598.49| 32,598.49 36,616.19
2023-24 | 37,341.54| 37,34154| 33,412.16| 33,412.16 28,613.50
2024-25| 35,664.95| 35,664.95| 34,670.21| 34,226.95 40,594.03
2025-26 | 33,400.68| 33,400.68| 36,198.43| 35,239.66 26,810.53
2026-27 | 41,672.94| 41,672.94 - - -

Note: (i) Expenditure figures in respect of FY 2025-26 are upto December, 2025.
(i) RE 2025-26 and BE 2026-27 are subject to Parliament’s approval.

Revenue Budget

1.3 From the table "A’, it is evident that the Revenue budget
comprises of two main components, salary and non-salary. A major
portion of the budget head primarily goes for salary expenses which is
a fixed expenditure. The non-salary expenditure caters to the
expenses on stores, ration, transportation, fuel, etc. which are
essential for regular training and operational preparedness of the
Army. In Budget Estimates (BE) for FY 2026-27, against Revenue
Head, projection of Army was Rs. 2,61,542.98 crore and allocation
to be made is Rs. 2,41,968.98 crore, hence allocation lessened by
Rs. 19574 crore. In case of Revised Estimates (RE) for FY 2025-26,
under Revenue head, Army’s projection was Rs. 2,38,807.48 crore
and allocation made was Rs. 2,29,648.71 crore. The allocation is
short of demand by Rs. 9158.77 crore, however, the expenditure
incurred during FY 2025-26 was Rs. 1,64,465.05 crore.

Capital Budget




1.4 Capital Budget, as shown in table 'B’, provides for expenditure
on modernisation, enhancement of force level, infrastructure
development, etc. Under Capital Head, in BE for FY 2026-27, Army’s
projection was Rs. 41,672.94 crore and the same amount was
allocated to it. There is no deduction allocation vis-a-vis demand
which is higher than BE 2025-26 projection of Rs. 33,400.68 crore. In
RE 2025-26, the projection of the Army was Rs. 36,198.43 crore and
there was deduction in allocation by Rs. 958.77 crore. However, the
expenditure incurred during FY 2025-26 was only Rs. 26,810.53
crore.

1.5 During oral evidence, on allocation of budget, the representative
of Army apprised the Committee as under:

“I will now highlight the Budget allocations for the Financial Year
2026-27. The Indian Army has been allocated Rs. 2,85,735 crore,
representing an 18 per cent increase from the Budget Estimates
of the previous financial year. This allocation will be utilised
across two major categories. First, the revenue component, which
primarily covers operations, maintenance and sustenance, as
well as the budget for salaries, risk and hardship allowances. The
second category on which the allocation will be utilised is the
capital component, which is designated for modernisation and
infrastructure development.”

(Verbatim Proceedings dated 19.2.2026, Page No. 19)

1.6 Further, in respect of Demand No. 20, the representative
submitted:

“‘Now, coming to demand number 20, which is the revenue
budget, the allocation is Rs. 2,44,128 crore. This allocation is
strategically designed to enhance our defence capabilities and
support our armed forces. The amount of Rs. 85,841 crore is
allocated for vital expenditures on ammunition, rations, fuel,
clothing, equipment maintenance, transportation, supplies and
the ex-serviceman contributory health scheme. This
comprehensive funding ensures our personnel are well
equipped and cared for, reinforcing our commitment to
maintenance of operational readiness and national security. An
amount of Rs. 1,58,287 crore is specifically set aside for
salaries and allowances.

This Budget is strategically structured to ensure that every

allocation maximises our operational readiness. A substantial

amount of Rs. 26,983 crore of the non-salary revenue budget is

dedicated to stores, which are vital for maintaining our Army’s
3



effectiveness. This allocation supports critical needs such as
ammunition, security-related equipment and the replacement of
weapons and vehicles, as well as essential supplies like rations,
fuel and clothing. These resources are fundamental to
sustaining our forces. With Rs. 11,890 crore of the budget
focused on works, we prioritise the construction and
maintenance of crucial infrastructure. This includes field
defences and logistic storage facilities, as well as
accommodation for our personnel in border areas and peace
stations. These investments are essential for operational
efficiency and soldiers’ welfare. We have allocated Rs. 5,738
crore for transportation, a key enabler for operational mobility.
This funding will facilitate the efficient moving of units between
operational and peace stations, ensuring that our forces remain
agile for training and deployment. The careful distribution and
prioritisation of these allocations reflect our commitment to
meeting operational needs and addressing critical challenges
effectively.”

1.7 In respect of Demand No. 21, the representative of Army
submitted the following:

‘I will now cover the Indian Army allocations for capital
expenditure as part of Demand No. 21. The capital budget has
two main components. The first is modernisation through the
procurement of new equipment and weapon platforms, which
amounts to Rs. 34,150 crore or 82 per cent of the total allocation
under capital head. The remaining Rs. 7,457 crore and 18 per
cent is designated for development of key infrastructure in the
financial year. The modernisation budget is set to strategically
allocate funds for delivery-based payments concerning weapons,
ammunition and essential military equipment, including new
acquisitions. The infrastructure budget is planned to be allocated
for the construction of roads, ammunition storage, essential and
critical logistic infrastructure in border areas, as well as storage
facilities and accommodation.”

1.8 When the Committee desired to know about the pace of
reforms, the representative of the Army submitted as under:-

13

..... | would like to highlight some positive developments and
future roadmap. Impetus is on enhancing capital expenditure
and infrastructure development along borders. There is focus is
on technology infusion, with emphasis on collaboration in
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research and development with academia and industry. There is
also revision of various policies and financial documents, with
focus on reducing timelines, facilitating faster decision-making
and establishing a robust monitoring mechanism....”

Percentage Share of Army Budget

1.9 When the Committee desired to know the percentage share of
Army budget, both in Revenue and Capital segments, out of the total
Defence Budget during the last five years, the Ministry furnished the
following:
“Details of budget allocated at Budget Estimates (BE) stage to Army
under Revenue and Capital Heads out of Defence Services Estimates
(DSE) for the last five years and FY 2026-27 are as under:-

(Rs. in crore)

Year DSE Army %age Army %age Army %age
(Revenue) share (Capital) share (Revenue + | share
w.r.t. DSE w.r.t. DSE .

Capital) w.r.t.
DSE
2021-22 | 3,47,088.28 | 1,47,644.13 42.54 | 36,531.90 10.53 | 1,84,176.03 | 53.06
2022-23 | 3,85,370.15 | 1,63,713.69 4248 | 32,115.26 8.33 | 1,95,828.95 | 50.82
2023-24 | 4,32,720.14 | 1,81,371.97 41.91 | 37,341.54 8.63 | 2,18,713.51 | 50.54
2024-25 | 4,54,772.67 | 1,91,319.60 42.07 | 35,664.95 7.84 | 2,26,984.55 | 49.91
2025-26 | 4,91,732.30 | 2,06,200.00 41.93 | 33,400.68 6.79 | 2,39,600.68 | 48.73
2026-27 | 5,84,785.45 | 2,41,968.98 41.38 | 41,672.94 7.13 | 2,83,641.92 | 48.50

1.10 Further, details of expenditure incurred by Army under

Revenue and Capital Heads out of total expenditure incurred under Defence
Services Estimates (DSE) for the last five years (including FY 2025-26) are

as under:-
(Rs. in crore)
Year DSE Army %age Army %age Army %age
share share share




(Revenue) w.r.t. (Capital) | w.r.t. DSE | (Revenue + | w.r.t.

DSE Capital) DSE

2021-22 | 3,66,545.91 1,57,092.05 42.86 | 25,130.94 6.86 | 1,82,222.99 | 49.71

2022-23 | 3,99,123.44 | 1,70,019.87 42.60 | 36,616.19 9.17 | 2,06,636.06 | 51.77

2023-24 | 4,44,699.20 | 1,91,597.63 43.08 | 28,613.50 6.43 | 2,20,211.13 | 49.52

2024-25 | 4,50,732.91 1,97,039.51 43.72 | 40,594.03 9.01 | 2,37,633.54 | 52.72

2025-26 | 3,74,701.08 | 1,64,465.05 43.89 | 26,810.53 7.16 | 1,91,275.58 | 51.05
Note:

() DSE includes Army, Navy, Air Force, Joint Staff DRDO, Ordnance

Factories/DoO(C&S), NCC, & DGQA Budget.
(i) Expenditure figures in respect of FY 2025-26 are upto December, 2025.

(iii) BE 2026-27 is subject to Parliament’s approval.

1.11

There is an evident decrease in percentage share of revenue
budget of Army out of Defence Services Estimates from 42.54 per cent in
2021-22 to 41.38 per cent in 2026-27 and in capital budget share from
10.53 percent in 2021-22 to 7.13 per cent in 2026-27.

1.12 When the Committee desired to know whether any adjustments
were made due to reduced allocation, the Ministry, in a written reply,

apprised as under :

“Details regarding the projections and allocations in respect of Army
during the last five years, separately under Revenue and Capital Heads,
are as follows:-

REVENUE (Rs. in crore)

Year BE RE Expenditure
Projection Allocation Projection Allocation

2021-22 1,70,705.28 1,47,644.13 | 1,68,657.23 1,57,619.06 | 1,57,092.05

2022-23 1,74,038.35 1,63,713.69| 1,80,526.71 1,73,335.62| 1,70,019.87

2023-24 | 1,84,989.60 1,81,371.97 | 1,97,628.57 1,95,032.23 | 1,91,597.63




2024-25 | 2,14,577.03 1,91,319.60 | 2,01,289.26 1,98,427.82| 1,97,039.51

2025-26 2,14,727.72 2,06,200.00 | 2,38,807.48 2,29,648.71 1,64,465.05

CAPITAL (Rs. in crore)
Year BE RE Expenditure
Projection Allocation Projection Allocation

2021-22 51,492.10 36,531.90 38,344.90 25,377.09 25,130.94
2022-23 46,844.37 32,115.26 32,598.49 32,598.49 36,616.19
2023-24 37,341.54 37,341.54 33,412.16 33,412.16 28,613.50
2024-25 35,664.95 35,664.95 34,670.21 34,226.95 40,594.03
2025-26

33,400.68 33,400.68 36,198.43 35,239.66 26,810.53

Note:
(i) Expenditure figures in respect of FY 2025-26 are upto December, 2025.
(i) RE 2025-26 is subject to Parliament’s approval.

1.13 It may be seen from the data provided above that there has been
consistent increase in the allocations at RE stage in respect of Army under
both Revenue and Capital Heads from FY 2021-22, onwards. It may also be
seen that there has always been saving at the end of each aforementioned
financial year except 2022-23 and 2024-25 under Capital Head. Hence it is
noted that sufficient funds were made available during the aforementioned
years for expenditure by the services on various projects. Further, the
allocated funds were optimally utilized towards operational activities and
urgent and critical capabilities were acquired without any compromise to
operational preparedness of the Army and additional funds, if required, were
provided at MA stage to meet the requisite expenditure. Requisite actions
are being taken to ensure optimum utilization of fund during the current
financial year.

Budget for Modernization




1.14 The Committee were apprised that during FY 2025-26, Rs. 26,100.00
crore and Rs. 29,000.00 crore were allocated to Army at BE and RE stage,
respectively, under Capital Acquisition (Modernisation) Head. Against
these allocations, an expenditure of Rs. 23,009.01 crore has been incurred
by Army upto December, 2025. Further, surrender, if any, will be known at
the time of finalization of Modified Appropriation (MA) stage of current
financial year i.e. 2025-26. However, MoD is regularly reviewing the status
of expenditure and taking necessary action for its optimum utilization
during the current financial year.

Further, in BE 2026-27, an amount of Rs. 34,150.00 crore has been
allocated to Army under Capital Acquisition (Modernisation) Head.

Note: RE 2025-26 and BE 2026-27 are subject to Parliament’s approval.

1.15 In addition, the Committee have been apprised as under:

‘Under Modernisation (Capital Acquisition) Head, Army had not
sought additional allocation at any Supplementary stages in FYs
2021-22, 2022-23, 2023-24.

In first supplementary 2024-25, Army had not sought additional
funds. However, in second supplementary as requested by Army, an
amount of Rs. 27 crore had been provided to Army as a token
supplementary under Modernization (Capital Acquisition) Head.

2. Further, Army had not sought additional allocations at first
supplementary stage in FY 2025-26 under Modernisation (Capital
Acquisition) Head.”

1.16  Details of additional requirements projected by Army under
Modernization (Capital Acquisition) at RE stage and the allocation made

during the last five years are as under:

(Rs. in crore)
Year BE RE Additional funds RE Allocation




Allocation | Projection projected at RE
stage over BE
allocations

2021-22 30,636.90 30,636.90 0.00 19,485.09
2022-23 25,908.85 27,051.00 1,142.15 27,051.00
2023-24 30,163.00 26,500.00 -3,663.00 26,500.00
2024-25 27,421.33 27,864.54 443.21 27,421.33
2025-26 26,100.00 29,728.00 3,628.00 29,000.00

The allocations made above at RE stage were based on pace of

expenditure, critical requirement of other Services and overall resource

envelope available under Capital Head.

1.17

Details of requirements projected by Army under Modernization

(Capital Acquisition) Head at MA stage and the allocation made during the

last five years are as under:

(Rs. in crore)

Year RE Allocation | MA Projection Additional MA
projection made in Allocation
MA over RE

2021-22 19,485.09 20,304.93 819.84 20,304.93
2022-23 27,051.00 31,751.00 4,700.00 31,751.00
2023-24 26,500.00 23,900.00 -2,600.00 23,900.00
2024-25 27,421.33 34,968.62 7,547.29 34,968.62
2025-26 26,100.00 NA




It may be added that the allocated funds were optimally utilized towards
operational activities and urgent & critical capabilities were acquired without

any compromise to operational preparedness of the Defence Services.

Note: RE 2025-26 is subject to Parliament’s approval.

1.18 Further, with regard to enhancement of technology in Indian Army,
the representative of the Army submitted as under: -

“The Indian Army is actively involved in various technology related
national missions from 6g initiatives to the latest national quantum
mission. Most Indian Institutes of Technologies and other research
and development establishments will have dedicated Indian Army
cells. To facilitate technology conversion, the Indian Army has
identified 16 technology clusters each with specific responsibilities
and outcomes. A high-power computing Al cloud is being developed
soon for all the three services with Indian Army leading the initiative.

Further, the Military College of Telecommunication Engineering at
Mhow has become a strategic partner in Indian Al mission, Chip to
Startup mission and quantum key distribution projects. Capability
development is progressing steadily. Acquisition procedures are
being reviewed and renewed under Atamnirbharta, based on lesson
from Operation Sindoor and emerging threat perception. Over three
hundred schemes are planned to acquire potent fighting capabilities
over the next ten years. Post Operation-Sindoor, emergency
procurement provisions were accorded in 2025 for capital and
revenue procurement to further enhance capability to development.
Emergency procurements are being utilised for acquiring drones,
counter-drones, weapon systems, precision ammunition, electronic
warfare and surveillance systems. ....”

Planning and Procurement

1.19 On Planning and Procurement, the Ministry submitted as under:

“‘Defence Capital acquisition is carried out in accordance with

the Defence Acquisition Procedure(DAP) and the two year roll-
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on Annual Acquisition Plan (AAP). The cases listed in the
approved Annual Acquisition Plan (AAP) are progressed as per
the DAP provisions and funds allocated and budgeted under the
capital Acquisitions heads of Concerned Service for the given

financial year.

Details of Acceptance of Necessity (AoNs) accorded for
Army during last financial year 2024-25 and current Financial

year 2025-26 (upto Dec, 2025) are given below: -

2024-25

2025-26 (upto Dec, 2025)

No. of AoN Value (Rs. in Cr)

No. of AoN Value (Rs. in
Cr)

09

66,306.88

12 94,659.96

During last financial year 2024-25 and current financial year
2025-26 (upto Dec, 2025), 21 AoNs worth about %1,60,966.84
Cr have been accorded which are under various stages of the

Acquisition process for induction of the equipment in the

services in subsequen

t years.”

1.20 As Committee desired to know about status of a large number
of Army equipment remaining vintage, the CDS submitted as under: -

« ..3THf &1 g oY Uygdl sfeudic g, 398 fdew 30
JRC, BIC 40 TRC 3R W 3HTh 3HTd 30 TRAC B
g Uh RMT AUCS 4Tl IYH gH UIST dald dR g

g1 B geg f Sam o7 fb IR S & gdied |
faferdt orhgd &1 AR
IRBGIR YT, GERT Al 3R TR 3ciaoid UT| g9

T gl ugdl



39 9HM H o 3ot ARt SET 3% Iy g 91y
fobTt = IS SIS &b IR T T YT oT fb g1
3% IR H T X 3@ §l U0 WHR A TAHd
YIRIRUCH & 3{clTdl SHRGI! MHRIRACH o Hq®T
& gl OOH g1 8, deer oM R,
Zafael-e aRBIR, TRI&U 9u=y 3f¢ Wi U1 g0
3 TR RiR # +ff 3%wrer fam o1 ofik 39 g
Braer Yt gl o iR9e 9 g & diid oS gl @

Indigenization

1.21 The Committee desired to know about the efforts made by the
Army towards realization of indigenization and self-reliance. In this
connection, it was informed that the Ministry of Defence has taken a
number of initiatives towards import substitution in armament
acquisition and achieve the goal of Make in India initiative. DAP 2020,
being the guiding document of capital acquisition has incorporated a
number of initiative such as:

i. Highest priority to procurement is given to Buy (Indian-IDDM)
Category, followed by Buy (Indian), Buy and Make (Indian), Buy
(Global-Manufacture in India), Buy (Global) Categories.

ii. Make-l (Govt. Funded) and Make-Il (Industry-Funded) projects
were introduced to promote prototype development of niche
technology items, in collaboration with development Agencies
including private entities.

ii. Indigenization of imported spares through Make-Ill process
(mainly through ToT) has been introduced with the aim of enhancing
self-reliance through import substitution.

iv. Increased IC in various categories of procurement under DAP-
2020 have been mandated. Minimum 50% of overall IC, as stipulated
for all categories of procurement cases, to be in the form of material/
components/ software that are manufactured in India.

12



v. Self-reliance in Indian Defence eco system with “No foreign
sourcing”. Foreign procurements only as exceptions with prior
approval of Defence Acquisition Council.

vi. The DAP 2020 encourages participation of Micro, Small, and
Medium Enterprises (MSMEs) to create a robust defence industrial
eco-system and aims to enhance the ease of doing business, through
liberalizing the financial parameters of vendor selection criteria for
MSMEs and Start-ups to participate in the Capital procurement cases.
For procurement cases where the estimated cost is upto 300 Cr., the
recognized Start-ups/ MSMEs in the relevant fields are considered for
issue of RFP without any stipulation of Financial parameters and with
General and Technical parameters to be decided on case to case
basis.

vi. DRDO through the Technology Development Fund (TDF)
provides grant-in-aid to industries, including MSMEs and start-ups
along with Academic and Scientific institutions for the development of
defence and dual-use technologies currently not available with the
Indian defence industry.

viii. With a view to promote domestic and indigenous industry, MoD
has notified a list of weapons/platforms banned for import. Five
Positive Indigenization Lists, covering 509 items have been released
till date.

ix. Earmarking of 64.09% of the total capital budget for domestic
Capital procurement in 2021-22, which have been increased to 68%
for FY 2022-23, 75% for FY 2023-24, FY 2024-25 and FY 2025-26.”

1.22 The Committee were apprised that during the last five financial
year (2020-21 to 2024-25) and current Financial year 2025-26 (upto
December, 2025), total 479 capital acquisition contracts have been
signed for capital procurement of defence equipment for Army, out of
which 419 contracts worth about 91.32 % of total contracts value, have
been signed with Indian Vendors for capital procurement of defence

equipment.

13



Details of capital expenditure incurred on Indigenous
procurement for Defence Equipment by the Army for the last five

financial year and current financial year are as under: -

(Rs. in Crore)

Financial Year Indigenous Procurement
2020-21 17,446.83
2021-22 17,290.96
2022-23 20,018.59
2023-24 21,607.65
2024-25 33,549.35
2025-26 20,853.41

(Upto Dec, 2025)

1.23 The Ministry further informed that in BE 2025-26, an amount of
% 1,11,544.83 Cr (i.e. 75% of the total Capital Acquisition Budget of
% 1,48,722.80 Cr) has been earmarked for Capital Acquisition from
indigenous sources by M/o Defence.

Further, an amount of %22, 600 Cr (i.e. 86.59% of the total
allocation of 326,100 Cr to Army under Capital Acquisition Head) has
been earmarked to Army for acquisition from indigenous sources in
BE 2025-26.

In FY 2026-27, proposed earmarking for domestic and foreign
procurement, in line with last three years, is 75% and 25%
respectively. Total capital Acquisition Budget is %1,84,931.92 Cr,
which makes Domestic Budget %1,38,698.94 Cr and Foreign Budget
%46,232.98 Cr. And, for Army, an amount of %28,909.00 Cr (i.e.
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84.65% of the total allocation of ¥34,150.00 Cr) is proposed for
Capital Acquisition from indigenous sources (Domestic Procurement).

1.24  With regard to transformation of the Indian Army towards
Atmanirbharta, the representative of the Army during oral evidence stated :-

“Self-sufficiency in defence procurement and manufacturing is a
strategic imperative for India. For example, through concerted and
pro-active efforts and in close coordination with other agencies 163
out of 175, that is, 93 per cent ammunition variant have been
indigenised. There are total of 57 items authorised as part of special
clothing and mountaineering equipment. Out of which 53 have been
indigenised. Indian Army has also acquired the capability for
developing in-house drone systems with the aim to undertake
development of indigenous autonomous weapon systems with
desired lethal payload and appropriate human control missions the
experiment was conducted in April, 2025 to evaluate indigenous
capability in autonomous weapon systems and to evolve a roadmap
for its induction.”

Force Level of Army

1.25 The Committee when desired to know about the authoritzed as
well as actual strength of equipments in the Army, the Ministry in their
written reply intimated that:-

‘Equipment holdings are dynamic and change based upon
obsolescence, de-induction and new inductions. Acquisition of
equipment is an ongoing process. The deficiencies of
equipment, wherever existing, are being made up through
Capital and Revenue procurements. A focused approach has
been adopted to make up the deficiencies. Weapons/
equipment/ ammunition urgently required to meet the
operational requirements are being procured through the
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delegated financial and Emergency Procurement powers of the
Indian Army. To ensure resilient supply chains, Indian Army
has been closely collaborating with DRDO, DPSUs and Private
Industry towards indigenization. 90% of Indian Army’s
ammunition has been indigenised i.e. (157 out of 175 items),
thus reducing import dependency & establishing a robust
‘Atmanirbhar’ Ammunition Manufacturing ecosystem.”.

1.26 As regards, restructuring of the Force, the representative of
Army during oral evidence apprised the Committee as under:-

“Taking lessons from the conflicts going around the world and
the necessity to carry out multi-domain operations, Indian Army
has carried out various transformation and reorganisation in the
year 2025. Rudra Brigade represents the most significant
structural change in Indian Army. Rudra Brigades are combined
arms formations that permanently integrate infantry, armour,
artillery, engineers, signals, air defence, drones, and logistics
echelons.

Further, Bhairav Battalions, Ashni protons and shaktimaan
regiments have also been raised. Designed from modern
warfares, these specialised units will combine speed,
technology and precision....

sfea emif steR ufar Saauie W IR @ T % 81 R
SHRCFR, HHRDHIE, TRoH R TP o UHE &3 &
oeoH ¥ 3 g off TeT g1 39 Yo # YRd oy axfF,
WIS TRAT deabiegd & fafvie § Fafdd e iR faaqaey &
forT T% a7 XU AiegRHE & U § $ o @1 ol Sfeaq ot
fIwRid HRd @ 2047 & fav & ufd quf U @ Hfes § au
§IeX URAST U TIRRM Tgla1 o 3fdifa fiferdt ffds e

~\

ISidey TaTferd &2 36! gl

Jointness and Integration

1.27 As regards the jointness and integration among the three forces,
the representative of the Army apprised the Committee as under:

“....The Indian Army is on the path of jointness and integration in
line with the vision of the vision of Chief of Defence Staff and all
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three services are working towards one common goal. We are
enhancing our integration through pursuits in common operational
planning process, technology development, harmonising
intelligence  surveillance and reconnaissance resources,
aggregating remotely piloted assets, joint standard operating
procedures and formulation of joint military civil fusion doctrine.

Indian Army is enhancing it in defence through integration of
Akashteer, Command and control system which creates a real
time unified and automated picture of the battlefield by integrating
with the Indian air forces integrated air command and control
system.”

Manpower

1.28 With regard to the required and existing manpower in the Army,
the Ministry through their written reply submitted as under:-

“The following proposals are under implementation/ process: -

The efforts to make ‘Short Service Entry More Attractive’ are
producing positive results. The implementation of measures has
witnessed substantial increase in number of applications across

all entries. Vacancies for SSC entries are being fully subscribed.

Proposal on ‘Restructuring of PC (SL) Cadre’ is under

deliberation.
Policy/Procedural Reform in Selection Process

(i) New Entry Scheme for Service Graduate personnels to
induct directly into Indian Military Academy (Army Cadet

College Graduate) has been implemented.

(i)  Young Leaders Training Wing has been opened at OTA

Chennai for training serving soldiers.

(i) Removal of Stage 1 of SSB for In-Service Entries
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(iv) Posting of 40 x Additional Officers to SSB - Increase in

assessment capacity by 25%.

(v) Tailored SSB Batch planning as per vacancies.

(vi) Digitization and Automation of various SSB testing and

processes.

(vii) Use of various existing National level exam (CLAT PG,

JEE) scores for shortlisting of candidates for SSB.

(viii) Introduction of UPSC based written exam Combined
Defence Service Technical Examination (CDSTE) for Tech
Entries {TGC & SSC (T)} of Indian Army wef year 2026.

Measures to Inspire and Attract Youth to Join Indian Army

(i) Regular advertisements in Print/ Electronic/ social media on
‘How to Join Indian Army” & other benefits are launched to
motivate youth & also inform them about different opportunities

to serve in Indian Army.

(i) To attract youth to join the Indian Army, recruiting offices
have been conducting extensive outreach in schools, colleges
and NCC camps to enhance awareness in various avenues
available for joining the Indian Army as well as on the nuances

of the recruitment process.

(i) Extensive outreach campaigns for recruitment of
Agniveers, Other Ranks & Junior Commissioned Officers are
being carried out by respective Zonal Recruiting Offices
(ZROs)/Army Recruiting Offices (AROs) especially in rural areas
and also in print, Digital and social media. In addition, motivation

lectures are being organized in various schools/ Colleges/ ITls.
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(iv) The Shortage of manpower in Army will be met
progressively under the Agnipath Scheme to reach the optimum
strength. While the annual vacancies released is based on the
exits, wastages & intakes, however presently the total vacancies
released under the Agnipath scheme for year 2022, 2023, 2024
& 2025 have been capped by the govt to 1.75 Lacs.”.

1.29 In a supplementary List of Points when asked whether the
shortage of Officers’ strength of Indian Army is required to be filled up
urgently in view of security scenario of the country; actions
contemplated thereof and till the time of fructification whether
estimation done for future vacancies and plan for the filling of
vacancies, the Ministry replied as under:

“The shortage of officers is planned to be overcome in a
focused and time bound manner, keeping in view the factors of
accretions, exit and yearly intake. Following proposals have
been undertaken in addition to address the issue: -

Additional Vacancies. Sustained efforts of multiple
agencies have resulted in approximately 28% vacancies
increase in officer entries in 2025.

Enhanced Intake Post Reforms in SSB. Indian Army has
taken a number of steps such as reforms in SSB process to
mitigate shortage of officers, mainly at younger profile. The
steps taken have resulted in enhanced intake of officers in year
2024-2025 to approximately 90% of vacancies released.

Making Short Service More Lucrative. Short Service
Commission entry has been made more lucrative for youth,
through a number of reforms, thus inviting heavy participation.

In-Service Entries. Various reforms have been introduced to
make the in-service entries more lucrative. The same has
resulted in increased subscription of these entries by aspirants
from within the Service. Some key reforms are as under:-

Young Leaders Training Wing. Young Leaders Training
Wing has been established at OTA Chennai to identify and
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train the potential candidates amongst the In-Service aspirants
so that the In-Service entries are optimally subscribed.

Reforms in SSB. First stage of SSB has been removed for
PC(SL) & SCO entries.

ACC (Graduate) Entry. Under this entry, soldiers who are
graduates will be inducted directly into IMA, Dehradun for 18
months training period rather than 3 years courses at ACC.
This will result in better HR management, optimal utilization of
trained manpower and also reduce time and cost of training;
saving to the exchequer. The entry will commence from ACC-
134 course (January 2027) onwards.

1.30 In an another supplementary List of Points when enquired
whether any timeline has been framed to fill the vacancies of Junior
Commissioned Officers’/Other Ranks (JCOs/OR), the Ministry replied
as under:
“The shortage of manpower of JCOs/OR is small and is being
made up progressively through recruitments to reach optimum
strength.

The recruitment notifications are being publicized in timely
manner and are adequately publicized through the National
Newspapers, Employment News and Social Media. In addition,
extensive outreach programmes are conducted in educational
institutions, NCC, etc to raise awareness and motivate youth to
join the Army.

Measures to Inspire and Attract Youth to Join Indian Army

Regular advertisements in Print/ Electronic/ Social Media
on “How to Join Indian Army” and other benefits are launched
to motivate youth and also inform them about different
opportunities to serve in Indian Army.

To attract youth to join Indian Army, the recruiting offices
have been conducting extensive outreach in schools, colleges
and NCC camps to enhance awareness in various avenues
available for joining Indian Army as well as on the nuances of
the recruitment process.
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Extensive outreach campaigns for recruitment of
Agniveers, Other Ranks and Junior Commissioned Officers are
being carried out by respective Zonal Recruiting Offices
(ZROs)/Army Recruiting Offices (AROs) especially in rural
areas and also in print, Digital and Social Media. In addition,
motivation lectures are being organized in various schools/
Colleges/ ITls.”

1.31 The Committee in another supplementary List of Points equired
whether the allocated amount for the Agnipath scheme under the
revenue head is sufficient to meet the requirements of Army, the
Ministry replied as under:
“Yes, the allotment for FY 2026-27 is sufficient to meet the
current requirements of Agnipath Scheme and so far, 89% of
the allotted amount has been booked.”

1.32 In another written query when the Committee enquired whether
the existing manpower in Army are adequate to meet the defence
requirement, the Ministry replied as under:

“The authorization of manpower of Armed Forces is based
upon a clear understanding of threat perception, current
security environment and the perceived response to these
scenarios. Apropos, the current authorized strength is deemed
adequate as per the current challenges.”

Women empowerment

1.33 The Committee when desired to know about the steps taken to
ensure the induction of women into the Armed Forces, the Ministry in
their written reply informed the Committee as under :-

“Officers. Following measures have been taken to increase

Women Officers representation in the 1A: -

Permanent Commission. After 2020, consequent to the Hon’ble

Prime Minister’'s announcement from the ramparts of Red Fort,
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Permanent Commission to Women Officers is being granted in
13 x Combat Support Arms and Services such as Regiment of
Artillery, Corps of Signals, Corps of Engineers, Army Aviation
Corps, Army Air Defence, Corps of Electronics and Mechanical
Engineers, Army Service Corps, Army Ordnance Corps,
Intelligence Corps, and Remount & Veterinary Services.
Permanent Commission to Women Officers in Army Education
Corps, Judge Advocate General Army Medical Corps, Army
Dental Corps & Military Nursing Services continues hither-to-fore.
Earlier in Army Aviation, women officers were commissioned only
into Air Traffic Control Branch of Army Aviation. However, wef
year 2021, they are also being commissioned in Army Aviation as

pilots.

Increase of Recruitment Vacancies for Women Officers.
Vacancies allotted for recruitment of Women Officers has
increased from 80 per yr in 2022 to 144 per yr in 2024/25. 120
vacancies, per year for women officer cadets have been

earmarked in Officers Training Academy.

Women in Command Appointments. Equal opportunities are
being afforded to women officers to appear in staff college exam
at par with their male counterparts. Women officers are also
being considered for Col (Selection Grade) ranks and are being
given command appointments of Units/ Battalions, a critical
benchmark of leadership in the Army. 119 Women Officers have
been entrusted with the onerous responsibility of commanding

Army units till now.

Sainik Schools/RMS/ RIMC. To ensure a gender-neutral future,
it is essential to ensure that the feeder institutes are prepared to

meet the imminent vacancies arising due to visionary steps being
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implemented. Therefore, Ministry of Defence (MoD) has reserved
10% seats for girls in all 33 Sainik Schools across India wef
Academic year 2021-2022. The first batch of girls will pass out
from SS Chhingchiip, Mizoram in 2026. Girl students are also
appearing for Rashtriya Indian Military College and Rashtriya
Military Schools entrance exams with effect from academic
session 2022-23 to act as feeder for officer cadet entry into

National Defence Academy.

Induction of Women Candidates at NDA. 20 vacancies per
year have been allotted in National Defence Academy, Pune wef
Jul 2022. The first regular women officers’ batch has joined IMA

Dehradun after completing training at NDA.

Equal Opportunities for Promotion. Women officers in the
Indian Army enjoy the same promotional prospects as their male
counterparts, allowing them to rise to senior positions based on

merit.

Indian Army is taking progressive steps to increase the
participation of women, while maintaining combat effectiveness.

Following actions have been taken to ensure Gender Equality:-

Equal opportunity for employment in field/UN Mission/ Instructor/
Sport Activities. Equal opportunity of training courses to include

Defence Service Staff College, Wellington.

Other Ranks

As per the Government sanction, 1700 women are to be inducted
into Corps of Military Police in a phased manner to foster gender
equality by providing equal opportunity to women to join Indian
Army. The number of women as Other Rank currently in service
is 410.”.
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Training in Indian Army

1.34 When the Committee enquired about the training institutes and
curriculum of the training being imparted to officers/soldiers in Army,
the Ministry through their written reply submitted as under:-

“Details of Training Institutes for Officers/ JCOs/ORs in
Army. A total of approx. 55000 Officers, Junior Commissioned
Officers and Other Ranks are trained in more than 528 Courses

which are conducted every year in Training Establishments under
HQ ARTRAC.

Training Establishments for officers/ soldiers of all arms and
services are categorised as Category ‘A’ Training
Establishments, while those imparting recruitment and corps
specific training are categorised as Category ‘B’ Training

Establishments and their list is as follows-

LIST OF CATEGORY ‘A’ TRAINING
ESTABLISHMENTS

Army War College, Mhow

Military Intelligence Training School & Depot, Pune
AEC Training College & Centre, Panchmarhi
Institute of National Integration, Pune

Institute of Military Law, New Delhi

Junior Leaders Academy, Bareilly

NCO’s Academy, Chana

Army Institute of Physical Training, Pune

© © N o o bk~ 0 N =

Counter Insurgency & Jungle Warfare School,
Vairengte

10. High Altitude Warfare School, Gulmarg
11. School of Artillery, Deolali
12. Armoured Corps Centre & School, Ahmednagar

13. Infantry School, Mhow
24



14. Junior Leaders Wing, Infantry School, Belgaum

15. Army Air Defence College, Gopalpur

16. Combat Army Aviation Training School, Nasik Road
17. Special Forces Training School, Bakloh

18. Army Airborne Training School, Agra

19. College of Military Engineering, Pune

20. Military College of Telecommunication Engineering,
Mhow

21. Military College of Electronics & Mechanical
Engineering, Secunderabad

22. Electronics & Mechanical Engineering School,
Vadodara

23. ASC Centre & College, Bengaluru
24. AMC Centre & School, Lucknow
25. Military College of Material Management, Jabalpur

26. Remount & Veterinary Corps Centre & School,
Meerut

27. CMP Centre & School, Bengaluru

28. Indian Military Academy, Dehradun

29. Officers Training Academy, Chennai

30. Officers Training Academy, Gaya

31. Simulator Development Division, Secunderabad
32. Wargaming Development Centre, Delhi

33. Rashtriya Indian Military College, Dehradun

34. Mechanized Infantry Centre & School, Ahmednagar

LIST OF CATEGORY ‘B’ TRAINING
ESTABLISHMENTS

1. The SIKH Regimental Centre, Ramgarh.
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. Parachute Regimental Centre, Bangalore.
. SIKH LI Regimental Centre, Fatehgarh.
. JAK LI Regimental Centre, Srinagar.

. Punjab Regimental Centre, Ramgarh.

2

3

4

5

6. Madras Regimental Centre, Wellington.

7. Madras Engineer Group & Centre, Bengaluru.

8. The Grenadiers Regimental Centre, Jabalpur.

9. MARATHA LI Regimental Centre, Belgaum.

10.The  Garhwal Rifles =~ Regimental Centre,
Landsdowne.

11.Mechanised Infantry Regimental Centre,
Ahmednagar.

12. The Kumaon Regimental Centre, Ranikhet.

13.Dogra Regimental Centre, Ayodhya.

14.Bihar Regimental Centre, Danapur.

15. The Mahar Regimental Centre, Sagar.

16. Arty Centre, Nasik Road Camp.

17.Rajputana Rifles Regimental Centre, Delhi.

18.14 GTC, Subathu.

19. JAKRIF Regimental Centre, Jabalpur.

20.Pioneer Corps Training Centre, Bengaluru.

21.Ladakh Scouts Regimental Centre, Leh.

22.3 EME Centre, Bhopal.

23. Armoured Corps Centre & School, Ahmednagar.

24.11 GR Training Centre, Lucknow.

25. A0C Centre, Secunderabad.

26. The Assam Regimental Centre, Shillong.

27.58 GTC, Shillong.

28.No 1 Training Centre, ASC, Bengaluru.

29.No 2 Training Centre, ASC, Bengaluru.
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30. The Guards Regimental Centre, Kamptee.
31.1 EME Centre, Secunderabad.

32.39 GTC, Varanasi.

33.APS Centre, Kamtee.

34. Aviation Training Centre, Nasik.

35.No 2 Signal Training Centre, Goa.

36. The Jat Regimental Centre, Bareilly.
37.AMC Centre, Lucknow.

38.CMP Centre & School, Bengaluru.

39. Artillery Centre, Secunderabad.

40. The Rajput Regimental Centre, Fatehgarh.
41.Bombay Engineer Group & Centre, Pune.
42.1 Signal Training Centre, Jabalpur.

43. AEC Training College & Centre, Panchmarhi.
44.Bengal Engineer Group & Centre, Roorkee.
45.RVC Centre, Meerut.

46. Intelligence Training Centre, Pune.

47.Army Air Defence Centre, Gopalpur.

Revision of Syllabi of Courses

The Curriculum/ Syllabi for Institutionalised training in IA is
reviewed on regular basis to keep them current & relevant. The
same is based on the existing policy in vogue. The revision of
Syllabi is a dynamic & continuous process that aims at
incorporation of inputs as under: -

1. Recommendations of special studies to undertake

comprehensive reviews incorporating inputs from all
stakeholders.

2.  Assessment of challenges being faced by Field Army.
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3. Directions by IHQ of MoD (Army) to emphasise upon any
special facet of training.

4. Need to continuously enhance the training standards.
5. Training on newly inducted equipment.

6. Changes in doctrines & new concepts of operation/ war
fighting.

7. Organisational changes.
8. Post course analysis report.
9. Feedback from COs/ formations.

10. Feedback from students and faculty.

Training Advisory Committee. In addition to the regular review,
Training Advisory Committee has been formed at HQ ARTRAC to
make concerted efforts for obtaining inputs from all stakeholders in
order to prepare comprehensive list of topics to be included in training
under the heads of Technology Absorption, lessons learnt from
ongoing conflicts and situations prevailing along borders. It has
enabled the streamlining of course curriculum and syllabi of
training in tune with contemporary trends in warfighting and
technological advancements in Kinetic and Non-Kinetic domains of

warfare.

Upgradation of Training Pamphlets. To prepare officers to handle
changing character of war, a large number of General Staff
Publications are being upgraded and revised to include latest inputs
on New Generation Equipment/ lessons learnt from recent conflicts &

technical data on disruptive/ niche technology/ equipment.”

1.35 When the Committee desired to know about plans to fill the gap
of personnel in Army, the CDS apprised the Committee as under:-
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SOPs, which have been created for all the three Services and
vetted by the Department of Military Affairs, have been
promulgated. .”

Efforts made towards nation building

1.36 With regard to the efforts made towards nation building, the
representative of Army informed as under:-

....... the primary mandate of the Indian Army is to ensure
territorial integrity by deployment along our extended and
unsettled borders. This entails the round the year deployment of
forces extending over difficult terrain and harsh climatic
conditions ranging from Siachen glaciers and rugged peaks of
Ladakh, the mighty Himalayan ranges, plains of Punjab, dry and
airy deserts, inhospitable mountains and dense jungles of the
North-East to the barren run of kutch in the West. The Line of
Actual Control is divided into three sectors, namely Western,
Eastern and Central. To guard the Line of Actual Control,
infantry battalions are deployed along the requisite elements of
armour and fire support system. These deployments are
reviewed regularly. Greater forces employed depending on the
security situation. Surveillance along this sector is carried out by
helicopter sorties and remotely piloted aircraft missions per day,
and patrols per annum. Troops guard the Line of Control and
deployed in the hinterland on counter insurgency duties.

Further, Army personnel carry out patrolling along the Line of
Control and the hinterland. The Indian Army has neutralised 31
terrorists in 2025 and recovered 107 weapons. The Indian Army
causalities have reduced over the years by equipping the
shoulders with better weapons, surveillance system, and
protective gear as also focused training. To support the troops
deployed along the Northern borders, all forms of transport is
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exploited. Sufficient commodities are stocked as part of
advanced winter stocking. The Indian Army is in the process of
reducing its dependency on animal transport by adopting modern
alternate means.”

1.37 During oral evidence, the Committee desired to know whether
there was any Army Unit to deal with non-kinetic warfare, to which
CDS apprised the Committee as under:-

“We are introducing a non-kinetic warfare also. | did make a
mention about cognitive warfare and the offensive aspects of it.
| have made a mention about an electronic warfare, which is
again kind of a non-kinetic warfare. In fact, we have just
separated out information warfare which used to be an
electronic warfare, cyber and perception management, as three
different domains of warfare very recently.”

1.38 In a supplementary List of Points on being asked about the brief
account of the Army’s preparedness in view of today’s hybrid war,
including kinetic and non-kinetic warfare, the Ministry replied as
under:

‘Indian Army remains fully prepared to address the evolving
character of hybrid warfare, which encompasses both kinetic
(conventional) and non-kinetic (cyber, electronic, information
and space enabled dimensions). Inputs with respect to ‘Army’s
preparedness in view of today’s hybrid war, including
kinetic and non-kinetic warfare’ are given in succeeding
paragraphs.

Kinetic Preparedness. The Army maintains a high state
of operational readiness along all active borders through
sustained training, realistic field exercises, infrastructure
development, and capability enhancement. Modernisation
efforts include induction of advanced weapon systems, precision
munitions, networked communications, surveillance platforms
and improved mobility assets. Sustained force modernization
and re- structuring initiatives allowed raising of new structures,
organisations. Validation of concepts in theatre-level exercises
have enhanced rapid mobilisation and combined arms synergy.
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Non-Kinetic Capabilities. Recognising the growing
salience of hybrid threats, the Army has strengthened its
capabilities in cyber defence, electronic warfare, spectrum
management, counter-drone systems, and information
operations. Dedicated cyber and electronic warfare units have
been operationalised, and secure communication networks have
been enhanced to ensure resilience against cyber and
electronic attacks. The Army is also leveraging artificial
intelligence, data analytics and indigenous research and
development to enhance situational awareness and decision
superiority.

Counter-Drone and Emerging Technologies. In view of
the proliferation of unmanned aerial systems, integrated
counter-drone grids and electronic counter-measure systems
have been progressively deployed. Emphasis is being placed on
indigenous development and induction of niche technologies in
coordination with defence research organisations and industry.

Jointness and Multi-Domain Operations. Preparedness
is further reinforced through joint training and operational
synergy with Indian Air Force and Indian Navy. The Army is
aligned with the national vision for Multi-Domain Operations,
ensuring coordinated employment of land, air, cyber, space and
information capabilities.

Civil-Military Cooperation. The Army works in close
coordination with other government agencies and national
security stakeholders to ensure a comprehensive response
mechanism to hybrid threats, including information warfare and
cyber contingencies.

Indian Army remains vigilant and future-ready, with

balanced investments in conventional strength and emerging
non-kinetic capabilities to effectively counter hybrid threats.”
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1.39 With regard to role of military diplomacy in Army, the CDS
apprised the Committee as under:-:

“As far as the role of military diplomacy is concerned, it is a
new thing and to play a role of an exporter, we have reshuffled
our Defence Attaches. There were large number of Attaches in
the countries which were importing equipment. They have
been withdrawn and now have been distributed to those
countries where defence equipment is likely to be exported.

3! U TSty 3ie=h, o SITwgy &1 € 78, afcts ¥ YRd
@1 U@ B QT ¢, I8 98 Wigde Jaex gl a1 Sy 8l
zqfoe 98 9wt &1 ufafAfia war g, Had Ta-de Jaer &I gt
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Role of Army during disaster/natural calamities and foreign
deployment

1.40 With regard to providing relief measures during natural
disaster and calamities, the representative of Army submitted as
under:

«...3feTm Ml ool TRICRE STIRHT HicHcy & SIavg
AT GErIdT 3R 3MTUeT gd H U I M gadl gl 9 2025
& TR HRAR™ 919 10 IsTi H 80 T 31fdes SWIgT TR 141 HIdH,
579 SoifAmR e ISl i dra o, 39 SR 28,293 MIR®! &t
TR a1 1 9T AU 7,318 ARl bl Bfsed U UgH Pt TR
sqH IHfaRad Igaa fgdag & HRU dide # Id- AT
e & oad A AfgHd 3R So—ai Wi Ifgd 133 sfea smdf
Tdad 3t +ft gt =1 B

Presently, Indian Army has deployed approximately 5,000 military
personnel with § infantry battalions and 11 formed units, apart
from staff officers and military observers, across 10 UN missions.
India, leveraging its seven decades of exemplary service in UN-
peacekeeping missions positioned itself at the forefront of
peacekeeping by hosting the UN Troop Contributing Countries
Chiefs’ Conclave, 2025 from 13th to 16th October, 2025 at New
Delhi. The event brought together army chiefs, senior military
leaders, policy experts and UN officials from 32 troop-contributing
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nations. Some of the major joint exercises with friendly foreign
countries are depicted on the slide.”

*kkkk
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CHAPTER I

AIR FORCE

The Indian Air Force is vital component of India’s national
security, providing significant aerospace power that plays a key role in
deterring conflicts and maintaining peace. The Air Force leverages
the airpower of the Armed Forces. For effective command and control,
the IAF has various commands, under which there are different
stations and units located at various places throughout the country.
Humanitarian assistance during disaster relief is another vital and
momentous role of the Indian Air Force. The budgetary demands for
the Air Force are contained in Demand Nos.19 and 20.

2.2 The Committee had sought from the Ministry of Defence a
Statement indicating the proposed and earmarked outlay at Budget
Estimates, Revised Estimates and actual expenditure for the Air Force
during the last five years including 2025-26, separately for the Capital
and Revenue segments along with projection and allocation in the BE
2026-27. The details submitted to the Committee are as follows:

A. REVENUE (Rs. in crore)
Year BE RE Expenditure
Projection Allocation Projection | Allocation

2021-22 44,992.90 30,652.53 48,816.59 34,283.02 34,375.46

2022-23 50,692.44 32,873.46 54,997.72 44,728.10 45,667.16

2023-24 68,081.58 44,345.58 56,565.41 56,272.10 53,024.92

2024-25 60,847.17 46,223.49 55,332.23 50,376.77 49,331.66

2025-26 66,530.27 53,700.00 66,765.18 63,100.00 39,316.54

2026-27 71,889.04 63,150.00 - - -
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B. CAPITAL (Rs. in crore)
Year BE RE Expenditure
Projection | Allocation | Projection | Allocation

2021-22 77,140.56 53,214.77 71,176.39 53,214.77 53,217.19

2022-23 85,322.60 56,851.55 56,264.54 53,871.17 44.917.78

2023-24 58,808.48 58,268.71 58,268.71 58,500.51 60,757.63

2024-25 59,062.07 59,062.07 59,062.07 47,766.14 51,426.19

2025-26 64,811.68 64,811.68 64,811.68 64,811.68 50,675.77

2026-27 88,809.97 88,809.97 - - -

Note: (i) Expenditure figures in respect of FY 2025-26 are upto December, 2025.
(i) RE 2025-26 and BE 2026-27 are subject to Parliament’s approval.

Revenue Budget

The Revenue Budget comprises of two main components, salary
and non-salary. Major portion of the budget head primarily goes for
salary expenses which is a fixed expenditure. The non-salary
expenditure caters to the expenses on stores, ration, transportation,
fuel, etc., which are essential for regular training and operational
preparedness of Air Force. In Budget Estimates (BE) for Financial
Year 2026-27, against Revenue Head, projection of Air Force has
been Rs. 71,889.04 crore and allocation to be made is Rs. 63,150.00
crore. In case of Revised Estimates (RE) for Financial Year 2025-26,
under Revenue head, Air Force’s projection was Rs. 66,765.18 crore
and allocation made was Rs. 63,100.00 crore. The allocation is short
of demand by Rs. 3,665.18 crore. However, the expenditure incurred
Rs. 39,316.54 crore during FY 2025-26.

Capital Budget

Capital Budget mainly provides for expenditure on modernisation,
enhancement of force level, infrastructure development, etc. Under
Capital Head, in Budget Estimate for Financial Year 2026-27, Air
Force’s projection was Rs. 88,809.97 crore and the same was allotted
to it. In RE, 2025-26 the projection of Air Force was Rs. 64,811.68
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and the same was allotted However, the expenditure incurred Rs.
50,675.77 crore in Financial Year 2025-26.

2.3 During the deliberations on Demands for Grants 2026-27, the
representative of the Indian Air Force while deposing before the
Committee stated:

« .. facha o 2026-2027 & ETUE & fSHY Foic TABTT H 18

PIGRIGKC] q@gé%l The bifurcation of the budget into capital and
revenue is projected here. The capital budget is generally 52 per
cent of the total budget allotment. Expenditure on domestic
procurement has increased over a period of time, and it was
close to 90 per cent in both the previous financial year and the

current year, against the mandated target of 77 per cent.
gole ¥ 37 ufawrd &t g &1 Wit g1 398 T 40 wfa=id 7% arensi
& forg S foar T R

Close to 7 per cent of the budget is used for infrastructure
development. The capital acquisition and infrastructure

development budget has seen a positive increase over a period
of time.”

Percentage Share of Air Force Budget

2.4 The Committee desired to know the percentage share of the Air
Force budget (both Revenue and Capital) out of the total Defence

Budget during the last five years. The data furnished by the Ministry of
Defence is tabulated below:

(Rs. in crore)

%age %age %age

Air Force
Air Force | share | Air Force | share share

Year DSE . (Revenue +
(Revenue) | w.rt. | (Capital) | w.r.t. . w.r.t.

Capital)
DSE DSE DSE
2021-22 3,47,088.28 | 30,652.53 8.83 | 53,214.77 | 15.33 83,867.30 | 24.16
2022-23 3,85,370.15 | 32,873.46 8.53 | 56,851.55 | 14.75 89,725.01 | 23.28
2023-24 4,32,720.14 | 44,34558 | 10.25| 58,268.71 | 13.47 102,614.29 | 23.71
2024-25 454772.67 | 46,223.49 | 10.16 | 59,062.07 | 12.99 105,285.56 | 23.15
2025-26 491,732.30 | 53,700.00 | 10.92 | 64,811.68 | 13.18| 1,18,511.68 | 24.10
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2026-27

5,84,785.45

63,150.00

10.80

88,809.97

15.19

1,51,959.97

25.99

2.5 Further, details of expenditure incurred by Air Force under Revenue

and Capital Heads out of total expenditure incurred under Defence

Services Estimates (DSE) for the last five years (including FY 2025-26)
are as under:-

(Rs. in crore)

%age %age . %age

Air Force
Air Force share | Air Force | share share

Year DSE (Revenue +
(Revenue) | w.r.t. (Capital) | w.r.t. . w.r.t.

Capital)
DSE DSE DSE
2021-22 | 3,66,545.91 34,375.46 9.38 | 53,217.19 | 14.52 87,592.65 | 23.90
2022-23 | 3,99,123.44 45,667.16 | 11.44 | 44917.78 | 11.25 90,584.94 | 22.70
2023-24 | 4,44,699.20 53,024.92 | 11.92 | 60,757.63 | 13.66 | 1,13,782.54 | 25.59
2024-25 | 4,50,732.91 49,331.66 | 10.94 | 51,426.19| 11.41| 1,00,757.85| 22.35
2025-26 | 3,74,701.08 39,316.54 | 10.49 | 50,675.77 | 13.52 89,992.31 24.02

Note:

() DSE includes Army,

Factories/DoO(C&S), NCC, & DGQA Budget.

(ii) Expenditure figures in respect of FY 2025-26 are upto December, 2025.
(iii) RE 2025-26 and BE 2026-27 are subject to Parliament’s approval.

2.6

Navy, Air Force, Joint Staff,

DRDO, Ordnance

In the supplementary List of Points, when asked about priority

avenues that have been identified for development during the current
FY in view of definite increase in capital share of Air Force in the FY
2026-27, the Ministry replied as under:

“There is an increase of 37.03% in IAF Capital Budget as
compared to BE 2025-26. The allotted funds are planned to be

utilized against some of the major New Schemes like MRFA,
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Combat Enablers (AEW&C MK1A), MTA, Male RPA etc, in

addition to the ongoing committed Liabilities.”

2.7 It can be seen from above that there is an increase in
percentage share of Revenue Budget of Air Force, out of Defence
Services Estimates from 8.83 per cent in 2021-22 to 10.80 per cent in
2026-27. At the same time, there is a decrease in capital budget
share from 15.33 percent in 2021-22 to 15.19 percent in 2026-27.
However, the overall percentage has been increased from 24.16 per
cent to 25.99 per cent during the same time period.

2.8 The Committee desired to know as to whether any adjustments
were made due to the reduced allocation, if any, in Revenue and
Capital Budget during the last five years including FY 2025-26, the
data furnished by the Ministry of Defence is tabulated below:-

A. REVENUE (Rs. in crore)
Year BE RE Expenditure
Projection Allocation Projection | Allocation
2020-21 43,904.17 29,962.66 44,605.21 31,742.07 32,825.23
2021-22 44,992.90 30,652.53 48,816.59 34,283.02 34,375.46
2022-23 50,692.44 32,873.46 54,997.72 44,728.10 45,667.16
2023-24 68,081.58 44,345.58 56,565.41 56,272.10 53,024.91
2024-25 60,847.17 46,223.49 55,332.23 50,376.77 49,331.66
2025-26 66,530.27 53,700.00 66,765.18 63,100.00 39,316.54
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B. CAPITAL (Rs. in crore)

Year BE RE Expenditure
Projection | Allocation | Projection | Allocation
2020-21 66,207.29 43,281.91 72,955.18 55,083.91 58,207.95
2021-22 77,140.56 53,214.77 71,176.39 53,214.77 53,217.19
2022-23 85,322.60 56,851.55 56,264.54 53,871.17 44.917.78
2023-24 58,808.48 58,268.71 58,268.71 58,500.51 60,757.63
2024-25 59,062.07 59,062.07 59,062.07 47,766.14 51,426.19
2025-26 64,811.68 64,811.68 64,811.68 64,811.68 50,675.77

Note: (i) Expenditure figures in respect of FY 2025-26 are upto December, 2025.
(i) RE 2025-26 is subject to Parliament’s approval.

2.9 It may be seen from the above tables that there has been consistent
rise in allocation at BE stage under both Revenue and Capital Heads. RE
Allocation were based on pace of expenditure, committed liabilities of Air
Force and overall resource envelope available under Capital Head. The
allocated funds were optimally utilized to ensure operational preparedness
and urgent and critical capabilities were acquired without any compromise to
operational preparedness of the Defence Services and additional funds, if
required, were provided at MA stage to meet the requisite expenditure.
Requisite actions are being taken to ensure optimum utilization of fund

during the current financial year.

Budget for Modernization

2.10  The Ministry have informed the Committee, that in FY 2025-26, Air
Force has been allocated Rs. 59,646.83 crore and Rs. 60,352.66 crore at BE
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and RE stage respectively, under Capital Acquisition(Modernisation) Head.
Against these allocations, expenditure stands at Rs. 48,182.18 crore till
December, 2025. Further, surrender, if any, will be known at the time of
finalization of Modified Appropriation (MA) stage of current financial year
2025-26. However, MoD is regularly reviewing the status of expenditure and
taking necessary action for its optimum utilization during the current financial

year.

2.1 Further, in BE 2026-27, an amount of Rs. 83,257.47 crore has been

allocated to Air Force under Capital Acquisition (Modernisation) Head.

Note: RE 2025-26 and BE 2026-27 are subject to Parliament’s approval.

2.12 In the supplementary List of Points when asked about
modernization activities that have been undertaken by the Air Force in
FY 2025-26, the Ministry replied as under:

“An amount of Rs. 54,123.91 crore (89.58%) has been utilized
under the IAF Capital Acquisition Budget as on 17.02.2026.”

2.13 In an another supplementary List of Points when asked whether
Air Force would be able to spend the remaining amount till the end of
FY 2025-26 i.e. upto 31 March, 2026, the Ministry replied that IAF
will be able to utilize its allotted budget for the Current Financial
Year.

2.14 Further, when enquired about percentage of Modernisation
Budget that has been earmarked for committed liabilities and new
schemes, the Ministry replied that an amount of Rs. 41,753.96 crore
(69.18%) and Rs. 18,598.70 crore (30.81%) has been earmarked
against ongoing Committed Liabilities and New Schemes,
respectively.
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215 Air Force had not sought additional allocations at any of the
Supplementary stages in FY 2024-25 under Modernisation (Capital
Acquisition) Head.

216  Further, Air Force had sought an additional allocation of Rs. 705.83
crore at first supplementary stage in FY 2025-26 under Modernisation
(Capital Acquisition) Head. However, the same has been met through
savings available under the Other Than Capital Acquisition Head of Air

Force.

2.17 Details of additional requirements projected by Air Force under
modernization (Capital Acquisition) at RE stage and the allocation made
during the years 2024-25 and 2025-26 are as under:

(Rs. In crore)

Additional
BE RE RE
Year projection at RE
Allocation | Projection Allocation
over BE
2024-25 | 54,569.91 54,945.44 375.53| 43,736.15
2025-26 | 59,646.83 60,352.66 705.83 | 60,352.66

2.18 Details of requirements projected by Air Force under modernization
(Capital Acquisition) at MA stage and the allocation made during the financial
years 2024-25 and 2025-26 are as under:

(Rs. In crore)

v RE MA Additional projection MA
ear

Allocation Projection | made in MA over RE | Allocation
2024-25 43,736.15 47,967.70 4,231.55| 47,967.70

2025-26 60,352.66 NA
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2.19 The Committee have been apprised that the allocated funds were
optimally utilized to ensure operational preparedness and urgent and critical
capabilities were acquired without any compromise to operational

preparedness of the Defence Services.

Note: RE 2025-26 is subject to Parliament’s approval.

2.20 During oral evidence, on the issue of modernization, the
representative of the Air Force apprised the Committee as under:

“....The capital budget earmarked for modernization will primarily
be utilized for acquiring combat platforms and critical combat
enablers like multi-role fighter aircraft, flight refuellers, medium
transport aircraft, and various unmanned aerial systems. Along
with the platforms, there is also a proposal to acquire air-to-air,
air-to-ground, and surface-to-air guided ammunition, as well as
loitering munitions.

HRHIY & oy Sie-73t JTaRe & gRI SR TR T
IRE SfeUcs B T | U THISIRY & 1Y J& & G0 & 3foi<
RFarRycy & gfd o o forg S a1dt SRl M RAcy o gt
w%muﬁﬁﬁq %l Tt Qewiaf ok Rrerm ¥ fore
STPRCFR P! RIARHAC Bieht % ......

.. &1 T St & SMRRIIER & 9Rua BT e & SR M
T(qS HHC  EUTH B dUieciol RIAARACH I I B d
ee i @ e Few) 3R THeRRT ¥ 9 g TRty ¥ ReE
GﬁT $"1Id~‘2I'H &I deldl o Thirty-nine airfields and nine
Advance Landing Grounds are listed under the joint user category to
promote civil aviation in India and are key to the Government’s
endeavour to provide last-mile connectivity through “Mission
UDAN”. We have promoted flexible use of airspace to save time and
reduce emissions.

Further, the CDS apprised the Committee as under:

........ W&dk&lﬂ%@@l%%ﬁmﬁmﬁﬂﬁqﬂww
?é’f%l ST TP gop, 3eall 3R SUH &1 Halfead g 3R GO, il

3R SHA BT HAICTH g1 T SHI TIRpIUE &7 8 8l 59 ATFd A
gH UIe 7 38, 39 foU g9 DIk 3 & fdl te Saificaq &
Y F& HR IR SR B1Eex & aR F 3t 9 Fia-faarR a |
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TeaAT 3 fegoga o1 f@ar g1 ot 38 o S, S9b SR
ORI T 5| 39T g AWt g R g

....... TR IR & SN A= €, d STHRURE [T off 35 & | Igal
ST 126 THUHSIRYT TOR%IUE ol T ¥, I9! oiTg 4T 114 I%hd
& fou STl A 3iyad faam 81 39 9Ig 39 WR HRAls Y= ol
3l 39h TR & $2  Fe MEAR g | 3t sqwT R it
T Y g3 B

Planning and Procurement

2.21 As regards details of acquistions planned for the years 2026-27
and 2027-28, the Ministry through written reply furnished the following
details of major schmes planned for acquisition in FY 2026-27 and
2027-28. The Ministry further stated that the the schemes are being
pursued and are at various stages of procurement cycle.

2.22 In the supplementary List of Points when asked about target
dates that have been finalized, proposed dates for acquisitions of
mentioned schemes and the amount likely to be incurred on the
acquisitions planned for the year 2026-27, the Ministry replied as
under:

“IAF acquisition plan is arrived at on a financial year basis.
Accordingly, an amount of Rs. 83,257.47 crore has been
earmarked for IAF Capital Acquisition cases in FY 2026-27. This
include New Schemes as well as Committed Liabilities and
expenditure will be spread over the FY 2026-27, based on
competition of pre-contractual obligations for respective
Schemes.”

2.23 On being asked about the details of the acquistions made by Air
Force from indigenous sources, the Ministry in its written reply
furnished the following details of the schemes procured from
indigenous sources during the last five years including FY 2025-26
(upto Dec. 24)-

43



“The details of IAF capital acquisition expenditure from domestic
sources is as under-

DETAILS OF EXPENDITURE OF IAF CAPITAL
ACQUISITION FROM DOMESTIC SOURCES

(Rs. Cr)
FY Domestic Expenditure
2021-22 29,911.37
2022-23 28,539.13
2023-24 29,441.12
2024-25 42,593.85
2025-26 43,469.34

2.24 The Committee further enquired about the funds dedicated for
acquisition from indigenous sources during FY 2026-27, the Ministry
through written reply submitted that specific percentage share of
budget for acquisition from indigenous sources, out of the allotted
SBE for FY 2026-27 is under finalization.

Atmanirbharta / Indigenization

The Committee learn that Indian Air Force is committed towards
self-reliance and is providing full-fledged support to the national
objectives. In order to spearhead innovation and indigenisation, the
Indian Air Force has formed a new directorate, named Directorate of
Aerospace Design (DAD). This directorate actively interacts with
industries, R&D institutions and academia to ascertain niche
technologies in aerospace domain and evolve modus operandi to
convert them into tactical and strategic war fighting solutions utilising
indigenous resources.

2.25 During the oral evidence, the representative of the Air
Force on the topic of indigenous upgradation of aircrafts, apprised the
Committee as under:

““.....When it comes to Atmanirbharta, the IAF’s stress on self-
reliance dates back to 1958, when Kanpur-1 was conceived and
built at the Air Force Station in Kanpur. Thereafter, from Marut
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to Tejas, Dhruv to Prachand, YR a1g 1 STAFHRar & ferg
T aRE 9 ufdas W8l g

facita af 2024-2025 3R adwE facg af o off goA
Tdlth: ¢ 8 HiUcd goic &l ddb<ia- 90 Ul TRItfgwR SHRke®
REafs R fbar 31 gF1 URdC YW & IU BT AR
THdIoRA Bieaed +f W2 fu g1 89R iDEX, TDF and Make
cases A fStha Aghaa¥T & ! Red § 13,000 HRIS 34T I
1] ! oy STa=dfAdis S Re &t B

3TSUTH o U ATSUISR Uiferdt +ft U1l &1 g, St URd
& IR M Tfad @ TaRe g1 399 fhufefadt sik s+ave &l
Jerar e §HR IaAH 3R Hids & ToR Tadioliee Wielaey,
S Multirole fighter aircraft, medium transport aircraft and
unmanned aerial systems Q¥ a8 ¥ Ah-3-sfear gfRufesy
W ST §1.

.. To minimize the effect of geo-political uncertainties and
achieve supply chain resilience, defence sector may

progressively Sy Jaex | Eh'aﬁo_c'ﬁ MAMWR 8F1 9T 3

SERd gl 31 YO H a¥ 2035 A% UHGT d9I% GHH UH
SHARM Wiie Rig BN, Sl TRIGY 9 S[Sl $& shifcdhal iRl
SIS B TaRl U F fasRid o3 | gHRI Hgg |

.......... T A el ®I 98 ST o1 91gdl § & meuuh
Y BT ReT 3R I 0T & o I R ¥ ufdeg § 8k
AR DI ST gU T8 U fAHRId SR JRI&d URA & qed
& fe uies 81’

2.26 During oral evidence, on the efforts made towards
Atmanirbharta, the Ministry through presentation apprised the
Committee about various advancements and versions of fighter
aircarfts and helicopters as under:
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IAF: ATMANIRBHARTA EFFORTS

Further, the representative of the Ministry through presentation
also apprised the Committee towards initiatives for Atmanirbharta:

ENHANCED PARTICIPATION OF PRIVATE SECTOR

e o1 2 UL p
GENERATION OF APPROX 13,000 CR BUSINESS OPPORTUNITY - MAKE/IDEX/TDF ’_‘

TS I WIS Y T e i e

ISSUE OF IPR POLICY — PROMOTING CREATIVITY AND INNOVATION —‘

L e o i ooy UONEESS - o s A W
MOUs WITH ACADEMIA I—‘

Combat capabilities of IAF

2.27 During oral evidence, on the issue of combat capabilities,
the representative of the Air Force submitted as under: -
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“FHAR A TS R U AST8 & GRM gRAT o diged TRANT 3R
TR 3 IS R HHY TRP HAT 3R T 5T YR TR
T B 5T 1 AW 81 78 A BH I1el b &R 1o IR A &
&R °e AU §1 37 <1 Bt &t Tuid SR & e, g=ae & 3wl
&1 dl T, dﬂ%mscm“lxﬁ'ﬂﬂﬁﬁﬁaﬁ?mﬂwaﬁw I
&7 T gE & H Refldbe B & folT TR TR SiToReiy ot oigd
YA €1 37 9 A F ST 3R a0t & WY Pila-cs IR
¥ 3MSUUP BT Hgayul aRTeH 38T 8|

In the current financial year, the IAF has flown more than two
lakh flying hours. Coming to combat capabilities, the fighter
aircraft remains the main instrument of prosecuting the air war

and conversely, for air defence too. dg vlglvl TIR ¢ TUR 3R TR
¢ WHY U & Y Yot WIeaRH ¥ gad & | I g¥9F & eRIICY
B! TIDHd P 1Y YAl DI B &HdT G & | §H 3T Blae
USRI B TRAIR W & fow U Sei & UWdERHe iR
ATUSYE R HH HIIQ & | 3TP 3(aTal TAH A2 3R THHT &
SETel 7 off SEuu® O WE ¥ Amier! AT @1 81 PHie

G dd gfaeiey o &rtn%r U<ig, TUAUd Hihd
HRYCH H T e R &1 I 21 T Sl WhY A
WHY AR S Fei 3R 3feR Saaudc WY RRery & I1y

dge AR Hft g9R) ARG &HdT S Sed & |

The Indian Air Force is responsible for air defence of the Indian
airspace. More than thirty lakh aircraft are closely monitored by
our radar network every year. This onerous responsibility is
executed while ensuring required flexibility for civil traffic.

Critical Combat Enablers like Airborne Early Warning Aircraft,
flight refuellers, and speC|aI Electronic Intelli ence and

surveillance platforms, dg qA g o ggd 3MdTH ¢ | Y Reewy
FAN Secioy 3R g Bics SO 31 df dgid & &, W &
YT J& & Saaei-d e 3B ded B BRI Hf HHATSH
® 3d g1 T 9t Firde g diFT A1l &1 g &HdT BT 9 &b

T 3d PRIR Wi &
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2.28 During oral evidence, on the role of IAF in space
capabilities, the representative of the Air Force submitted as under: -

“ ... 09 ST U%h HE@yUl B THseR §, 39foT arg I |
3T BTl 3 TR IR bR H Udh W ¢ Id &l 784 foban
2, O U s d of T Jox s T B

...... IR WY 35 & 90T | g &l Bl YHIdd B aral Th
BRIR S g1 FRR WY TR & fAw meuw siaex off afe
IR 1 TR 8%y & 3R gHIaRel s & g Tt Irei
ﬁvﬁﬁaqﬁw%@wﬁsﬂﬁ?mww%l

W?@T%Iuﬁﬁmﬂ&mﬁ&raﬁaﬁ@ﬁ?ﬁamwa
AR B &1 H YU hled YUY Yol d% gHR Udey o Hio
<f1 & 91e U8 Iuais gIRIA @I g1 YU e JEdT seeHd
WY TIH o a7 Ugd HRAH 8 | URd & WA fBRE # off TR
UIacy & T ¢ St oueR i+ g, ot ufosy & 39 fiee &1

TIRIC Dl
... g 1 Yiasg & 2-The IR R & fow dOR 7 & fog

ufdds %I Future wars will be fought through multidomain
operations in an integrated environment. Round the clock ISR

3 SR BT 3MYR Bl B, P gRT HIBRRe wR fsthy
ﬁﬁr@ﬂmﬁﬂw%l

Further, CDS on space capabilities apprised the
Committee as under:

“ .. 9 Ugd TTaHc 3HTh 3T WY Adex &l 3Nu- fhar g1 3
T TIRIUY &1 §1d B 36 ¢ | TR & 96y T TIRBN &1 ol
SRl 8, 98 #0920 fhaier 39 do gidt gl 34t 50 3T
R g o1 H 395 Ty WA B Dt PR B W} 8, Fifp
HTh! IR gISRAINS dfeifes fFrarsd 39 39 A Isdt 81 3afeu
3@l [Afepg &1 & T 86 &M ST g8 W &t o
Fofsferdel 8, PR g9 Mufikd &1 96d § 98 SETHaR,
m@mﬁﬂsﬁ?mﬁwﬁaﬁ%l 39 fethg Wy Toi
|
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Joint operational training and exercises

2.29 During oral evidence, on the issue of joint operational

training and exercises, the representative of the Air Force submitted
as under: -

“. IAF regularly undertakes joint exercises with other services
to validate procedures for joint operations.

... R arg 1 6 EfeUcs i I Bl dis HR @l &, o4 gip,
Td8, 3T, SR 3R G e Ried Hd g1 59% AY-ary
TR 3R 3.5y, T & fow +ff smsues o afda 31

...... Apart from its own Air Force and Command-level exercises, the
IAF regularly conducts joint operational training with friendly nations.
As a result, air power becomes a potent tool for soft power projection.
This year, the IAF has conducted a number of transoceanic bilateral
and multilateral exercises, both within and outside the country. You
can see the first landing of a C-17 military transport aircraft at Kargil
Airport for the first time, which will provide faster mobility and resupply
for the Indian Army.....

Modernization of Airfileds by IAF

2.30 The Committee desired to know the budgetary allocation and
actual expenditure incurred for modernization of airfields, the Ministry

through a written reply intimated:-

“Modernisation of Airfield Infrastructure (MAFI) project has been
executed in two phases. The details of the budgetary allocation

are as follows:

(@) Under Phase- | Rs 1215.35 Cr was allotted, MAFI Phases-I
project has been completed in December 2019 with

modernisation of 30 airfields and all payments effected.
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(a)Under Phase- Il, a total budget of Rs 1187.17 Cr has been
allotted, in which IAF share of budget (including ARC bases) is
867 Cr. IAF has incurred a total expenditure of Rs. 1118.44 Cr
(including GST & Custom Duty and Foreign Exchange Rate
Variation) till 30 April, 2025.”

2.31 Further, on future plans for the modernization of airfileds, the
Ministry through its written reply apprised the Committee as under:-

“The modernization of airfields under Project MAFI has been
completed at the IAF.”.

2.32 With regard to number of airfields presently in use alongwith their
modernization status, the Ministry through written reply apprised the
Committee as under:-

“There are 52 modernised airfields presently in use, out of which
6 modernised airfields are in North-Eastern part of India. This
apart, one new airport is under construction.”

2.33 In the supplementary List of Points when asked whether the
existing airfields are equipped with to meet operational requirement
relating to hybrid warfare system including kinetic and non kinetic
warfare, the Ministry replied as under:

“1.  Yes, IAF is trained and equipped to meet any kind of
emerging threat. Upgradation of airfield infrastructure and
security has been of paramount importance. Integrated Perimeter
Security System (IPSS) has executed at all important IAF bases,
including border areas.

2. The IAF personnel are also trained to meet emerging
challenges in kinetic domain, cyber challenges, communication
domain, Electronic/ISR domain and Antidrone capabilities.

3. The strength and preparedness of IAF to meet any
misadventure by its adversaries has been amply proven and
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demonstrated by the resolute response and robust posture of IAF
in recent times.”

Women empowerment

2.34 During the deliberations on the topic of women empowerment,
the representative of Air Force submitted as under:

“qrg 1 1 Ut S, TS99 in which combat platforms are also
included, 39 AETY 3T ANTeH & &t §1°

Preparedness for internal security

2.35 On the issue of preparedness in internal security, the
representative of the Air Force submitted as under:

“ a1 IHY-THY WX iR Y& Bt SISt H 1 Ggrar Sl
g 3R I8 J9ud foRieh Tep B &1 T Hedyul HET §, oM
THd HIRSR & IB™ H UH Hga@yul aneH faar g1 $9&
TG THTAT & HI3eR-guuy o § aig I1 & gRI &
TR T T e & < 7

Human assistance and disaster relief operations

2.36 During oral evidence, with regard to human assistance and
disaster relief operations, a representative of the Air Force submitted
as under:-

T Y <X T oS Uipias smaerst & arg 1 3 e fefaw
UgdI o {ATdl 371 AT A AN ol JRI&T Rl IR o S &1 S
SRl ¥ fhATl 145 T Y SHIGT $i Agd AT UgaM & Iry-91y
&l B9IR Y S1G1 AT bl 3 BRI o gRI S 47|

HADR has not been limited to our national boundary due to
prevalllng geo-political situations, HRA AFR®T Bl b

9 WiEd Mo mr, o s Wfefrdt, d9 e
ﬁmﬁaﬁﬂww%lsﬁﬁQﬂ%mmoa@wmﬁusd
TR UgaTs T 8 SR 2,800 § SUTGT AN bt s off g1

*kkkkk
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CHAPTER 1lI
NAVY

India as a maritime nation located along critical international
shiping routes in the Indian Ocean, relies heavily on its naval
capabilities for international outreach, with 95% of its trade by volume
transported via sea. Given the geopolitical challenges on its land
borders, the Indian Navy (IN) plays a crucial role in maintaining
security in the region and fostering peace and stability in the Indian
Ocean Resgion (IOR). The IN faces evolving threats both
conventional and sub-conventional sources, requiring continuous
adaptation to safeguard maritime interests. To maintain high Maritime
Domain Awareness (MDA), the Navy deploys assets along critical sea
routes and chokepoints. Additionally, in alignment with India’'s
security vision- Security and Growth for All in the Region (SAGAR)-
the IN actively collaborates with partner nations in the IOR, enhancing
their naval capabilities and strengthening maritime infrastructure
through training, platform transfers, and technical assistance.

3.2 For examination of the Demands for Grants of Navy for the year
2025-26, the Committee had sought from the Ministry of Defence a
Statement indicating the proposed and earmarked outlay at Budget
Estimates (BE), Revised Estimates (RE) and actual expenditure for
Navy during the last five years including 2025-26, separately for
Capital and Revenue segments alongwith projection and allocation in
the BE 2026-27. The details submitted to the Committee are as
follows:

A. REVENUE (NET)

(Rs. in crore)

Year BE RE Expenditure
Projection | Allocation Projection | Allocation

2021-22 34,256.83 23,360.68 30,069.08 23,925.91 23,834.99

2022-23 34,701.66 25,406.42 34,441.48 30,734.58 30,042.41

2023-24 36,605.04 32,284.20 36,776.65 35,150.53 34,261.53

2024-25 40,649.26 32,778.73 36,666.42 35,687.31 32,735.23
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2025-26 40,707.22 38,149.80 45,570.26 43,887.71 25,385.33

2026-27 49,888.61 46,800.00 - - -
B. CAPITAL
(Rs. in crore)
Year BE RE Expenditure
Projection | Allocation Projection | Allocation

2021-22 70,920.78 33,253.55 50,011.38 | 46,021.54 45,028.64
2022-23 67,622.96 47,590.99 47,727.03 | 47,727.03 46,091.48
2023-24 52,804.75 52,804.75 51,283.98 | 51,052.18 50,762.62
2024-25 62,545.98 62,545.98 62,953.79 | 62,192.98 52,012.34
2025-26 65,352.82 65,352.82 69,451.02 | 69,451.02 49,374.04
2026-27 70,063.31 70,063.31 - - -

Note:- (i) Expenditure figures in respect of FY 2025-26 are upto December, 2025.
(i) RE 2025-26 and BE 2026-27 are subject to Parliament’s

approval.

Revenue Budget

The Revenue Budget comprises of two main components, salary
and non-salary. Major portion of the budget head primarily goes for
salary expenses which is a fixed expenditure. The non-salary
expenditure caters to the expenses on stores, ration, transportation,
fuel, etc. which are essential for regular training and operational
preparedness of Navy. In Budget Estimates (BE) for FY 2026-27,
against Revenue Head, projection of Navy was Rs. 49,888.61 crore
and allocation to be made is Rs. 46,800.00 crore, with a reduction of
Rs. 3,088.61 crore. In case of Revised Estimates (RE) for FY 2025-
26, under Revenue head, Navy’s projection was Rs. 45,570.26 crore
and allocation made was Rs. 43,887.71 crore. The allocation is short
of demand by Rs. 1,682.55 crore, However, the expenditure incurred
in FY 2025-26 was Rs. 25,385.33 crore.
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Capital Budget

The Capital budget cardinally provides for expenditure on
modernisation, enhancement of force level, infrastructure
development, etc. Under Capital Head, in BE for FY 2026-27, Navy’s
projection was Rs. 70,063.31 crore and the same has been allocated.
In RE 2025-26, the projection of Navy was Rs. 69,451.02 crore and
the same has been allocated. However, the expenditure incurred in
FY 2025-26 was Rs. 49,374.04 crore.

3.3 During examination of Demand for Grants 2026-27, the
representative of Indian Navy, through a presentation before the
Committee on budget submitted the following information:

TR, a9 2021 J AT S gole | TR ghg 3 T ¢ 3R aoie
HIYUN & AR aY 2026-27 H AT BT FoIC TTHT 1 TG 9 TOIR
600 PRIS STY BT 67| RS HeR H fGEmar a1 TayuseR o
a1+ TAIH R § S1eT 38T 8, 34 AR 311 Bre-q A Rargss
tRede # Iuas dRa™ gl Pfucd dolc &I Tahe
TIIHATIIR §¢ a1 & AR Tg ART dhufafere! saaude &t 3R
HIHY I GRNAT 5 |

TR BT SHRE® ¢ BT diUed Taberar =ar of au
2020 ¥ PRI 9¢ 6T 81 SHRed ToufswR § Tgidt TWHR B
3ﬂ?!—‘|ﬁlh‘cﬂ$ m\ma@mws%lﬁé’raﬁéaévﬁﬂaﬁvﬂ%ﬁﬁw
OREINACEEARURIERC T @r%m ST 81 9N 2026-27 |
=Y FoIC BT B ST 42 TR 700 RIS TN [T 1 § 3R T8
IR TRIUETRR & 3@ g1 TR A e Hited ¢ e I
3/ forar 7 oIk 38 PR 3ya fovar 81 I8 gt Hofaferdt fgam
TU &1 Adiol g1 Hios & $HRce gofed] Julc AT & TRed
WS WY & fog sifard g1 g8 ol faym g for yRa &1 A 8
el o o R Y I=1aq ud wem g 1

Percentage share of Navy Budget

3.4 The Committee desired to know the percentage share of the
Navy budget in both Revenue and Capital segments out of the total
Defence Budget during the last five years and share of allocation of
Capital and Revenue outlay for the FY 2026-27. The data furnished
by the Ministry of Defence is tabulated below:
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(Rs. in crore)

Year

DSE Navy %age Navy %age Navy %age
(Revenue) | share | (Capital) | share | (Revenue + | share

w.r.t. w.r.t. Capital) w.r.t.

DSE DSE DSE
2021-22 3,47,088.28 | 23,360.68 6.73 | 33,253.55 9.58 56,614.23 | 16.31
2022-23 3,85,370.15 | 25,406.42 6.59 | 47,590.99 | 12.35 72,997.41 | 18.94
2023-24 4,32,720.14 | 32,284.20 7.46 | 52,804.75| 12.20 85,088.95 | 19.66

2024-25

454,772.67 | 32,778.73 721 | 6254598 | 13.75 95,324.71 | 20.96
2025-26 4,91,732.30 | 38,149.80 7.76 | 65,352.82 | 13.29 | 103,502.62 | 21.05
2026-27 5,84,785.45 | 46,800.00 8.00 | 70,063.31| 11.98| 1,16,863.31 | 19.98

3.5 The Ministry have further informed the details of expenditure
incurred by Navy(including Jt. Staff) under Revenue and Capital Heads out
of total expenditure incurred under Defence Services Estimates (DSE) for
the last five years(including FY 2025-26) as under:-

(Rs. in crore)

Year

DSE Navy %age Navy %age Navy %age

(Revenue) | share | (Capital) | share | (Revenue | share

w.r.t. w.r.t. + w.r.t.

DSE DSE Capital) DSE
202122 | 3,66,545.91 | 23,834.99 | 6.50 | 45,028.64 | 12.28 | 68,863.63 | 18.79
2022-23 | 3,99,123.44 | 30,042.41 | 7.53|46,091.48 | 11.55| 76,133.89 | 19.08
2023-24 | 4,44,699.20 | 34,261.53 | 7.70|50,762.62 | 11.42 | 85,024.15| 19.12
2024-25 |4,50,732.91 | 32,735.23 | 7.26 | 52,012.34 | 11.54 | 84,747.52 | 18.80
2025-26 | 3,74,701.08 | 25,385.33 | 6.77 | 49,374.04 | 13.18 | 74,759.37 | 19.95
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Note:

(i) DSE includes Army, Navy, Air Force, Joint Stafff DRDO, Ordnance
Factories/DoO(C&S), NCC, & DGQA Budget.

(ii) Expenditure figures in respect of FY 2025-26 are upto December, 2025.

(iii) BE 2026-27 is subject to Parliament’s approval.

3.6 It can be seen that there is an increase in percentage share of
revenue budget of Navy, out of Defence Services Estimates from 6.73
per cent in 2021-22 to 8.00 per cent in 2026-27. At the same time,
there is a increase in capital budget share from 9.58 percent in 2021-
22 to 11.98 percent in 2026-27.

3.7 On the issue of adjustments due to reduced allocation in
Revenue and Capital Budget, the Committee were apprised through a
written submission as under:-

“Details regarding the projections and allocations in respect of Navy
(including Joint Staff) during the last five years, separately under Revenue

and Capital Heads, are as under:

A. REVENUE
(Rs. in crore)
Year BE RE Expenditure
Projection | Allocation Projection | Allocation

2021-22 34,256.83 23,360.68 30,069.08 23,925.91 23,834.99
2022-23 34,701.66 25,406.42 34,441.48 30,734.58 30,042.41
2023-24 36,605.04 32,284.20 36,776.65 35,150.53 34,261.53
2024-25 40,649.26 32,778.73 36,666.42 35,687.31 32,735.23
2025-26 40,707.22 38,149.80 45,570.26 43,887.71 25,385.33
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B. CAPITAL

(Rs. in crore)

Year BE RE Expenditure
Projection | Allocation Projection | Allocation

2021-22 70,920.78 33,253.55 50,011.38 46,021.54 45,028.64

2022-23 67,622.96 47,590.99 47,727.03 47,727.03 46,091.48

2023-24 52,804.75 52,804.75 51,283.98 51,052.18 50,762.62

2024-25 62,545.98 62,545.98 62,953.79 62,192.98 52,012.34

2025-26 65,352.82 65,352.82 69,451.02 69,451.02 49,374.04

Note:- (i) Expenditure figures in respect of FY 2025-26 are upto December, 2025.
(i) RE 2025-26 is subject to Parliament’s approval.

3.8 The Committee have been informed in a written reply that is
seen from the data provided above that there has been consistent
increase in the allocations at RE stage in respect of Navy (including
Joint Staff) under both Revenue and Capital Heads from FY 2021-22,
onwards. It may also be seen that there has always been saving at
the end of each aforementioned financial year. Hence, it may be
concluded that sufficient funds were made available during the
aforementioned years for expenditure by the services on various
projects. Further, the allocated funds were optimally utilized towards
operational activities and urgent and critical capabilities were acquired
without any compromise to operational preparedness of the Navy
(including Joint Staff). Requisite actions are being taken to ensure
optimum utilization of fund during the current financial year.

Budget for Modernization

3.9 The Committee were apprised that in FY 2025-26, Navy
(including Jt. Staff) was allocated Rs. 62,975.97 crore and Rs.
67,236.23 crore at BE and RE stage respectively, under Capital
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Acquisition (Modernisation) Head. Against these allocations, an
expenditure of Rs. 48,187.57 crore has been incurred upto
December, 2025. Surrender, if any, will be known at the time of
finalization of Modified Appropriation (MA) stage of current financial
year i.e. 2025-26. However, MoD is regularly reviewing the status of
expenditure and taking necessary action for its optimum utilization

during the current financial year.

3.10 In BE 2026-27, an allocation of Rs. 67,524.45 crore has been
made to Navy (including Jt. Staff) under Modernisation (Capital
Acquisition) Head.

Note: RE 2025-26 and BE 2026-27 are subject to Parliament’s approval.

3.11 In the supplementary List of Points when asked about
modernization activities that have been undertaken by the Navy in FY
2025-26, the Ministry replied as under:

“The fund allocated to Navy under Capital Acquisition
(Modernization) Head of Accounts was utilized to support several
new schemes in addition to supporting committed liabilities
covering ongoing cases. Significant new projects included (i)
Contract for 26 Rafale-M Aircraft (ii) Follow on Support/Follow on
Supply Support of MHG60R Helicopters (iii) Heavy Weight
Torpedoes For Scorpene class submarines, among other

projects.”

3.12 In an another supplementary List of Points when asked whether
Navy would be able to spend the remaining amount till the end of FY
2025-26 i.e. upto 31 March, 2026, the Ministry replied as under:

“Yes, complete utilization of allocated budget is being targeted by
end of FY 2025-26, subject to contract conclusion of major new

schemes which are at advance stages of approval. In BE 2026-
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27, an allocation of Rs.67,524.45 Cr has been made to Navy
(including Jt. Staff) under Modernization (Capital Acquisition)
Head. As on 31.01.2026, the utilization/booking of expenditure

was 76%.”

3.13  Also, in the supplementary List of Points when asked about
percentage of modernization that has been earmarked for committee
liabilities & new schemes, the Ministry replied as under:

“Out of the Modernization Budget, the Navy has been allocated
Rs.47,748.31 Cr (73.57%) for Committed Liabilities, and
Rs.17,146.28 Cr (26.43%) for New Schemes.

The value of the Acquisition made by the Navy from indigenous
sources during the FY 2024-25 was Rs.8208.69 Cr. During the FY
2025-26, the contract value upto December, 2025 was Rs.688.28
Cr.

3.14 On being asked about the details of demand for additional funds
made by Navy and the actual allocation provided to them at the
supplementary/RE/MA stage during the years 2024-25 and 2025-26,
the details submitted to the Committee are as follows:

“Supplementary Stage:

Navy had not sought additional allocations in first
supplementary in FY 2024-25 under Modernisation (Capital
Acquisition) Head. However, Jt. Staff had sought additional allocation
of Rs. 1,058.87 crore at first supplementary stage under Capital

Acquisition (Modernisation) Head and the same had been allocated.

(i)  In second supplementary, an amount of Rs. 2,518 crore had
been provided to Navy as a token supplementary under
Modernization (Capital Acquisition) Head in FY 2024-25.

59



(iii) In FY 2025-26, Navy had sought and was provided an additional

allocation of Rs. 4,260.26 crore at first supplementary stage under

Capital Acquisition (Modernisation) Head.

RE Stage:

(iv) Details of additional requirements projected by Navy (including

Jt. Staff) under modernization (Capital Acquisition) at RE stage and

the allocation made during the financial years 2024-25 and 2025-26

are as under:

(Rs. in crore)

Year BE Allocation RE Projection Additional projection | RE Allocation
made in RE over BE
2024-25 58,700.00 60,519.68 1,819.68 59,758.87
2025-26 62,975.97 67,236.23 4,260.26 67,236.23
MA Stage:

(v) Details of requirements projected by Navy (including Jt. Staff)

under modernization (Capital Acquisition) at MA stage and the

allocation made during the financial years 2024-25 are as under:

(Rs. in crore)

Year RE Allocation MA Projection Additional projection MA
made in MA over RE Allocation
2024-25 59,758.87 49,692.23 -10,066.64 49,692.23
2025-26 67,236.23 NA

(vi) The allocated funds were optimally utilized and urgent & critical

capabilities were acquired without any compromise to the operational

preparedness of the Defence Services.
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Note: RE 2025-26 is subject to Parliament’s approval.

3.15 During oral evidence on Demand for Grants 2026-27, the
representative of Indian Navy, on modernization submitted as under:

T3S SR P SR ICIRMAGSS B & 3539 U since last
three years, the Indian Navy Incubation Centre for Artificial

Intelligence I INICAI FRaR &G 81 AR, 2025 H wHIRig
AR 24 SO ard Sf$ares Hige Yex CRYSTAL &1 ITAN
TS U3MTs AlSed & SadUHc, o+ auT <R & forg fovar o
®IgI”

3.16 When the Committee desired to know about the acquistion
plans for the years 2026-27 and 2027-28, the Ministry through written
reply submitted as under: -

‘A summary of contract for the schemes likely to be signed
during FY 2026-27 and FY 2027-28 are as follows:

Ser. Categories Total Cost
(in Crs.)

1. Warships and Survey Vessels 18,893.82

2. | Submarines and Refits of Submarines 42,698.00

3. | Aircrafts and maintenance of Aircrafts 81,263.93

4. Weapons and Ammunitions 37,658.03

5. Equipment and Vehicle 2742.30

Indigenisation

3.17 On being enquired about the details of the acquistions made
by the Navy from indigenous sources during the last five years and
the status of the outlay spent on indigenous acquisition, the Ministry
through written reply submitted as under: -

“During the last five years 2021-22, 2022-23, 2023-24, 2024-25

and 2025-26 (up to 31 Dec 2025) Capital acquisition contracts for

worth Rs. 97,488.21 Cr for Indian Navy were signed with the Indian
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vendors. Value of the Acquisition made by the Navy from Indigenous
sources during the last five years as tabulated below:

Ser. | Financial Year Contract Value (In Cr)
1. 2021-22 4527.91
2. 2022-23 32,860.75
3. 2023-24 51,202.58
4. 2024-25 8208.69
5. 2025-26 (upto Dec 25) 688.28

Total 97,488.21

Details of Financial outgo and Indigenous acquisitions are as tabulated below:-

Ser. | Financial Year Financial Outgo (In Cr)
1. 2021-22 27,823.41
2. 2022-23 30,261.09
3. 2023-24 40,497.17
4. 2024-25 36,603.15
5. 2025-26 (upto Dec 25) 23,795.01

Total 1,58,979.83

3.18 In the supplementary List of Points when asked about the
reasons for less Acquisition made by the Navy from Indigenous

sources during the FY 2025-26, the Ministry replied as under:
“During the current financial year, two high value projects are in
the advance stages of obtaining Approval. Conclusion of these
two projects will significantly increase the quantum of acquisition

made by the Navy from indigenous sources.”

62



3.19 As desired by the Committee regarding the funds dedicated for
acquisition from indigenous sources during FY 2026-27, the Ministry
through written reply submitted as under: -

“Though Ministry of Defence allocates % / share towards
acquisition from Indigenous and Foreign Sources every year,
however for FY 2026-27, this allocation would be promulgated by
March, 2026.”

3.20 During oral evidence, on the topic of indigenisation the
representative of Indian Navy through a presentation, submitted as
under:

Indigenization in Shipbuilding

Shipbuilding projects IC (Indigenious
content)
Delhi Class (1977) 42%
SVL Class (2010) 52%
KOL Class (2014) 57%
VSK Class (2021) 68%
Nilgiri Class (2022) 73%
Vikrant (2022) 76%

IN Indigenisation Efforts

17

Revenue TDF
TDF — Technology Development Fund

IDEX — Innovations for Defence Excellence
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Further, the representative on indigenisation submitted as under:

2R A Ao Rag & &7 # o Il & 9 N9 Bl fo e dxa
JearRa-g TIfd o1 & qUI BT TRy IR FRaR feusdt & &R
fpfedd oy @ A1 safarfaferdt 7 smY &t uforar W arer STelt 71
3 A B SH H T g HRA AT A 39 fawg & fiRE d@ie
¥ forar ®1 A4 Ufueq Rieed & S9audic § Tefdid Aeaqef »a9, S
Make-| TUT SIS SaAUHe s IR & fdid WIfd W g1
TP R Yefid fert o g |

YRTT A1 auf 3 Ry i motaey & 2feelia dewe o R
Je- @i o= ¥ P I W 7, o fb WA R UeRig g, S
&néquﬁamaﬁaﬂwmuﬁmd Ugd g1 g | 3Ug 3R Ja9
& R WacH H fSHEoRE dgMH 1%111 SIRSI3 qUT TS &
1Y FRER T 0 o1 38 &1

ARG, A9d daRBIR & IH S H URA™ AT @
SUffret Saaudc &1 SMYRRIE 36T 81 TR YR sfHfkmfea
& Sidifd AT Ifehy ¥ U ¥ ASIE (TDF) TUT 3TsSa (iDEX) Pl
UfecH TeHe USH R !l g1 HRA TWBR Bt faft= Wi & Siavfa
YT gRT wifa e U SfEfommsoiem 99 ot T3 # Ieaa-ig
9fg 83 & Sl a¥ 2019 H T IR H4Y J dgb? ay 2025 H 284
$IY d% Ugd TS gl wééwomxﬁﬁﬁmﬁg%mﬁ?ﬂm
T 81 INTGH 198 ANl P Hd Al BT TTHT 35
WRYC B

3ATH B dad DI G adT e B & I/ ¥ aaddq §
TR & 50 T8N 3SR HeaRH & | Iwia-1g I8 & fb I vl g™
35S0 Ryardy # gt 9911 o W6 &1 39 sifaRad Siedt gr1 oM
uﬁmﬁﬁ%&@@?&wwqﬁﬁwﬁ%aﬁwﬁm
UISUASTHE.......... ’

MANPOWER

3.21 The Committee when desired to know about the recruitment of
Agniveer in the Indian Navy, the CDS submitted as under:
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..... Agniveer, as a scheme is applicable to all three services,

that are, Army, Navy, and Air Force. AR Adt & fou i

Further, as regards empowerment of women in Indian Navy, the
representative of Indian Navy submitted as under:

"URAR AT AR Wfad &1 Ixad §91 Bt fe2n & 319 HeH IaT
el g, orgd Afgan fhad & ToquSs AT auT 39 TR
$feURM W ORIV 9 fdar o7 6T 51 a¥ 2025 B Th IwEH1
Srflgde AifaeT IR uReHr &), fSgd < Afgar siftead 3
{TSTTHA! dTRU TR YT T Y HA IR gul &t |

Operational Preparedness and Threat Perception

3.22 During the oral evidence, on the issue of operational
preparedness as well as the threat perception the representative of
Indian Navy through presentation submitted as under:

"hfgde HUCT 3 Rt 3 Aftersy Rid & shavaiia
RIS YR AT &Y Yo &I 31 38 YR dc I&d
I 3R 3 R He ey b Y TSl DISifa-=H H FHT S @
g1 oI for 39 wiss R uelRid g fe T & IR T A § -
faferdt, fewimfed, Fi~ucgast €8 fSAEAl The various
functions under each role have also been listed. 39 HaRT &1
UIeT o ol ad BRI &1 9gs ¥ FRa SufRifd 391 Tad gu
3Tt fiRrg R fwre fear s g |

T & 37 AT BT YU 1 F UM 8 YRA & 11,100
fraier Tt dReargd, 1,379 Mgy aut 2.2 fifera=y ot
fhaidicy & TRIGSId ShHITD S B BRICRH S
AR & WEH J RO AR fhar ST e g1 I8
TRieRH S TR THt 7a9d TR & dFhaH- & &g &
BT BT ¢ | TE 247 F¢ 365 G Ui S & Aad 3Ry &
fewirgric & aregd ¥ gHigd [P San g |

As a result, in the past two years, Naval assets have
remained at sea for about 16,000 days each year.
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Additionally, the number of days away from own bases and
harbours has also significantly increased.”

3.23 With regard to anti-piracy and anti-narcotics operations, it was
further submitted by representative of Navy as under:

IR, 2023 T YR AT A 48 Hitcd R e 3T o= o
fewra fru g, o uRumReRe 392 Fefe 30 UR TS TRIHAT 165
g Hifew TSIl BT QRI& gifore gai, forgent Srgata i
Hed ATHT 7 faferas qua STl 3|

TS U} Tl & Siaiid goR o S dxied &1 AT &l 5 adl
62 mﬁmﬂml who were suitably dealt with, given the
leverage provided by the Maritime Piracy Act of 2022. fUsd T
a¥f & 39 a7 ¥ 170 ¥ 3R iersd sRiee Ruld fvu e &1 57
570 T 34f AN & Silad P 8T &I S Jb! 81 In anti-narcotics
operations undertaken in March 2025, sfeg qat & Thadrgd
fihilc STATY e - U fgg TeNTR ¥ Ihadigad
SR P gU TS BIR (bl Al Reb oy ofsd (b T |

Further, CDS on the seized narcotics submitted as under:-

¢ St At I FRal €, 3 IR A Al dhed ale Bl
TSR BT ol g1

Capability and Infrastructure Development

3.24 With respect to the capability and infrastructure development, it
was submitted by representative of Navy as under:

faxfta 9 2025-26 & R HufIferct Saaude & T LT 1
ARG 42 IR HRIS 3UY i AR & 100 I DI 3 db AoN
3PpTs Ht T, H ARG MeRde »ag H wfaa g1 3
mau%ﬁ?mﬁf\lrﬂ%mﬁa%@%, o1 fb Tp19 IR witar
gl

ST 11 oot # 2feTm Ad add™ # 142 ¥ @ a¥ 2037
d® AMHT 230 TR IR T & BN 7dd db Uga &l aed
XA g1 A9d TAURE @Y 264 T oI Yol SIfET I I 2030
e T 314 TS & ¥U H famRd Hea ot W A g1
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Joint operations and exercise

3.25 With respect to joint operations by India Navy, the representative
of Ministry submitted as under:

HRATT AT B U BT o 3w sirer
TRRETE @w) 25 {2025 H Hhede Bl g | diF HalH
P A T AIfd 39 TRRIARS &l Helud
ool | glak 3R It g | deace forar ma, forgd
Hidc HNIY & A By, d5d 9u7 foed
dYT THRIeTYT RSS! &I sciie fooar manl 29
TRRATSS § AT & THT IH TR Hfted
R, JImRIN 3R TRSIRY & I1Y-91y 3feaq
PR TS & g & # ey, s tRe ™ &
TIRSTHE SR 3f&T 3T & <o A 4T fera|

Immediately after TROPEX, during Operation Sindoor% E?R-F[
g At g Jwifad fawfa gt fRufa &1 e
R4 & U 9ol ¥0 ¥ AR @ 3RE IR #
JRIHd TRRd 3R eRUS! Bl dHeac &l
g, fo gAR 9 Rew iR $ol &1 Pimie
YSHY UHIUT g5 8HAR AT &1 Scdy UiRer |
dopTd fewiigte gART &HdT Ud Hdhed &1 Th W
e |

B9 U TSaWS IR AR 3R e FARe
Wd €1 39 &F o =z ffafea agew au
TSI ARIRICH DI YA Tiaidie Tgi db fob b1
cifote ot Feear @ Aifex fohar STd1 81 38 ISR
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il AdaRg &t fswighe W+ o
AR Tt STt B

.... Synergy in joint operations has been a key focus area for the Navy.
In addition to joint operations and exercises, including Operation

Sindoor,ﬁﬁaéaﬁ&mma%ﬁﬁ%ﬁq
Weey ¥ Wige sHRkmicon # it ofis oy ot
YHHT AUTS 81 ThiH H $© Iaiexul gRI¢ 7T €,

a@ % Joint Logistics Node Mumbai, Joint Military Station at
Visakhapatnam, Joint Services Training Institute for Catering at

INS Hamla in Mumbai T Hdl & S{ORYAA Hcdd
SO 3R TR BN & TSUHRITTY &1 $feI=H |
$S 38 B <8 Fiadel du- TS UG & HeAd
F o R s s B

IId 2025 H Haac & T TRRIRY Thid IR
faxars TS €, S fb Thsall BT SISl & 1Y B 718
gl JYHE & IR fdoH & 10 9§ gUl g9 &
UG B ST YAl &) ST SNRAERMY
IJPR & ¥ U H 5 3Ud, 2025 B FRAR I AT
Y& HAl g1 X9 fohar o, forgd 9 hed! kA
HAS b 44 FHG IR F| B SfARad
SCARMA Uit Neg auT e &1 smieH & d 3R
3t faemaaH  foar o a1 ©, s 74 3
IR Q) AT HEcaRig B Hrfler B

aﬁf2026®28ﬁ3ﬁfﬁ$m§%ﬂ:{ﬁw%
Indian Ocean Naval Symposium q1:ﬂ IONS ﬁ aTR'EFIﬁIU W

$>\”||| In a significant feat, the Navy also took over the
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command of Combined Task Force 154 at Bahrain from the
Italian Navy this month, which is a key multinational training task
force under the Combined Maritime Forces.”

Human assistance and disaster relief operations

3.26 During oral evidence, on human assistance and disaster relief
operations, the representative of the Navy submitted as under:

30 ﬁ_"ﬂg_"[ Jd § AT 3 3P humanitarian

assistance in disaster relief, search and rescue and medical

evacuation missions Wﬂ%’lﬁ m % stlff ﬁ_@'q LS @
IR ST Sl TUT TR IR §¢ I3 ©,
o8 89 819 & H Y% adigde 99— fodl g |

g8 Jeaa- g o ITIve™ s’ & 28 4 &1 12
OB 51 Fie R AR § YU 3mam 3R A7 319
¢ & Uik ORI ugan RU Redie adikaa drs
DT YRY B b1 4Tl YR I Ugdl 10 T Bl
el H=arz-Hc 29 A &I UMd. 6 9 35Uy

qifasit TR a1 fodr a1 999 U ¥ g6 JWiAR
®I 512 T Rellws AERgd ugamrT|

it H Agaai- fodarg & 99 gHAR S8 [dwhid
3R IcaMk widal & IufRd ¥ 3R B Ri-sd
& ¥U ¥ JHEA 3T 29 Fa%R, 2025 I TIHT 10
oA Reliw 7difivad ueH foar man fasid & s 1
a1 Id® galdled &I ISl gRI 316 dI¢ H B
g diddd ANTRG] &1 IRi&d I, fbar |
YR AT gRT $d 969 ¢4 Reiw Adiad




U BT T, SN BT &b auf & USH &I 1T
oY 931 gerar § 9 UF g -

*****
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CHAPTER IV
JOINT STAFF

The Committee have been given to understand that HQ
Integrated Defence Staff (HQ IDS) continued to play a crucial role in
enhancing jointness and integration among the Indian Armed Froces
through formulation of joint doctrines, conduct of integrated training
and exercise; and development of unified operational strategies.

4.2 For examination of the Demands for Grants of Joint Staff for the
year 2026-27, the Committee had sought from the Ministry of Defence
a statement indicating the proposed and earmarked outlay at Budget
Estimate (BE), Revised Estimate (RE) and actual expenditure for Joint
Staff during the last five years including 2025-26, along with projection
and allocation in the BE 2026-27. The details submitted to the
Committee are as follows:

(Rs. in crore)

Year BE RE
Expenditure
Projection | Allocation | Projection | Allocation
2021-22 6,251.11 4,543.04 4,684.83 4,146.26 3,715.26
2022-23 5,473.28 4,462.35 6,014.25 5,498.39 4,011.90
2023-24 6,543.78 6,060.45 5,349.33 5,094.38 4,274.76
2024-25 5,312.40 5,075.76
6,351.22 6,307.76 5,285.67
2025-26 6,888.23 6,352.82 6,286.64 5,789.16 3,087.87
2026-27 8,253.47 7,238.72 - - -

Note: (i) Expenditure in respect of FY 2025-26 is upto December, 2025.
(i) RE 2025-26 and BE 2026-27 are subject to Parliament’s approval.
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4.3 During examination of Demands for Grants 2026-27, a
representative of Joint Staff through a Presentation before the
Committee submitted the following information:

3§ T AT TSl & THE SATec WIh & fold
{SHIEH BR Fic Udd &1 Sarsc EIh Bl
ST 3R Sl & YO U J Ia- & fag
geadIc} 3Reily &l facd av 2026-27 T $a
7238.71 FRIS JUY Tale fbU T &1 STH 4,100
HRS JUT LAY & fou g 3R 313871 IS
¥OU AigAReRA & fou wAd gl @e
HEARAA SR & U §olc URele UdicHe
U5 facd au &t a1 H 885.09 RIS ¥UT 3D
gl goic TRele W # goic TaihsH | I8 3fG
Igad W% B U4 FaraH, URIeor 3R 3
Tfafafe™dt &1 guTdt & 9 Il H YeRidl B |

f&HiE rR 20, W9g g8 H 4000 HIS 3UL T 9
200 P YT IeR! & folT 3R 2100 HIS TUT
3eX 3 VA & oW |1 U8 Soic T 4R
T & 99U & fou yai| g1 fad avf 2026-27
% fou feAfs TR 21 & 3idvid HUled dolc
TAICHT 3138.71 RIS BUU & | BhIH b alfg U
# uelRfd fUsa I avf @1 ddeca ufeafoee
golc TdicHe qa-Td® 3ide! ¥ Udl Iadl § b
Budget Estimate allotment for FY 2026-2027 is
Rs. 1,481.57 crore more than the current
Financial Year. 4g T{@ 4gad  Th &
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MYFDBIHIN 3R & AT o Tl H Ggrish
gt

HUled TR Joie & deidi! BT TN UHE
U I SR & JgaIT I fethg Wy veidt & Afdsw
Jedise &l drd P AR 3ieHaH T RpleR
WH AR & WRTdEss  HmeEd
WRIRHC Dl TRIG & o1 ST fobar S|

¥ 39 9fifd & A E=I DY SHTRATRd $HR1
a1l § fob fdcd au 2026-27% folQ soie Tfede o
Tdlces o IR ety AgbhaaT ¥ gARt
AR Ugq3T ! Ag@yul = ¥ dgrar ¢l It
will enable us to take concrete steps toward
coordination of indigenization efforts, outreach
to academia for research and development, and
hand-holding of private industry, especially
Medium, Small and Micro Enterprises.”

44 The Committee took note of the details of additional
requirements projected under Revenue and Capital Heads in respect
of Joint Staff at RE 2025-26 stage which is as under:

(Rs. in crore)

Revenue Capital Total
BE Allocation 4,000.00 2,352.82 6,352.82
RE Projection 4,597.48 1,689.16 6,286.64
Additional amount sought in
RE 597.48 -663.66 -66.18

73




RE Allocation 4,100.00 1,689.16 5,789.16

MA Allocation NA

Note: RE 2025-26 is subject to Parliament’s approval.
(i) In FY 2025-26, no additional allocation has been made to Jt.

Staff at first supplementary stage under Revenue and Capital Heads.

(i)  The allocations made above at RE stage were based on pace of
expenditure, critical requirement of other Services and overall
resource envelope available. It may be added that the allocated funds
were optimally utilized towards operational activities and urgent and
critical capabilities were acquired without any compromise to

operational preparedness of the Defence Services.

Role of Joint Staff

4.5 The Committee desired to know about the existing structure and
role of Joint Staff and operational mechanism between DMA and
Joint-Staff, in a written statement, the Ministry submitted as under:

“Existing Structure and role of Joint Staff :-

(i) After the Kargil Conflict, the Government constituted the
Kargil Review Committee (KRC) to carry out an in-depth
review and analysis of Security Management System in the
country. KRC made specific proposals for implementation
based on the analysis carried out by four task forces. Based

on the recommendations of the Group of Ministers, the
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Integrated Defence Staff (IDS) was established on 23 Nov,
2001.

(i) Organisation structure. IDS comprises of Service Officers,
Civilian Officers and Scientists with their allocated duties,
roles and functions based on responsibilities of IDS. The
envisaged role of the HQ is organised into sets of coherent
functions and matching organisational blocks in the form of
Branches, Divisions (Divs) and Directorates (Dtes). The
branches are headed by Deputy Chiefs of Integrated
Defence Staff (DCIDS) who are the rank of Lt Gen
equivalent. The basic organizational structure is placed at
Enclosure 1.

(i) Roles and fucntions of IDS through CISC (Chief of
Integrated Defence Staff to Chairman Chief of Staff
Committee) as per extant orders of 2016 derived out of GSL
of 2001 (Enclosure 2) are as follows: -

(@) To provide secretariat to the Chairman COSC.

(b) Facilitate efficient functioning of multi-service
bodies.

(c) Facilitate constitution of Defence Crisis
Management Group (DCMG)

(d) Coordination and preparing of Long Range
Plans, Five Year Plans and Annual Budgetary
proposals for the three services and
presenting coordinated set of proposals to RM.

(e) Co-ordinating analyses of critical deficiencies
in force capabilities.

(f) Finalising Net Assessments comprising the

totality of national capability.
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(9)

(h)
(i)

Coordination of all aspects of Defence
Intelligence.

Coordinating Defence Services Doctrine.

Set Inter-Service prioritization of capital

schemes.

(iv) Operating mechanism between DMA and Joint Staff-
a) The post of the Chief of Defence Staff & who also is head
of Department of Military Affairs (DMA) was created by
GSL no. 9/1/2016-PO(Def) dated 24.12.2019. DMA was

created within the MoD.

b) The roles of DMA as derived from Allocation of business

rules of DMA issued by cabinet secretariat as Amendment
Series no. 381 dated 16 Jun, 2025 (Enclosure 3) are as

follows:-
(a)
(b)

(c)
(d)

(e)
(f)

(9)

Responsibility of the three Services.
Responsibility of Integrated Headquarters of
the Ministry of Defence.

The Territorial Army.

Procurement exclusive to the Services except
capital acquisitions.

Works projects of Tri-services.

Promoting jointness in procurement, training
and staffing for the Services through joint
planning and integration of their requirements.
Facilitation of restructuring of Military
Commands for optimal utilisation of resources
by bringing about jointness in operations
through  establishment of joint/theatre

commands.
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(h) Promoting use of indigenous equipment by the

Services.

(v)In addition, Permanent Chairman of Chief of Staff

Committee, CDS is supported by the Headquarters of IDS

(Organisation structure is placed at Enclosure 4 in following

manner: -

(a)

(b)
(c)
(d)
(e)
(f)

(9)
(h)

(k)

Administering of Tri-services organisations including
Tri-service agencies/ organisations/ commands
related to Cyber and Space.

Provide integrated inputs of the Services to relevant
authorities.

Military Adviser to the Nuclear Command Authority.
Bring about jointness of the three Services.

Optimal utilization of infrastructure and rationalize it
through jointness among the services.

Preparation of roadmap on indigenization of
equipment.

Evaluate plans for “out of Area Contingencies”.
Implement Five-Year Defence Capital Acquisition
Plan (DCAP), and Two-Year roll-on Annual
Acquisition Plans (AAP) & Integrated Capability
Development Plan (ICDP).

Assign inter-Services prioritization to capital
acquisition proposals.

Integrate and rationalize international cooperation
plans of the Services.

Bring about reforms in the functioning of three
Services aimed at augmenting combat capabilities of
the armed Forces by reducing wasteful expenditure.
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(I)  Build trust and confidence in the Services to work
together with greater jointness.

(m) Prepare for Raksha Mantri and empirical and
objective Report on annual achievements in
jointness.

(vi) The Joint Ops Staff at HQ IDS coordinates Tri-Services
operational issues in consultation with the three Service HQs
through the COSC established Joint Operational Committee
(JOCOM) and Joint Operational Logistics Committees
(JOLC). Issues of operational relevance to the three services,
including organisation, structures and procedures are
brought to JOCOM periodically and consensus arrived by
discussions and deliberations between the stakeholders. Tri-
Service operational issues at the SHQ level are handled by
the Joint Ops Staff at HQ IDS and inputs of the same
provided to DMA through staff channels.

4.6 During oral evidence on Demand for Grants 2026-27, the
representative of the Joint Staff on the roadmap for "Vision-
2047, submitted the following information:

&1 ol BT fao 2047 faRid YRd faoH
2047$&W@TW13%I It is to be an
integrated all domain force, dynamic and self-
reliant in capabilities and thought, ready to
respond across the full spectrum of conflict to
protect our national interests in concert with
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all elements of national power. 4 fas &l
SUIT W & it Ty Aareli & arig faar
ST g1 9| TROT U W7 31 TifoRE 8, 1
2030 T& TeHT, FoT T T I£-T SlacH 3R
gifedll ThHaR dOR &AL, SAFATSeRAd
T dAT 3R WeRl &maref SR
grgdrsfl & U &1 g1 99 2030 ¥ 2040 dH
H QR WU W AF HANTSTH gl The

broad aim here is to achieve next level of

integration convergence and to develop
conceptual clarity backed by tangible
capability development. gy 2040 ¥ 2047 dH
I aTell dRT RN W 3t TRl g
BT 35T YR & dall Dl [dy TRIG 1
§d § uRafdd #3181 Leading in all aspects of
technology and ensuring freedom of
operation across all domains. Slisc WCIh o Id

TS HaRg 39 faor 9 fuia g 8 e
]I, we are primarily responsible for

promoting jointness and integration among
the three services. The functions are as
highlighted on the projection.

2 A et @ g8 o gied s agm
fob B 81U faw 2047 & fa=m § Sy Y™
& ® gl Headquarter IDS has created a
future roadmap aligning with its vision, role
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and functions. The action plan includes
creating and strengthening organizations and
structures, especially creation of Integrated
Theatre Commands, upgradation of agencies
like Defence Space Agency and Defence Cyber
Agency to space and cyber commands,
creation of more Joint Logistic Nodes, Joint
Military ~ Stations, and formulation and
promulgation of new joint orders are works in
progress.

New joint training courses on chemical,
biological, radiological and nuclear threats,
cryptology, quantum computing, counter
unmanned aerial systems, Artificial Intelligence
and Machine Learning are on the anvil. In
addition, the focus will shift on the civil
military fusion for further enhancing national
power, accelerate technological self-reliance
and foster innovation in self-defence
manufacturing.”

Further, the representative through presentation
apprised the Committee regarding various phases of
“Vision- 2047’ as under:-
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VISION - 2047 2=

“To be an Integrated, all Domain Force, Dynamic and Self-reliant in Capabilities

and thought, Ready to Respond across the Full Spectrum of Conflict to Protect

our National Interests, in concert with all elements of National Power” )

Phase | (2030): Era of
Transition

Phase Il (2030-40):Era of
Consolidation

VISION:2047

Phase 111(2040-47):Era of
Excellence

4.7 With regard to the increasing trend of Joint Staff Organisations,
the representative of the Ministry submitted as under:

‘.3 TG QU & qHE DT RITTT &
9iG Y SAec WIh & dgd YU DI YIdd Bl
TG | I8 2001 H Hdd &l Yokl ¥ §¢ B IdHM
T 13 SARC W SRR & A 3 71 5
Sl 9P HHIS haRMA 3R TsHfAwfed dera o
gl H U U@ § - ofeWHd U8 fFeER
Picol, Hias 3Hm Sy Hode 3R Rrd
Seferoiy Qﬁ_C’I These joint organizations are
precursor to theaterization efforts of the Joint
Staff.”

Operationalization of theatre command

4.8 On being asked about the role of Joint Staff in operationalisation
of the theater command, the Ministry in its written reply submitted as
under:
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“To fast track the process of Theaterisation, a dedicated team of
officers from all three Services has been formed under the Chief
of Integrated Staff to Chairman Chiefs of Staff Committee
(CISC). Three Joint Staff Officers undertake study of global
military organisations as well as organise discussions among
the three Services to streamline the process of reorganisation.
Issues that merit consensus building are discussed in the Chiefs
of Staff Committee (COSC) to arrive at a common
understanding. Following a collaborative approach, the Joint
Staff has been able to take forward the process of
Theaterisation to an advanced stage.

(i)  The Joint Staff at HQ IDS will continue to coordinate
operational issues at Theatres with the three SHQs during the
operationalisation process and thereafter. It is envisaged that all
operational coordination issues between Theatres as well as
with Services would be coordinated through the Joint Ops Staff
on the structures that are approved.”

4.9 During oral evidence, about the jointness and integration of
Armed Forces, the representative of Joint Staff stated as under:

“Learning from major lessons of recent conflicts, a
Future Operations Analysis Group is proposed to
be established at Headquarter IDS to develop
tactics, techniques, procedures, and operational art
for fighting future wars. Jointness and integration
in networking, communications, aerospace safety,
logistics, and maintenance are the major focus
areas identified.

S} fadSl HIHDGYH dcdd & U YA,
fEeh, PIADIT, Hag 3R dolgR 3R o fasgRy &
3. Ulscy 31 Xy RIfUd feu U €1 M
IUHIUN & WG-3Gd Aedft ol o Hesgs w3
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%%@Wéﬁﬁ%@ﬁﬁ?ﬁ%ﬂwmwm
T g

Al 13 B THIHR B SR H Sarge diivied
Teg Has, Tarerel 3R &t fosraqre & wiftd feg e
g1 $eX gfaael AMIZeRM Tae &1 THIHUl Bl
fG=m o TH SR HAg@yUl ®eH gl This Act will

facilitate administration of tri-service organizations
where personnel of all three defence forces are
working.

Headquarter IDS, through its Ops Branch, is
proactively involved in conceptualizing and
preparation of joint plans for threats requiring a
tri-service response during peace, crisis and

wartime. 9 ¥ & HiaR 3R 91ER Sl oiTg afdaw
GRT &1 ST dTell 3{TUal Ted Tafdfl & Hite-<H
T A g1 R SoRREE &1 R 7 TS 91¢ 3R
ficsT T oMU WgaaH UgQ ¢l A SAel &t
dadd & fou SORc TaREReS SR ¢
UfFefadtsl &1 Wi B1-3iffe-e 3R dsde forar Sar
g fo el & a1y Smaiford enary +f 39w e 1

*******
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CHAPTER YV

EX-SERVICEMEN CONTRIBUTORY HEALTH SCHEME (ECHS)

The Committee note that Ex-Servicemen Contributory Health
Scheme (ECHS) was launched with effect from April 1, 2003. ECHS
aims to provide quality healthcare to ESM and their dependents
through a network of ECHS Polyclinics, Service medical facilites and
civil empanelled/Government hospitals spread across the country.
The scheme has been structured on the lines of Central Government
Health Scheme (CGHS) and is financed by the Government of India.
ECHS provides Cashless and Capless Healthcare to Ex-servicemen.
The total beneficiaries of the Scheme are approximately 64 lakh. The
scheme has also been extended to Gorkha Domiciles with eight
Polyclinics in Nepal.

5.2 The Committee have been intimated that ECHS has 31
Regional Centres, 456 ECHS Polyclinics and 3144 Health Care
Organizations for providing treatment. ECHS provides health care to
over 64 lakh beneficiaries, including primary beneficiaries, spouses,
parents, dependent children and others. ECHS employs over 8252
personnel, including 2098 doctors, 2714 paramedics and 3322 non-
medical contractual employees.

5.3 In reply to a question about the categorization of ECHS
Polyclinics, the Ministry apprised the Committee through a written
reply as under:

“The polyclinics are categorized as either Military or Non-
Military, depending upon whether a Military hospital is co-
located or not and are further categorized into five types, i.e.
Type A to E, based on the strength of ex-servicemen residing
in that area, the details are as under:

Category of Polyclinic No of Ex-Servicemen
Type A Above 20,000

Type B Above 10,000

Type C Above 5,000

Type D Above 2,500
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Type E (Mobile) Above 850 (for
remote areas)

(i) The polyclinic facilities are utilised by primary
beneficiaries (ex-servicemen) and their dependents.
Accordingly, the details of actual dependency of ex-
servicemen and their dependents in ECHS Polyclinics across
the country are enclosed as an Annexure.

(iii) Based on the categorisation (Refer Para 2.1 above),
resources are authorised to each ECHS Polyclinic. At certain
locations the beneficiary base has increased over time,
beyond the handling capacity of the existing Polyclinic. For
such polyclinics, the requirement of resources is reviewed
from time to time for opening of new Polyclinics or upgrading
the existing polyclinics.

Budget

5.4 The details of projections, allocation and expenditure by ECHS
for the last five years along with projections for 2026-27 are as
follows:

(in Rs crores)

FY Projection Allotment Actual
at BE Stage Expenditure

2021-22 8396.06 3332.51 (BE) 4870.73
4412.51 (RE)

2022-23 5417.16 3582.51 (BE) 6893.00
5429.07 (RE)
6929.07 (MA)

2023-24 5780.00 5431.50 (BE) 9840.13

9221.50 (RE)
9880.99 (MA)
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2024-25 9683.72 6968.00 (BE) 10914.04
9429.00 (RE)
10928.97 (MA)

2025-26 12017.22 8317.00 (BE) 9263.29
11000.00 (RE) | (as on 31 Jan 2026)

Projection and Allocation for BE 2026-27

FY

BE Projection

BE Allotment

2026-27

15827.44

12100.00 (Provisional)

In the supplementary List of Points when asked about the

priorities in which ECHS has to utilize the allocated fund in BE for FY
2026-27 under revenue head, the Ministry replied as under:

“The revenue budget of ECHS is allocated internally under four
main heads of expenditure, these are Medical Treatment Related
Expenditure (MTRE), Medical Stores, Salary and Others. The
details of the internal allocation of this Rs.12,100 crs. revenue
budget in BE FY 2026-27 within ECHS is as follows: -

(amount in Rs. crs)

Head BE Projection BE Allotment
Medical Treatment Related 13200 9473
Expenditure (MTRE)

Medical Stores 1865 1865

Salary 561 561

Others 201 201

Total 15827 12100

From the above it can be seen that approximately 78% of ECHS
budget allocation is planned for reimbursement of medical bills
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(Medical Treatment Related Expenditure) and about 15% for
procurement of medicines and medical stores.”

5.6 In an another supplementary List of Points enquired whether
the allocated fund in BE for FY 2026-27 is sufficient to meet the
requirement of ECHS for its functioning, the Ministry replied as under:

“A demand for an amount of Rs 15,827 crs was submitted at BE
stage of FY 2026-27, against which Rs 12,100 crs has been
allotted to ECHS in BE 2026-27. To meet the requirement gap,
additional funds will be demanded at RE stage.”

5.7  Further, in the supplementary List of Points when asked about
utilization of substantial increased fund allocated in RE for FY 2025-
26 i.e. Rs. 50 crore to any plan or scheme, the Ministry replied as
under:

“The details for the Capital Budget of ECHS for FY 2025-26 are

as follows:
(amount in Rs. crores)
Head BE Allotment| RE Allotment Exp as on 31.1.26
Purchase of Land 0.50 0.50 0.00
Construction of Buildings 18 40 15.35
Purchase of Medical 01 09 0.00
Equipment & Vehicles
Charge Head 0.50 0.50 0.00
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Total 20.00 50.00 15.35

Capital expenditure projects take more than a year to complete
and many of these get delayed due to procurement of land
related issues and sometimes do not fructify within the FY in spite
of regular monitoring and liaison with the State Governments and
three Services.”

Also, in the supplementary List of Points when asked about

priorities in which ECHS has to utilize the allocated fund in BE for FY
2026-27 i.e. Rs. 60.26 crore under capital head, the Ministry replied
as under:

“The details of the internal allocation of the Capital Budget of
ECHS for the FY 2026-27 is detailed as under: -

(amount in Rs. crores)

Head BE Allotment
Purchase of Land 1.14
Construction of Buildings 23

Purchase of Medical Equipment & 35.62
Vehicles

Charge Head 0.5

Total 60.26

The requirement for vehicles and Ambulances is proposed to be
met for ECHS polyclinics during FY 26-27. Further funds are
being allocated for construction and upgration of ECHS
polyclinics. Constant liaison and coordination shall be carried out
for planning and timely execution of these capital expenditure
projects with the various stakeholders including State
Governments and three Services.”
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5.9 The Ministry furnished the following information to the Committee
about additional funds provided at the supplementary stage during FY
2025-26:

“The details of funds allotted at the Revised Estimates stage
for the FY 2025-26 are as under:

FY BE RE

2025-26 Rs. 8,317 crs Rs. 11,000 crs

Further funds are being sought for this financial year.”

5.10 In the supplementary List of Points when enquired whether
there was any plan or scheme in which substantial increased fund is
utilized in FY 2025-26, the Ministry replied as under:

“The revenue budget of ECHS is allocated internally under four
main heads of expenditure, these are Medical Treatment Related
Expenditure (MTRE), Medical Stores, Salary and Others. The
details of the allocation of budget and the expenditure for FY
2025-26 are as follows:

(Amount in Rs. crs)

Head BE BE RE RE Exp as

Projection Allotment | Projection | Allotment | on
31.1.26

Medical Treatment | 9775 6215 12000 8775 8233

Related

Expenditure

(MTRE)

Medical Stores 1475 1475 1800 1598 1164

Salary 797 468 468 468 328

Others 145 159 190 159 38

Total 12194 8317 14458 11000 9763
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From the above it is may be seen that approx. 80% of the ECHS
Revenue Budget is utilised for reimbursement of medical bills to
empanelled hospitals and individuals (Medical Treatment Related
Expenditure) and about 15% for procurement of medicines,
equipment and medical stores at ECHS polyclinics (Medical
Stores).”

5.11 On the issue of budgetary allocations and expenditure, a
representative of ECHS submitted as under:

“3h] §dHT Il § fb 9d 2021-22 H
5. 9100, BT FuIC 4,865 HRIS SUY YT| IR ITdl
H g8 9¢ B 225 UAId §¢ 11| ITH S TAlh R
8, 98 dgdl o 38T 5, W fac #rey ot ug fidi &
foh 3T WP T Td SI! W DI a1 § §gd
doit ¥ 9¢ T 31 39 o T 8, o &9 e
IIEGHT BT AT B §, 98 PUAY 3R HUaT
gl g l1”

5.12 The Committee when desired to know about steps taken to
address the shortage of medicines in ECHS Polyclinics, in a written
statement, the Ministry submitted as under:

“‘Medicine procurement for the ECHS is carried out by the
Directorate General of Armed Forces Medical Services
(DGAFMS). DGAFMS arranges this through 139 Senior
Executive Medical Officers (SEMOs) who procure and ensure
availability of medicines at the Polyclinics. Any gap in
medicines after the SEMOs procurement is made up through
Authorised Local Chemist (ALC). Medicine satisfaction rates
through SEMO are reviewed regularly. The endeavour is
always for improving the availability of medicine and to address
shortage of medicines to avoid inconvenience to ECHS
beneficiaries. In order to ensure that there is no shortage of
medicines, the following measures have been undertaken:
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a) Monetary ceiling limit of purchase that can be
carried out through Authorised Local Chemist (ALC) has
been doubled as under:

Type ‘A’'&'B’ Polyclinic - Rs 10 Lakh per month.
Type ‘C’ Polyclinic - Rs 6 Lakh per month.
Type ‘D’ Polyclinic - Rs 4 Lakh per month.

b) If the medicine is still not available even through an
Authorised Local Chemist (ALC), the beneficiary will be
given a Not Available (NA) certificate to purchase from
the market. The Government on 25.3.2022 decided to
extend the period from 15 days to 30 days for purchase
of Not Available (NA) medicines and consumables from
open market on reimbursement basis at a time subject to
the maximum value of medicines and consumables not
exceeding Rs. 25,000/- each time under the general
conditions and Rs. 75,000/- each time under the special
conditions. For cancer medicines, the maximum value of
purchase has also been enhanced from Rs. 2 lakhs to
Rs. 5 lakhs each time.

c) In addition, ECHS has prepared a common
formulary drug list and introduced it in the pharmacy
module. Further, the preparation of demand of medicines
has been automated. This helps in improved availability
of medicines as it is easier to stock and manage
medicines using the standard list.

d) E-CDL (ECHS Common Drug List) has been
prepared in consultation with the office of Directorate
General of Armed Forces Medical Services (DGAFMS). It
includes essential drugs. This common drug list helps in
better prescription, procurement and accounting.

5.13 The Committee desired to know about steps taken to redress
the shortage of medical equipments in ECHS Polyclinics, in a written
statement, the Ministry submitted as under:
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“Medical equipment is provided to Polyclinics by the office of
Directorate General of Armed Forces Medical Services
(DGAFMS). ECHS maintains continuous coordination with the
DGAFMS to manage supplies and streamline equipment
availability. Alternative procurement routes such as direct
purchase by specialized authorities (e.g, Director General
Dental Services (DGDS) for dental equipment) or through the
Command Headquarters are also being utilised to speed up
replacements. In the interim, the Headquarters Command also
make an endeavour to provide the required equipment to their
polyclinics utilising their welfare funds or through loan provision
as deemed appropriate to ensure that ECHS beneficiaries get
timely care.

The many steps being taken to address equipment
requirement are detailed as under:

a) A thorough assessment of medical equipment in
polyclinics is undertaken to identify shortages. If
equipment is faulty, polyclinics are encouraged to get it
repaired through the SEMO, the primary vendor, or the
Electrical Mechanical Engineer (EME) echelon of the
Armed Forces.

b) For equipment that is Beyond Economical Repair
(BER), the polyclinics obtain the necessary certificates
and submit demand requests to Armed Forces Medical
Stores Depot (AFMSD) for replacement.

c) Continuous coordination with the Directorate General
of Armed Forces Medical Services ensures efficient
management and supply of medical equipment.

d) Other procurement channels, such as direct
procurement by Director General Dental Services
(DGDS) for dental equipment or through the Command
Headquarters, are wused to expedite equipment
replacement.
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e) An  Equipment Management Module is under
development by the ECHS IT system to get regular
feedback on usage and maintenance needs, enabling
quicker action to prevent breakdowns and shortages.”

5.14 On the issue of receiving any official complaints in the
past five years regarding refusal of treatment of ECHS members by
empanelled hospitals, the Ministry submitted as under:

“The ECHS provides cashless and capless health care to the
eligible ex-servicemen and their dependents through polyclinics
and empanelled hospitals pan-India and in Nepal. The ECHS
outreach is being expanded with regular empanelment of the
hospitals with the help of the ECHS Regional Centres. The 30
ECHS Regional Centres in India address complaints and
grievances through committees that look into the services being
provided by the empanelled hospitals and address the
grievances/complaints of the beneficiaries.

There is a laid down system for resolving grievances raised.”

5.15 The Committee desired to know about measures being
contemplated to provide the facilities of mobile ECHS Polyclinics and
other relevant Medicare facilities, particularly for women and children,
in remote areas of the country, in a written statement, the Ministry
submitted as under:

“To extend the reach of ECHS to rural and remote locations, a
Pilot Project for three Mobile Medical Units (MMU) on the lines
of National Health Mission at existing Type ‘E’ Polyclinics
(Rampur, Tenga/Tura and Poonch) was initiated on 03 Nov
2025. These MMUs will extend healthcare facilities to
beneficiaries including women and children settled at remote,
far flung areas with provision of basic diagnostics, lab
investigations, issue of medicines and grant of referral on need
basis thus resulting in provisioning of medical services and
healthcare to beneficiaries at their doorstep.

ECHS has also launched Tele-Consultation through ECHS

Services Health Assistance and Tele-consultation (E-SeHAT)

module pan India. It enables the beneficiaries including women

and children in obtaining online tele-consultation for medical
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treatment from their homes without visiting the polyclinics. The
module aims to provide health care services through safe and
structured video based clinical consultations. It shall facilitate
beneficiaries settled in remote and far flung areas.”

5.16 When asked regarding the remedial measures taken by
the Ministry to overcome unutilised vacancies in the ECHS polyclinics,
the Ministry, in a written submission, stated as under:

“To improve the interest and response for taking up contractual
assignments with ECHS, the Government has revised upwards
the remunerations of ECHS contractual employees with effect
from 24 July 2025.

Traveling Allowance/ Dearness Allowance has also been
granted to these contractual employees. These steps shall
provide impetus to the Scheme, towards attracting and ensuring
provision of required manpower for providing quality healthcare
to beneficiaries.”

Development of IT Infrastructure for ECHS

5.17 The Committee note that with an aim to digitally transform the
healthcare service delivery ecosystem of ECHS and develop a unified
IT system for seamless and end-to-end management of scheme
operations by providing a comprehensive, integrated and automated
platform which can efficiently drive the inputs, processes and scheme
outcomes, an unified system based on Micro Service Architecture has
been envisaged. The project is to be developed through an ‘In-house
Capability Development Programme’. The digitalization process will
enable the ECHS eco-system to operate more efficiently, improve
access and quality to healthcare services for ex-servicemen and their
dependent families, and reduce the burden on the manual system.

Authorized and actual manpower for ECHS Polyclinics

5.18 As regards to number of authorized and actual manpower for
ECHS Polyclinics, the Ministry throught written reply apprised the
Committee as under:
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“As per the polyclinic categorisation, contractual manpower has
been authorised at ECHS Polyclinics. The Polyclinics are
manned by contractual manpower. Presently, for 456 Polyclinics
(including eight polyclinics in Nepal), 8,252 contractual
employees are authorised.

(i) The details of the authorised and the actual manpower at
ECHS Polyclinics is as under:

No. Appointment Auth Actual
Manpower Manpower
1 Medical 1147 1247*
Officer
2 Medical 270 178
Specialist
3 Radiologist 97 30
4 Gynaecologist 97 70
5 Dental Officer 533 516
6 OIC Polyclinic 436 431
7 Para Medical 2841 2661
8 Driver 553 467
9 Non-Medical 2278 2376#
Staff
Total 8,252 7,976

Notes: * Re-appropriated against other specialists.
# Re-appropriated against other manpower.

(i) Vacancies arise primarily due to the non-availability of
Specialists in small towns and remote areas. This vacancy
position is a dynamic figure and changes.

(i)  To improve the response for taking up these contractual
assignments with ECHS, the Government has revised the
remunerations of ECHS contractual employees with effect from

24 July 2025. Traveling Allowance/ Dearness Allowance has
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also been granted to these contractual employees. These
steps shall provide impetus to the Scheme, towards attracting
and ensuring provision of required manpower for providing
quality healthcare to beneficiaries.”

5.19 The Committee desired to know about proposal for enhancing
the contractual manpower in ECHS polyclinics, in a written statement,
the Ministry submitted as under:

“‘ECHS Polyclinics are functioning with contractual manpower
authorised by the DOESW MoD, from time to time. As on date,
a total of 8,252 contractual Medical/ Dental Officers,
specialists, para medical staff and non-medical staff
vacancies have been allocated to Polyclinics across the
country including Nepal.

No. Appointment Auth.
Manpower
1 Medical 1147
Officer
2 Medical 270
Specialist
3 Radiologist 97
4 Gynaecologist 97
5 Dental Officer 533
6 OIC Polyclinic 436
7 Para Medical 2841
8 Driver 553
9 Non-Medical 2278
Staff
Total 8,252

The last increase in contractual manpower took place in
November 2024 when authorisation for Clerks and Data Entry
Operators was revised and additional 533 vacancies were
allotted.
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There are contractual vacancies that are yet to be filled. To
improve the interest and response for taking up contractual
assignments with ECHS, the Government has revised
upwards the remunerations of ECHS contractual employees
with effect from 24 July 2025. Traveling Allowance/ Dearness
Allowance has also been granted to these contractual
employees. These steps shall provide impetus to the Scheme,
towards attracting and ensuring provision of required
manpower for providing quality healthcare to beneficiaries.”.

Payment of Pending Bills by ECHS to Empanelled Private
Hospitals

5.20 When asked regarding the steps being taken by the Ministry to
redress the problem of unsettled ECHS medical bills of the private
recognized hospitals pending for payment, the Ministry, in a written
submission, stated as under:

“Bill processing is a dynamic and ongoing process. Normally, it
takes approx. two months for the processing a medical bill of
an empanelled hospital. This period can get extended in case a
claim is put under the ‘Need More Information (NMI)
observation. All efforts are made to clear outstanding bills in a
time bound manner.

(i) Several steps are taken to ensure efficient and timely settlement
of bills of ECHS empanelled hospitals:

a) Continuous monitoring of Turn Around Time (TAT) with
the Bill Processing Agencies (BPA).

b) For bills that require further information/clarification from
hospitals. Monitoring of response time for the ‘Need More
Information (NMI)" cases with empanelled hospitals for
faster processing.
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c) More doctors have been assigned to Regional Centres
(RCs) facing heavy bill processing workloads to accelerate
approvals.

d) A centralised dashboard is being established to track the
status of all submitted, approved and pending bills, thus
ensuring better transparency and faster processing.

e) Bills of Regional Centres with higher load are forwarded to
Regional Centres with lower bill loads to hasten
processing.”.

5.21 During the oral evidence of the Committee, on the issue of
pending ECHS medical bills of the private recognized hospitals, the
representative of Department submitted as under:
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ECHS in far-flung areas

5.22 On being asked about the steps taken by Ministry to increase
the outreach of ECHS in far-flung areas, the Ministry forwarded the
following information:

‘ECHS is systematically increasing the number of
polyclinics and upgrading existing ones so that more
veterans, including those in remote regions, can access
healthcare without traveling long distances. The requirement of
new Polyclinics is reviewed from time to time with an objective
to serve a larger beneficiary population.

(i) Several initiatives have been undertaken to increase the
reach of ECHS, these are detailed as under:

a) e-SeHAT - Tele-Consultation: ECHS has launched
Tele-Consultation through ECHS Services Health
Assistance and Tele-consultation (e-SeHAT) module pan
India. This enables beneficiaries in obtaining online tele-
consultation for medical treatment from their homes
without visiting the polyclinics. The initiative aims to
provide health care services through safe and structured
video based clinical consultations. It shall facilitate
beneficiaries settled in remote and far-flung areas.

b) Mobile Medical Units: To extend the reach to rural
and remote locations, a Pilot Project for three Mobile
Medical Units (MMU) on the lines of National Health
Mission at the existing Type ‘E’ Polyclinics (Rampur,
Tenga/Tura and Poonch) was initiated on 03 Nov 2025.

These MMUs will extend healthcare facilities to
beneficiaries settled at remote, farflung areas with
provision of basic diagnostics, lab investigations, issue of
medicines and grant of referral on need basis thus
resulting in provisioning of medical services and
healthcare to beneficiaries at their doorstep. On
successful completion of the pilot project other MMUs
shall be started.”.
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CHAPTER VI

DIRECTOR GENERAL ARMED FORCE MEDICAL SERVICES
(DGAEMS)

The Committee understand that Armed Forces Medical Services
(AFMS) provides dedicated, dependable and comprensive health care
to Defence Personnel and their dependents. The AFMS consists of
the Medical Services of the Army, Navy and Air Force under the
Director General, Armed Forces Medical Services (DGAFMS). The
DGAFMS is directly responsible to the Ministry of Defence for overall
medical policy matters related to the Armed Forces. The heads of
medical services of Army, Navy and Air Force are responsible for
functioning of these services under the respective Service Chiefs, in
accordance with any general policy directions given by the DGAFMS
and are the Medical advisors to their respective Services. The Armed
Forces Medical Services consist of Army Medical Corps (AMC)
including AMC (NT), Army Dental Corps (AD Corps) and Militray
Nurshing Service (MNS).

Organisation of Armed Forces Medical Services

As regards to organizational structure, the representative of
DGAFMS submitted as under:

“.....This is the organization of the office of DGAFMS, which
comes directly under the Ministry of Defence. There are 10
lieutenant generals, 41 major generals, 185 brigadiers, and 732
select colonels in the organization. These are the three principal
staff officers to the DGAFMS. The mission of the DGAFMS is
the delivery of comprehensive medical care of the highest
standards during operations as well as peacetime, within the
country as well as abroad, along with seamless medical logistics
support, research, and training. The mandate of the DGAFMS is
the direct responsibility to the MOD and the DGAFMS of the
Army, Navy, and Air Force, the medical advisors to the
respective service chiefs. These are the unique considerations,
primarily comprehensive combat medical care from group to
two, and care under fire.”
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Further, the representative through a presentation apprised the
Committee regarding organizational structure of the DGAFMS:

N7 ORGANISATION
w Ministry of

Defence

DGAFMS

¥ 1] +

Director General Director General Director General
Medical Services (Army) Medical Services (Navy) Medical Services (Air)
a ;
Director General Dental Additional Director General
Services Military Nursing Services LIEUTENANTGENERAL -10*

MAJOR GENERAL -4
BRIGADIER -185
COLONEL -732
*DG (Org & Pers)
DGHS (AF)

DCIDS (Med)
Comdts AH (R&R), AFMC, AMC C&C

6.2 When the Committee desired to know the principal mandate of
DGAFMS, the Ministry through written reply furnished the following:

‘(@) The DGAFMS is directly responsible to the Ministry of
Defence for overall medical policy matters in so far as they
relate to the Armed Forces. The heads of medical services of
Army, Navy and Air Force will be responsible for functioning of
these services under the respective Service Chiefs in
accordance with any general policy directions that may be given
by the DGAFMS and are the Medical Advisors to their
respective Services.

(b) DGAFMS has been discharging the responsibilities with
utmost satisfaction of the clientele. The AFMS is always striving
to upgrade the infrastructure and equipment profile of its
hospitals and other medical establishments. Procurement of
modern electromedical equipment empowering AFMS hospitals
with latest diagnostic and therapeutic tools have led to a greater
satisfaction among its clientele. Research in AFMS has
ensured optimal progress in modern medical technology for
treatment and diagnosis of diseases. Professional training of
doctors in AFMS has ensured in-house capability of specialists
and super specialist medical care.”.
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Budget

6.3 During oral evidence, the representative of DGAFMS through
presentation on the budget allocation apprised the Committee as

under:
Sr. No. Head Fund Allotted FY 2025-26 Fund Utilized FY 2025-26
(Rs.in Cr.) (Rs.in Cr.)
1. Capital 850.0000 850.0000*
Revenue 1732.8378 1732.8378
ECHS 1358.1368 1071.5475**

* caters only Army Capital funds

** Expected full utilization by end of FY

Sr. No. Head Fund Allotted Fund Allotted Fund Allotted
FY 2023-24 FY 2024-25 FY 2025-26
(Rs. in Cr.) (Rs. in Cr.) (Rs. in Cr.)
1. Capital 610.7336 694.6776 850.0000
2. Revenue 1426.660 1534.1200 1732.8378
3. ECHS 1174.6860 1210.9403 1358.1368
Sr. No. Head Fund Allotted FY 2026-27
(Rs. in Cr.)
1. Capital 850.0000
2. Revenue 1729.6278

6.4 Further, with regard to utilization of allocated fund for BE 2025-26
i.e. Rs. 891 crore and Rs. 2250 crore under Capital and Revenue
head, respectively, the Ministry submitted as under:

“The total allocation of Funds for Financial Year 2025-26 (till
date) under Capital and Revenue head is Rs. 650 Crore and
Rs. 1744.42 Crore (approx.), respectively. Funds allotted are
adequate.”
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Medical Services of Army, Navy and Air Force

6.5 On current medical facilities and proposal for development of new
hospitals/medical facilites for Armed Forces personnel, the Ministry
submitted as under:

“(a) The existing medical facilities adequately caters to the needs
of the Armed Forces personnel, including entitled clientele.

(b) Medical facilities are ever evolving and the AFMS aims to
remain updated and provide contemporary care to the
Armed Forces personnel. Towards this, some of the
proposed areas to augment the existing facilities, which are

being done, are as under:-

(i) Some major projects underway for
upgradation/modernization of the infrastructure are as
follows:

e Command Hospital (Central Command) Lucknow
e Base Hospital, Delhi Cantonment

e Command Hospital (Air Force) Bangalore

e 178 Military Hospital

e 155 Base Hospital

¢ Military Hospital, Meerut

e Military Hospital, Yol

e 92 Base Hospital

o 425 Field Hospital

¢ Indian Naval Hospital Ship, Pantanjali, Karwar

(i)  In addition, following raisings/ up-gradations as part
of capability development along northern borders has been

sanctioned by competent authority: -
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e Up-gradation of 180 Military Hospital from 148 beds to 250

beds.

e Up-gradation of 153 General Hospital from 200 beds to 300

e Raising of 75 bedded Military Hospital at Along.”

beds.

6.6 In the supplementary List of Points when asked about any
timeline framed for completion of upgradation/modernization of the
infrastructure which are underway, the Ministry replied as under:

“Yes, timeline are being framed on case to case basis, based on

individual administrative approvals for

upgradation/

modernization of hospital infrastructure. Details are as under: -

S Hospital Likely  Timeline
No for Completion
(i) 155 Base Hospital 2026

(i) 425 Field Hospital 2026

(i) | 178 Military Hospital 2026

(iv) | Military Hospital, Yol 2027

(v) Command Hospital (Central Command), | 2027

Lucknow

(vi) | Base Hospital, Delhi Cantt 2028

(vii) | Military Hospital, Meerut 2028

(viii) | Indian Naval Hospital Ship, Patanjali, Karwar 2026

(ix) | Command Hospital (Air Force), Bangalore 2028

6.7 As regards to referral hospitals or Super Speciality hospitals for
Armed Forces personnel, the Ministry submitted as under:

“(a)

In Indian Army, there are 6 Super Speciality Hospitals
including 5 Command Hospitals and Army Hospital (Research &
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Referral). Although upgradation of existing hospitals is being
taken up on a regular basis, no felt need for opening additional
super specialist hospitals has been envisaged.

(b) In Indian Navy, there are three referral hospitals, namely
Indian Naval Hospital Ship (INHS) Asvini, Mumbai; INHS
Kalyani, Visakhapatnam; and INHS Sanjivani, Kochi. In this
regard, it is intimated that INHS Patanjali, Karwar is currently
under construction as part of its upgradation from a 141-bed
speciality hospital to a 409-bed super-speciality hospital.

(c) In Indian Air Force (IAF), there is 01 Super Speciality
Hospital viz. Command Hospital Air Force, Bengaluru. No
additional Super Speciality Hospital is required in IAF.

(d) AFMS works on the principles of echelon based medical
care in geographical location. Thus, patients are referred from
peripheral MI Rooms (smallest medical echelon providing
primary care) located with non-medical units, to peripheral
hospitals, mid zonal and zonal hospitals providing secondary
care and thereafter to Command Hospitals and Army Hospital
(Research & Referral) for tertiary care.”.

6.8 The Committee desired to know about the existing medical
facilites at far-off locations along the border areas, the Ministry in their
written reply intimated:

“The DGAFMS has an elaborate mechanism of reviewing and
delivering medical care across the country including border and
remote areas across the three services including physical visits
and periodic online reviews by senior AFMS officers to these
areas. The DGAFMS has visited medical units of Headquarters
15 Corps in the month of April 2025 and medical units of
Headquarters 16 Corps in Jammu & Kashmir during the month of
June 2025. In addition, various functionaries including Director
Generals of Medical Services (DGsMS) of respective Services
(Army/ Navy/ Air Force) also visit medical facilities located pan
India including border areas as part of familiarization visit and
departmental inspections.”

6.9 With regards to need for revamping the existing facilites in the
light of critical illness or new weather-related health hazards, the
Ministry in their written reply submitted as under:
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“Existing facilities in the border areas are essentially meant for
providing combat medical support to soldiers deployed along
International Border, Line of Actual Control and Line of Control
of the nation. The terrain constraints including weather and
operational limitations often lead to unique medical challenges.
Field Hospitals, Station Medicare Centres and Sick Bays are
equipped with necessary infrastructure and terrain related
medical equipment for providing combatants optimal medical
support. As the nature of warfare evolves, medical support to
fighting troops also changes and requisite stores, equipment
and infrastructure is provided accordingly.”

Specialist care in AFMS

6.10 As regards to existence of policy for ensuring availability of
specialists/super-specialists at all times in critical areas, the Ministry
in their written reply submitted as under:

‘(@) The Armed Forces Medical Services (AFMS) provides
comprehensive medical care across peace, field & combat
areas which range from basic care to highly specialized care
through its Primary, Secondary, Tertiary & Quaternary Medical
establishment. The specialist officers are positioned at these
establishments depending on the geographical location,
dependent clientele & level of care required to be provided at
each echelon.

(b) The AFMS has a well-defined institutional framework
governed by extant policies to ensure availability of specialists/
super specialists in critical areas regulated by the laid down
posting policies of the respective Service Headquarters i.e.
Army, Navy and Air Force, in consultation with DGAFMS taking
into account operational commitments, hospital authorization,
functional requirements of hospitals & patient load.”

Use of technologqy, training and Medical Research in AFMS

6.11 With regard to Telemedicine, the representative of the DGAFMS
through presentation apprised the Committee as under:
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6.12 The Committee desired to know about the use of Unmanned
Aerial Vehicles (UAV)/ drones and other technology for providing
healthcare facilities, the Ministry in their written reply submitted as
under:

“The Use of UAV/ Drones/ other technology for augmenting the
existing healthcare system is being contemplated and trials to
deliver medical stores have been conducted in field conditions.
At present, UAV belonging to various field formations are being
used for the purpose in case of emergencies. Also, technology
has been widely adopted in healthcare delivery. Major
examples are SeHAT portal which extends telemedicine support
to all soldiers, sailors and air warriors across the country. The
Indian Navy has extended healthcare facilities to its
beneficiaries on an internet enabled healthcare management
information system. Telemedicine is also being provided
through SWASTH app and RUKMINI satellite in the Navy. The
DGAFMS has signed a Memorandum of Understanding with
Bhaskaracharya National Institute for Space Applications and
Geo-informatics (BISAG-N), Ministry of Electronics and IT for
co-development of Digital Healthcare solutions.”

6.13 During oral evidence, on the issue of training and medical
reseach in AFMS, the representative of DGAFMS apprised the
Committee as under:

...... Training and medical research occurs in the premier
institution, which is the Armed Forces Medical Services, which
trains all kinds of medical, postgraduates and nursing students.
There are 220 nursing cadets who are taken in every year.
Several research and innovation practices and innovative
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activities occur in the AFMS. The Armed Forces Centre for
Computational Medicine has been established, and
participated in a one-hour round table discussion at the Al
Impact Summit, which is ongoing. It is happening since 17th of
February. Next-generation sequencing, of course, is involved in
molecular diagnostics. The frozen RBC storage is the first
licensed RBC storage facility, which is in the Armed Forces
Transfusion Centre in Delhi.

There is a high-altitude medical research centre. There are
several collaborative projects and several collaborations and
MoUs with severe premier institutions around the country, such
as the lITs, DPG, Chandigarh, the [ISC, and the MHFW. There
are several collaborative projects ongoing, including with the
ICMR and the National Health Research Priority, which serves
to start projects on high-altitude combat, marine, and
aerospace medicine. Seven such projects have been
approved. There is a Center of Advanced Research, which is
the AFS Biomedical Innovations Validation Integration Center
in AFMC....

..... Health in the AFMS has contributed to the One Health
Mission by providing expertise in various fields and is part of
the One Health Conclave. It directly coordinates with various
organizations such as the MEA, the MHFW, as well as MHA,
the NDRF, the NACCO, and the CPCB.”
6.14 In the supplementary List of Points when asked about any
collaboration made by AFMS for research work in modern medical
technology with any national or internation medical research
institutions, the Ministry replied as under:-

‘(@) The Armed Forces Medical Services (AFMS) has actively
pursued collaborations with premier national institutions to
advance research and development in modern medical
technologies. AFMS has entered into Memoranda of
Understanding (MoUs) with institutes of national repute to
promote collaborative research, academic exchange and
training in cutting-edge medical domains.

(b) At present, research initiatives in modern medical
technologies, including Artificial Intelligence (Al), are being
undertaken in collaboration with the following institutions:-

(i)  Indian Council of Medical Research (ICMR).
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(i)  All India Institute of Medical Sciences, New Delhi.

(iii) Indian Institute of Technology, Kanpur.

(iv) Indian Institute of Technology, Bombay.

(v) Indian Institute of Science, Bengaluru.

(vi) National Centre for Cell Science, Pune.

(vii) Aurigene Private Limited (CAR-T Trial).

(viii) Technology Development Fund, DRDO.

(ix) Indian Council of Medical Research (Small
Extramural Grant).
(x) Innovations for Defence Excellence (iDEX) [Defence India
Start-up Challenge-Medical Innovations and Research
Advancement (DISC-MIRA) Challenge].
(xi) Al in Healthcare initiatives with Ministry of Electronics and
Information Technology (MeitY).

(c) These collaborations focus on research on Al enabled
diagnostic, biomedical devices development and other
emerging healthcare technologies relevant to military medicine.

6.15 As regards mental health, the representative of DGAFMS
apprised the Committee as under:

“Sir. We are looking into that very carefully. We have just
begun a pilot project with base hospital, Delhi Cantt., where we
have started a clinic which is a preventive healthcare clinic that
will also look after their standard parameters as well as an
examination for this.

We also have a Tele-MANAS helpline which is there for all
Armed Forces personnel as well as veterans. It is run in AFMC.
It has been specially given to us by the NIMHANS from
Bengaluru and it is a service-specific one for obvious security
reasons. So, they do subscribe to that also. We are looking
forward to that. If this improves, we will put it up in other
polyclinics also.”
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Procurement of Equipment and hospital upgradation

6.16 With regard to the procurement of equipment and hospital
upgradation for Armed Forces, the representative of DGAFMS during
oral evidence submitted as under:

“Several sophisticated equipment have been procured --
Arthroscopic Simulators; Teletheraphy, which is a radio therapy
unit; complex 3-Tesla MRIs; High Resolution Operative
Microscopes; Hyperbaric Chambers; Portable CT scanners in
field hospitals and field locations; Laparoscopic Simulators;
Vitreo-Retinal Cataract Surgery; O-Arm Robotic Visualisation
Systems.

Several new upgradations of hospitals in the Northern
Borders have happened such as at Misamari in Leh as well as
at Along. Several upgradations have happened as you can see
in Lucknow, Delhi, and in various parts of the country.”

Automation/ Digitization in AFMS

6.17 The Committee note that some initiatives have been taken in
the field of automation/digitization in AFMS as under:

“Operationalisation of e-Aushadi. To improve supply chain
and inventory management systems for drugs and
consumables, a software application e-Aushadi has been
developed in collaboration with CDAC, Noida. The application
is internet based and all medical units of AFMS are presently
using these modules for procurement and demand of
consumables in medical stores. Service of Data Centre are
also being provided by C-DAC Noida through their Tier-lll
Data Centre.

Operationalisation of e-Upkaran. e-Upkaran is an online
inventory management application for non-expendable
medical stores. The application facilitates indenting, inventory
management of medical equipment from the most peripheral
unit till the largest tertiary care hospital. The application has
been operationalized wef Jun 2024.

Ni-KSHAY Portal. Sharing the aim of Government of India to
achieve the vision for Tuberculosis Mukt Bharat, Military
Hospitals of Indian Army have onboarded on Ni-KSHAY portal
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which is a web-based patient management system for
Tuberculosis control under the National Tuberculosis
Elimination. The portal helps health functionaries to register
Tuberculosis cases for testing, treatment and follow up.

ECHS module for SeHAT. An ECHS module of SeHAT has
been rolled out since July 2024. The module has been
developed by Central Org ECHS and has been hosted
alongwith the SeHAT application by HQ IDS (Med). With this
facility, ECHS members can have tele-consultations online
without visiting the hospital/ health care facility. The service
can be accessed by visiting the website or by using the
mobile app available on Android and Apple stores.”

Review of rules related to DGAFMS

6.18 With regard to rules which govern DGAFMS and need for its
review, the Ministry in their written reply submitted as under:

‘(@) Charter of duties of DGAFMS have been outlined in
‘Regulations for the Medical Services of the Armed Forces’
(RMSAF-2010).

(b) The first edition of RMSAF was published in 1949.
Subsequently revised editions have been published in 1962,
1983 and lastly in 2010. Hence periodic reviews of RMSAF have
been done to incorporate amendments/ revisions.

(c) Present RMSAF-2010 is also being reviewed and revised.

(d) Revision of Medical Schedules of Powers-2022 is also at
advance stage.”.

Challenges faced and Measures taken by AFMS

6.19 On being asked about the challenges facted by AFMS in
delivering healthcare facilites in difficult and far flung border areas, the
Ministry in their written reply submitted as under:

“(a) Challenges faced by AFMS

(i) Weather related challenges are the maximum in far
flung areas.
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(b)

(ii) Providing specialist medical care to such areas is a
challenge in certain location.

(iii) Casualty evacuation from such areas to zonal/ mid
zonal hospitals especially during serious emergencies.

Measures taken/ proposed

()  Yodha Rakshak training to non-medical personnel of
Indian Army in first aid.

(i)  Procurement of Yodha Rakshak Bachav kits for first
aid management in field.

(i)  Advance Trauma Life Support, Basic Life Support,
Advance Cardiac Life Support training for young Medical
Officers at Officers Training College, Lucknow; Armed
Forces Medical College, Pune; Command Hospital
(Northern Command), Udhampur and Command
Hospital Air Force, Bangalore.

(iv) Upgradation of existing ambulances available with
the Indian Army and procurement of new ambulances.

(v) Oxygen generation plants at far flung areas.

(vi) Telemedicine through SWASTH app and RUKMINI
satellite in the Navy.

(vii) Telemedicine Nodes of Indian Space Research
Organisation (ISRO) in Indian Army.

(viii) Training of Non-medical personnel in weather
related injuries.

(ix) Procurement of Ultrasonography (USG) machine,
Computed Tomography (CT) Scan machines (for certain
peripheral/ zonal/ mid zonal hospitals) among other
sophisticated electro-medical equipment.

6.20 In the supplementary List of Points when asked about number
of non-medical personnels of Indian Army who have been trained as
Yodha Rakshak till date, the Ministry replied that till January 2026,
approximately 32,370 non-medical personnel of Indian Army
have been trained as Yodha Rakshak

6.21 In an another supplementary List of Points when enquired
whether Yodha Rakshak are sufficient in number for facilitating first
aid requirement to soldiers deployed in difficult and far flung boarder
areas, the Ministry replied as under:
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(d)

“Yes. The deails are as under: -

(@) The Yodha Rakshak initiative has been conceptualized
and progressively implemented to enhance immediate life-
saving capability at Unit level, particularly in operational and
remote border deployments.

(b) At present, Yodha Rakshak personnel are being trained in
a phased and structured manner across formations with the aim
of ensuring adequate representation at sub-unit and section
levels.

(c) Training under the Yodha Rakshak programme is an
ongoing process. Periodic refresher courses, additional
nominations from units and integration of combat casualty care
modules into pre-induction and in service training are being
undertaken to further strengthen coverage, particularly in high-
altitude, counter-insurgency and far-flung border areas.

While the current numbers are operationally adequate to meet

essential first-aid requirements at forward locations, the programme
continues to be expanded and reviewed, in line with evolving
operational commitments and deployment patterns.”

Human assistance and disaster relief operations

6.22 During oral evidence, on human assistance and disaster relief
operations, the representative of DGAFMS sumitted as under:

“The Armed Forces Medical Services conducts HDR
operations overseas. It has been conducted recently in
Myanmar, where more than 2,500 casualties were treated.
Very recently in Sri Lanka, 7,500 casualties and 500 surgeries
were done.”

*kkkkk
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PART Il
OBSERVATIONS/RECOMMENDATIONS

BUDGET OVERVIEW AND DEMANDS FOR GRANTS (2026-27) IN
RESPECT OF ARMY, AIR FORCE AND NAVY

The Committee learnt that the total allocated budget for the
Ministry of Defence for Financial year 2026-27 is Rs. 7,84,678.28
crore. Out of which, the largest share of 74.52%, i.e. Rs.
5,84,785.45 crore has been allocated for Defence Services
Estimates (DSE) (Grant No. 20 and 21). The Capital Outlay on
Defence Services (Grant No. 21) is Rs. 2,19,306.47 crore and an
amount of Rs. 3,65,478.98 crore allocated to Defence Services
Revenue (Grant No. 20). Out of the total Defence Services
Revenue, an amount of Rs. 2,41,968.98 crore has been allocated
for FY 2026-27 to Army under Revenue head which is approx.
60% and in Capital head Rs. 41,672.94 crore allocated which is
19% of the total Capital Outlay of Defence Services. Similarly,
Air Force has been allocated an amount of Rs. 63,150.00 crore
under Revenue head for FY 2026-27 which is approx. 17% of the
total Defence Services Revenue and an amount of Rs. 88809.97
crore allocated under Capital head which is approx. 40% of the
total Capital outlay on Defence Services. Further, Navy has been
allocated an amount of Rs. 46,800.00 crore under Revenue head
for FY 2026-27 which is approx. 13% of the total Defence
Services Revenue and an amount of Rs. 70063.31 crore allocated
under Capital head which is approx. 32% of the total Capital
outlay on Defence Services. The Committee appreciate the
enhanced and favourable allocation both in Revenue and Capital
heads to Army, Air Force and Navy for FY 2026-27 in comparison

to the previous years to fulfil their liabilities.
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ARMY

Budgetary allocation and utilization of Army

The Committee note that the security challenges
confronting our nation are diverse and intricate. The Indian Army
recognizes these complexities alongside the swiftly changing
geopolitical, socio-economic and technological landscapes.
Consequently, the Indian Army has designated the period from
2022 to 2032 as the 'Decade of Transformation’ to build a future-
ready force. The Committee also note that while continuously
assessing operational readiness, the Indian Army remains
dedicated to advancing national interests and protecting the
country’s sovereignty and unity from both external and internal

threats.

To perform all the duties with perfection, the Army needs
Revenue as well as Capital Budget as per the projection. Under
Revenue Head, the Army had projected Rs. 2,61,542.98 crore for
the financial year 2026-27, for Revenue against which the
allocation is Rs. 2,41,968.98 crore, which is Rs. 19574 crore less
than the projection. However, the Committee are happy to note
that the allocation has been increased from Rs. 2,06,200 crore
which stand as an increase of Rs.35768.98 core which is 17.34
percent. During the financial year 2025-26, against the projection
of Rs 2,14,727.72 crore, it was allocated Rs. 2,06,200.00 crore,
which was reduced by Rs. 8527.72 crore. In the RE same year,
the Army made a projection of Rs. 2,38,807.48 crore but the
allocation was Rs 2,29,648.71 crore. The Committee find that
during FY 2025-26, Rs 1,64,465.05 crore was spent till December,
2025 and Rs 65183.66 crore will be spent in the coming three
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months. The Committee, hope that the Ministry would take
prudent fiscal planning and concerted efforts to spend the
remaining amount in the remaining period of the financial year
with out any savings. The Committee would like to know the final
outcome in this regard from the Ministry consequent to the end
of Financial Year while furnishing the Action Taken Notes.The
Committee hope that this increasing trend of Revenue budget
will be continuing in future financial years. @ The Committee
understand that a major portion of the budget primarily goes
towards salary/recurring expenses which is a fixed expenditure.
The non-salary expenditure caters to the expenses on stores,
ration, transportation, fuel, etc. which are essential for regular
training and operational preparedness of the Army. During the
year 2026-27, the allocation under non-salary expenditure has
been fixed at Rs.85,841 crore, as against Rs.60,672 crore in
2025-26, reflecting a substantial increase of Rs.25,169 crore.
When compared with the rise of Rs.10,281 crore between 2024-
25 and 2025-26, this enhanced allocation marks a significant and
welcome step forward.The Committee notes with appreciation
the upward trend in non-salary expenditure and emphasizes that
this positive trajectory should be sustained in the coming years.
It is further reiterated that regular consultations with the Ministry
of Finance at the highest level must be undertaken promptly
once proposals for subsequent budgets are formulated, to

ensure continuity and strengthening of this trend.

2. Under Capital Head, the Committee are happy to note that
since the year 2023-24 till 2026-27, the Army has been allocated
the full amount as per their projection. During the BE for the

financial year 2026-27, Army’s projection was Rs. 41,672.94 crore
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and they have allocated the same amount. In RE of 2025-26, the
projection of the Army was Rs. 36,198.43 crore and the allocation
was Rs. 35,239.66 crore .The Committee find that upto December
2025, Rs. 26810.53 crore has been spent. The Committee hope
that the remaining fund will be gainfully utilized by the end of the
current financial year. The Committee understand that Capital
Budget usually provides for expenditure on modernisation,
enhancement of force level, infrastructure development, etc,
which are essential not only for the modernization of the Army
but also to safeguard territorial integrity of the nation. Over the
years the cost of force level and infrastructure development also
increasing. The Committee feel that the allocation for Capital
budget should be incremental in nature, so that it can absorb
the inflationary trends. While commending the Army’s decisive
role in safeguarding national security during Operation Sindoor,
the Committee emphasizes the need for sustained investment in
defence preparedness. It urges that future budgets should
prioritize the induction of state-of-the-art weapon systems and
the development of requisite infrastructure, so that the Army’s
hallmark swiftness and coordinated response to diverse security

scenarios can be maintained and further strengthened.

The Committee also expect that our expenditure should be in
proportion tothe increase in defence spending of our
neighbours. Therefore, the Committee feel that the Capital
Budget of the Army should be sufficient to have a deterrent

capacity to ward off adversaries in case of any hostility.

Percentage Share of Army Budget

3. The Committee note that the percentage share of the Army’s
budget during FY 2021-22 was 42.54 percent for the revenue
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budget, 10.53 percent for capital budget and the overall
percentage was 53.06 percent out of the Defence Services
Estimates. However, in FY 2026-27 the percentage share is 41.38
per cent for revenue budget, 7.13 percent for capital budget and

the overall percentage is 48.50 percent.

Notwithstanding the percentage share of the Army budget,
the Committee have been assured by the representative of the
Ministry of Defence that any additional budget required for
priority operations, sustenance and Modernization of the Indian

Army will be met at the revised/supplementary stage.

Keeping in view the important role of Army to secure the
vast land borders and conduct counter insurgency operations,
the Committee hope that fund will not be an issue of concern for
the Army and as per submission made by the Ministry, Army’s
further requirement will be met at the revised/supplementary

stage.

Budget for Modernization

4. The Committee note from the replies submitted by the
Ministry that in the Financial Year 2025-26, an amount of Rs.
26,100.00 crore and Rs. 29,000.00 crore were allocated to Army at
BE and RE stage, respectively, under Capital Acquisition
(Modernisation) Head. Further, in BE 2026-27, an amount of Rs.
34,150.00 crore has been allocated to Army under Capital
Acquisition (Modernisation) Head which is approx. 31% higher
than the previous allocation. The Committee have also been
apprised that in addition to normal procurement, the Government
has also established emergency procurement arrangements. The
Committee have also been informed that Army purchased
drones, counter-drone systems, electronic warfare, training
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weapons, and other equipment and also used these in Operation
Sindoor and benefited from them. Army made these
procurements in keeping with the changing methods of warfare.
In view of this renewed emphasis on modernization, the
Committee recommend that modernization of the Army should
be accorded top priority in view of the current global geo-
political scenario and for acquiring latest and advanced
technology weapons/equipments, it is also emphasized here that
in case of any further need, all out efforts should be undertaken
by the Ministry to enhance Army’s budgetary requirements at the

revised/supplementary grant stage.

Modernisation and Modern Warfare Tactics

5. The Committee note that the Indian Army is actively
involved in various technology-related national missions from
6G initiatives to the latest National Quantum Mission. It also
finds that Indian Institutes of Technology and other research and
development establishments have facilitated technology
conversion alongwith identified 16 technology clusters each with
specific responsibilities and outcomes. The Committee have
been informed that a high-power computing Al cloud is being
developed effectively for all the three Services. In this regard,
Indian Army had taken the initiative and signed an MoU with IIT,
Madras for innovations. The Military College of
Telecommunication Engineering has become a strategic partner
in Indian Al Mission, Chips to Startup Mission and quantum key
distribution projects. The Committee applaud the initiatives of
the Ministry for vigorously and steadily progressing the

capability development and for reviewing and renewing the
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acquisition procedures under Atmanirbharta, based on lesson
from Operation Sindoor and emerging threat perception. The
Committee also find that over three hundred schemes are
planned to acquire potent fighting capabilities over the next ten
years. It has also come to the knowledge of the Committee that
post Operation-Sindoor, emergency procurement provisions
were accorded in 2025 for capital and revenue procurement to
further enhance capability to development. The Committee are
also happy to know that emergency procurements are being
utilised for acquiring drones, counter-drones, weapon systems,
precision ammunition, electronic warfare and surveillance
systems. The Committee understand that conventional wars
were fought in only three modes i.e., land, air and water, but
recently there is aparadigm shift in the technology used in
fighting a war. There have been innovations and experiments in
western countries, and the use of drones, including sea-drones,
space, cyberspace, kinetic and non-kinetic format etc. has
enveloped the sphere of war, which can be fought from very
distant locations through a remote-controlled methodology In
this regard, the Committee feel that the technology-related
National Missions, National Quantum Mission and high-power
computing Al cloud will definitely enable our Armed Forces to
develop a robust digital infrastructure, besides improving the
existing weaponry. While appreciating all these critical
developments, the Committee recommend that all the
initiatives/programs must follow laid-down time-lines of their
technological delivery to enable the Forces to use and adapt

themselves in a timely manner.
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Indigenization

6. The Committee find from the replies submitted by the Ministry
that during the last five financial year (2020-21 to 2024-25) and
current Financial year 2025-26 (upto December, 2025), total 479
capital acquisition contracts have been signed for capital
procurement of defence equipment for Army, out of which 419
contracts worth about 91.32% of total contracts value, have been
signed with Indian Vendors for capital procurement of defence
equipment. The Committee note that during FY 2020-21 Rs.
17446.83 crore expenditure incurred on indigenous procurement
for Defence equipment by Army. However, during FY 2025-26
(upto December, 2025) this has been increased to Rs. 20853.41
crore which is approx. 20% higher. The Committee also note that
in BE 2025-26, an amount of ¥22, 600 Cr (i.e. 86.59% of the total
allocation of ¥26,100 Cr to Army under Capital Acquisition Head)
has been earmarked to Army for acquisition from indigenous
sources. However, in FY 2026-27, an amount of ¥28,909.00 Cr (i.e.
84.65% of the total allocation of ¥34,150.00 Cr) is proposed for
Capital Acquisition for Army from indigenous sources (Domestic

Procurement).

Further, the Committee find that the Ministry of Defence has
taken a number of initiatives towards import substitution in
armament acquisition and achieve the goal of Make in India
initiative. DAP 2020, being the guiding document of capital
acquisition has incorporated a number of initiatives i.e. Highest
priority to procurement is given to Buy (Indian-IDDM) Category,
followed by Buy (Indian), Buy and Make (Indian), Buy (Global-
Manufacture in India), Buy (Global) Categories, induction of
Make-l (Govt. Funded) and Make-Il (Industry-Funded) projects to

promote prototype development of niche technology items in
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collaboration with development Agencies including private
entities, induction of Make-lll process (mainly through ToT) for
indigenization of imported spares with the aim of enhancing self-
reliance through import substitution, mandate to increase IC in
various categories of procurement under DAP-2020 with
minimum 50% of overall IC, self-reliance in Indian Defence eco
system with “No foreign sourcing” and foreign procurements,
encourage participation of Micro, Small, and Medium Enterprises
(MSMEs) to create a robust defence industrial eco-system with
aim to enhance the ease of doing business, provide grant-in-aid
by DRDO through the Technology Development Fund (TDF) to
industries including MSMEs and start-ups along with Academic
and Scientific institutions for the development of defence and
dual-use technologies, notification of a list of weapons/platforms
banned for import with a view to promote domestic and
indigenous industry by MoD and earmarking of 75% of the total
capital budget for domestic Capital procurement for FY 2024-25
and FY 2025-26.

The submissions made by the representative during oral
evidence revealed that self-sufficiency in defence procurement
and manufacturing is a strategic imperative for India. For
example, through concerted and pro-active efforts and in close
coordination with other agencies 163 out of 175, that is, 93 per
cent ammunition variant have been indigenised. The Committee
have been informed that a of total 57 items have been authorised
as part of special clothing and mountaineering equipment and
out of which 53 have been indigenised. The Committee are happy
to know that the Indian Army has also acquired the capability for
developing in-house drone systems with the aim to undertake

development of indigenous autonomous weapon systems with
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desired lethal payload and appropriate human control missions.
The experiment was conducted in April, 2025 to evaluate
indigenous capability in autonomous weapon systems and to

evolve a roadmap for its induction.

While commending the efforts, made by the Ministry
towards indigenization, the Committee recommend that
consistent and systematic efforts alongwith the meticulous,
prudent and long term planning should be in place to maintain
this pace of Atmanirbhar and future ready Force and the Ministry
should extend all the financial and administrative support in this

regard by imbibing the principle of ‘one step ahead’.

Force level of Army

7. The Committee are happy to note that acquisition of
equipment is an ongoing process and equipment holdings are
dynamic and change based upon obsolescence, de-induction
and new inductions. The Committee have been apprised that a
focused approach has been adopted to make up the deficiencies
by way of urgent procurement of
Weapons/equipment/ammunition items to meet the operational
requirements through the delegated financial and Emergency
Procurement powers of the Indian Army. The Committee have
also been informed that Indian Army closely collaborating with
DRDO, DPSUs and Private Industry to ensure resilient supply
chains towards indigenization. Thus, 90% of Indian Army’s
ammunition has been indigenised i.e. (157 out of 175 items)
resulting in reducing import dependency & establishing a robust

‘Atmanirbhar’ Ammunition Manufacturing ecosystem.

The Committee note that the Rudra Brigade represents the

most significant structural change in Indian Army which is
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combined arms formations that permanently integrate infantry,
armour, artillery, engineers, signals, air defence, drones and
logistics echelons. Further, Bhairav Battalions, Ashni protons
and shaktimaan regiments have also been raised and these
specialised units will combine speed, technology and precision
which are designed from modern warfares. The Committee also
note that the Indian Army is fully committed to the vision of a
developed India @ 2047 and is carrying out Military Civic Action
Projects under Operation Sadbhavana in the border areas. The

Committee may be apprised about the status of all these efforts.

The Committee are happy to note that all the three Services
are working towards one common goal and enhancing their
integration through pursuits in common operational planning
process, technology development, harmonising intelligence
surveillance and reconnaissance resources, aggregating
remotely piloted assets, joint standard operating procedures and
formulation of joint military civil fusion doctrine. The Committee
have been informed that Indian Army is enhancing its defence
through integration of Akashteer, Command and control system
which creates a real time unified and automated picture of the
battlefield by integrating with the Indian Air Force Integrated Air
Command and Control System.The Committee wish to
emphasize the continuity of all these efforts and may be apprised

of the progress made in these.

The Committee have also been informed that
curriculam/syllabi for instituionalised training in Indian Army is
reviewed on regular basis to keep them current and relavant
based on the existing policy in vogue. The revision of Syllabi is a

dynamic & continuous process. The Committee have further
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informed that Training Advisory Committee has been formed at
HQ ARTRAC to make concerted efforts for obtaining inputs from
all stakeholders in order to prepare comprehensive list of topics
for inclusion in training under the heads of Technology
Absorption, lessons learnt from ongoing conflicts and situations
prevailing along borders. The Committee are happy to know that
a large number of General Staff Publications are being upgraded
and revised to include latest inputs on New Generation
Equipment/ lessons learnt from recent conflicts & technical data
on disruptive/ niche technology/ equipment to prepare officers to

handle changing character of war.

The Committee are also happy to know that the Indian
Army causalities have reduced over the years by equipping the
shoulders with better weapons, surveillance system and
protective gear as also focused training. The Committee express
their satisfaction over the continuous effort being made to
further augment the capacity of the hitherto existing capable

forces in the army.

Women empowerment

8. The Committee are happy to learn that a number of steps
have been taken to ensure induction of more women in Indian
Army. The Committee have been informed that after 2020,
consequent to the Hon’ble Prime Minister’s announcement from
the ramparts of Red Fort, Permanent Commission to Women
Officers is being granted in 13 x Combat Support Arms and
Services such as Regiment of Artillery, Corps of Signals, Corps
of Engineers, Army Aviation Corps, Army Air Defence, Corps of
Electronics and Mechanical Engineers, Army Service Corps,
Army Ordnance Corps, Intelligence Corps, and Remount &
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Veterinary Services. The Committee have also been informed
that Permanent Commission to Women Officers in Army
Education Corps, Judge Advocate General Army Medical Corps,
Army Dental Corps & Military Nursing Services continues hither-
to-fore. The Committee note that from the year 2021, women
officers are also being commissioned in Army Aviation as pilots.
The Committee also happy to note a series of new initiatives
with regard to women empowerment such as increase of
women officers vacancies from 80 per year to 144 per year,
earmarking 120 vacancies per year for women officer cadets in
Officers Training Academy, opportunity to apper in staff college
exam at par with their male counterparts, consideration for Col
(Selection Grade) ranks and given command appointments of
Units/ Battalions, reservation of 10% seats for girls in all 33
Sainik Schools, induction of women officers at NDA, permission
to appear in RIMC and RMS entrance exams, equal opportunities
for promotion, equal opportunity for employment in field/UN
Mission/ Instructor/ Sport Activities, equal opportunity of training
courses to include Defence Service Staff College, Wellington and
induction of 1700 women into Corps of Military Police in a
phased manner to join Indian Army will certainly a new chapter
with respect to induction of women officers in the Army. The
Committee appreciate the efforts made by the Indian Army for
their commitment towards women empowerment. The
Committee are optimistic that the new initiatives made by the
army towards women empowerment will continue further in the
years to come of women led development for Viksit Bharat in

Defence.
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Preparedness for Hybrid war, including Kinetic and Non-Kinetic

warfare

9. The Committee note that Indian Army remains fully
prepared to address the evolving character of hybrid warfare,
which encompasses both kinetic (conventional) and non-kinetic
(cyber, electronic, information and space enabled dimensions).
The Committee have been informed that the Army maintains a
high state of operational readiness along all active borders
through sustained training, realistic field exercises,
infrastructure development and capability enhancement along
with modernisation efforts including induction of advanced
weapon systems, precision munitions, networked
communications, surveillance platforms and improved mobility
assets in the form of kinetic preparedness. The Committee have
also been informed that the Army has strengthened its
capabilities in the form of non-kinetic capabilites through cyber
defence, electronic warfare, spectrum management, counter-
drone systems, information operations, operationalization of
dedicated cyber and electronic warfare units, enhancement of
secure communication  networks, leveraging artificial
intelligence, data analytics and indigenous research and
development to enhance situational awareness and decision
superiority. The Committee have further been informed that in
view of the proliferation of unmanned aerial systems, integrated
counter-drone grids and electronic counter-measure systems
have been progressively deployed. The Committee note that the
Army is aligned with the national vision for Multi-Domain
Operations, ensuring coordinated employment of land, air, cyber,
space and information capabilities and also working on Civil-

Military Cooperation. The Committee understand that
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preparedness in hybrid war, including kinetic and non-kinetic
warfare is need of the hour for sustaining strongly in the present
changing warfare system. The Committee therefore strongly
emphasizes towards the preparedness of Army for modern
warfare. The Committee recommend the Ministry to undertake all
out efforts in exploring new avenues in the field of kinetic, non-
kinetic and hybrid capabilities for achieving the target to build

our nation impenetrable during war like situations in future.

Role of Army during humanitarian assistance and disaster

10. Role of the Army in providing relief during natural
disasters and calamities is yet another success story. The
Committee have been informed that despite its extensive
operational commitments, the Indian Army remains at the
forefront of humanitarian assistance and disaster relief. During
2025, the Indian Army deployed 141 columns, including Engineer
Task Forces, at over 80 locations across 10 states, rescuing
28,293 civilians and providing medical aid to approximately 7,318
people. The Committee have also been informed that
additionally, 133 Indian Army personnel, including medical and
engineering staff are deployed in Sri Lanka in response to the
humanitarian crisis caused by Cyclone Ditawah. The Committee
note that presently Indian Army has deployed approximately
5,000 military personnel with 5 infantry battalions and 11 formed
units, apart from staff officers and military observers, across 10
UN missions. The Committee find that India, leveraging its seven
decades of exemplary service in UN-peacekeeping missions
positioned itself at the forefront of peacekeeping by hosting the
UN Troop Contributing Countries Chiefs’ Conclave, 2025 held at

New Delhi. The event brought together army chiefs, senior
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military leaders, policy experts and UN officials from 32 troop-
contributing nations. The Committee wish the Army all success
in their endeavour, for which people of our country and friendly

neighbouring countries feel secure even during calamities.

AIR FORCE

Budgetary allocation and utilization of Air Force

11. While examining Demand Nos. 19 & 20 in respect of the Air
Force for the year 2026-27, the Committee find that under
Revenue Section, Air Force projected Rs. 71,889.04 crore against
which an allocation of Rs. 63,150.00 crore has been made. The
allocation is lower by Rs. 8,738.77 crore i.e. 12 per cent than the

projection.

As informed, the non-salary expenditure caters to the
expenses on stores, ration, transportation, fuel, etc. which are
essential for regular training and operational preparedness of the
Air Force, therefore, 12 per cent cut in the allocation may
hamper the training and operational preparedness of the Air
Force. The Committee hope that during Supplementary Grants
and Revised Estimate stages, the Ministry will take into
consideration this fact and make additional allocation as per the

need of the force.

12. The Committee are happy to find that in Capital segment,
the allocation has been same as that of the projected during
2026-27 i.e. Rs. 88,809.97 crore. It is a known fact that the Capital
Budget of a Department primarily provides for expenditure on
modernisation, enhancement of Force level, infrastructure
development etc. and allocating as per projection reflects the

determination on the part of the Government for potential
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development of the force. Moreover, during oral evidence, the
representative of the Ministry informed the Committee that there
has been an 18 percent increase in the IAF's defence budget
allocation in the financial year 2026-27. The Committee note that
the capital budget is generally 52 percent of the total budget
allotment. The Committee also note that expenditure on
domestic procurement has increased over a period of time, and it
was close to 90 percent in both the previous financial year and
the current year, against the mandated target of 77 percent. The
Committee have further note that the capital budget has been
increased by 37 percent. Of this, 40 percent has been earmarked
for new schemes. The Committee have also been informed that
close to 7 percent of the budget is used for infrastructure
development and the capital acquisition and infrastructure
development budget has seen a positive increase over a period
of time. The Committee hope and trust that the trend of
enhancement will be continued in the future financial year. The
Committee note that in FY 2024-25, BE allocation was Rs.
59,062.07 crore, out of which expenditure incurred to Rs.
51,426.19 crore and in FY 2025-26 (upto December 2025). During
the year 2025-26, out of BE allocation Rs.64,811.68 the
expenditure incurred to Rs. 50,675.77 crore. The Committee are
hopeful that the Ministry will ensure that the allocated funds are
fruitfully and fully utilized in by Air Force so that modernisation

trajectory of Air Force is will further augmented.

Percentage Share of Air Force Budget

13. From the data supplied by the Ministry, the Committee
note an evident increase in the percentage share of the revenue
budget of the Air Force, out of Defence Services Estimates. The

budget of the Air Force increased from 8.83 per cent of DSE in
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2021-22 to 10.80 per cent in 2026-27. The Committee find that
although there is a marginal decrease the capital budget share
of AirForce, in term of percentage, at the same time in FY 2026-
27, the overall percentage has been increased from 24.16 per
cent in the year 2021-22 to 25.99 per cent in 2026-27. The
Committee are of the considered view that in view of the current
geo-political scenario and highly air-centric modern warfare
today, the overall percentage share of Air Force in the DSE
budget needs to be increased further to help galvanise the Indian
Air Force and keep the country combat ready for any air-centric

advanced warfare.

Budget for Modernization

14. The Committee note that in the Financial Year 2025-
26, an amount of Rs. 59,646.83 crore was allocated at BE stage
under Modernisation (Capital Acquisition) Head against which
expenditure of Rs. 48,182.18 crore has been incurred till
December, 2025. Further, through supplementary reply the
Committee have been informed that an amount of Rs. 54,123.91
crore (89.58%) has been utilized under the IAF Capital
Acquisition Budget as on 17.02.2026. In BE 2026-27, an amount
of Rs. 83,257.47 crore has been allotted under Modernisation
(Capital Acquisition) Head. Further, during oral evidence, the
representative of the Ministry informed the Committee that the
capital budget earmarked for modernization will primarily be
utilized for acquiring combat platforms and critical combat
enablers like multi-role fighter aircraft, flight refuellers, medium
transport aircraft and various unmanned aerial systems and
alongwith the platforms there is also a proposal to acquire air-to-

air, air-to-ground, and surface-to-air guided ammunition, as well
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as loitering munitions. The Committee have been informed that
thirty-nine airfields and nine Advance Landing Grounds are
listed under the joint user category to promote civil aviation in
India and are key to the Government’s endeavour in providing
last-mile connectivity through “Mission UDAN”. Further, through
supplementary reply the Committee have been informed that an
amount of Rs. 41,753.96 crore (69.18%) and Rs. 18,598.70 crore
(30.81%) has been earmarked against ongoing Committed

Liabilities and New Schemes, respectively.

Keeping in view the modernization of the Armed Forces
especially during the current geo-political scenario in the world,
the Committee urge the Air Force to gainfully utilize the allocated
funds for modernization and technological upgradation in
armament and in the procurement of other vital platforms. The
Committee further opine that a further augmentation of
modernisation budget of Air Force will further improve its
combat capabilities with the acquisitions of newer and latest

advanced aircrafts, weapons and equipments for Air Force.

Planning for development of Sixth-Generation(6G) aircrafts

15. The Committee have been informed that two consortia are
working on the sixth-generation aircraft. One is a consortium of
the UK, Italy, and Japan and the another is a consortium of
France and Germany and both are developing aircraft. The
Committee have also been informed that Air Force will try to join
forces with one of the consortia and begin considering a sixth-
generation fighter right away with a view to ensure that they do
not lag behind in achieving the target for advanced aircraft. The
Advanced Medium Combat Aircraft (AMCA) has been developed

the design and discussions for its making are currently
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underway. The Committee understand that in view of technical
advancement of fighter aircrafts globally and to meet the present
security scenario, technical upgradation of aircrafts is required
on top priority for enhancement of its combat capability. The
Committee recommend the Ministry to chalk out a trajectory in
this regard and step forward the planning process for
development and acquisition of Sixth-Generation (6G) Aircrafts
which would eventually enhance India’s air domain capabilities
in today’s highly air-centric modern warfare. The progress made
in this regard may kindly be intimated to the Committee at the

time of furnishing the Action Taken Notes.

Indigenization

16. The Committee note that Indian Air Force is committed
towards self-reliance and is providing full-fledged support to the
national objectives. The Committee have been informed that in
order to spearhead innovation and indigenisation, the Indian Air
Force has formed a new directorate, named Directorate of
Aerospace Design (DAD) which actively interacts with industries,
R&D institutions and academia to ascertain niche technologies
in aerospace domain and evolve modus operandi to convert
them into tactical and strategic war fighting solutions utilising
indigenous resources. During deliberations also, a
representative of the Air Force apprised the Committee that
Indian Air Force stress on self-reliance dates back to 1958, when
Kanpur-1 was conceived and built at the Air Force Station in
Kanpur. Thereafter, from Marut to Tejas, Dhruv to Prachand, the
Indian Air Force has been fully committed to self-reliance. The
Committee have also been informed that in financial year 2024-
2025 and the current financial year, Air Force have spent

approximately 90 percent of their allocated capital budget on
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domestic resources. Air Force have also signed some major
acquisition contracts with private industries. The iDEX, TDF and
MAKE cases have generated business opportunities worth over
¥13,000 crore in the defence manufacturing ecosystem. The
Committee have been informed that expenditure of Air Force on
capital acquisition from domestic sources for FY 2023-24, FY
2024-25 and FY 2025-26 is Rs. 29,441.12 crore, Rs. 42,593.85

crore and Rs. 43,469.34 crore, respectively.

The Committee note that the Indian Air Force has also
published an IPR policy, aligned with India's mission of "Gyan
Shakti" which will foster creativity and innovation. The
Committee are happy to note that the current and future major
acquisition projects such as multirole fighter aircraft, medium
transport aircraft and unmanned aerial systems are entirely
based on "Make-in-India"” initiatives. The Committee find that for
minimizing the effect of geo-political uncertainties and to achieve
supply chain resilience, the defence sector may progressively
become self-reliant. The Committee have also been informed that
the need of the hour is to progressively achieve self-reliance in
the defence sector and in these efforts, the 'AMCA' fighter
aircraft by 2035 will be proved an inflection point and also help
Air Force in indigenously developing some critically niche
technologies related to aerospace. The Committee understand
that 100 per cent indigenization is not possible and feasible in a
short period of time, nevertheless, while commending the efforts
of Air Force towards indigenization, the Committee recommend
that constant endeavours be made to achieve their goals in a
phased manner and eventually making the country self reliant in
this field.

135



Operational preparedness and combat capabilities

17. The Committee note that the roles and functions of Air Force
include offensive strikes against enemy vital areas and centers
of gravity during combat and defending Indian airspace at all the
times. The Committee also note that to support both of these
tasks, Air Force perform critical roles such as intelligence
surveillance for enemy positions and air transfer operations to
relocate our troops from one battle zone to another. In all these
roles, the Air Force plays an important role in coordinated
operations with the Army and Navy. The Committee further note
that the Indian Air Force is responsible for air defence of the
Indian airspace. More than thirty lakh aircraft are closely
monitored by radar network of Air Force every year and this
onerous responsibility is executed while ensuring required

flexibility for civil traffic.

The Committee have been informed that the fighter aircraft
remains the main instrument of prosecuting the air war and
conversely for air defence too and these aircraft are equipped
with air-to-air and air-to-surface weapons for self-protection. The
Committee have also been informed that Air Force is working on
the procurement and upgradation of new aircrafts to maintain
our combat capabilities. Furthermore, the IAF is fully
participating in the development and design (D&D) of the LCA
Mark 2 and AMCA. The Committee note that among the combat-
capable helicopters, Apache, Prachand and ALH Mark 4 are also
fully operational in the IAF and apart from these, surface to
surface missiles like BrahMos and light ammunition along with
under development space systems also enhance our strike
capability. The Committee have been further apprised that

Critical Combat Enablers like Airborne Early Warning Aircraft,
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flight refuellers and special Electronic Intelligence and
surveillance platforms are vital in current warfare. The
Committee also note that the Indian Air Force leads six
Integrated Working Groups, comprising the Hawk, Prachand,
Apache, Dornier and Akash missile systems and the Air Force is
also leading service for cyber and EW training. The Committee
are also happy to note that this year, the Indian Air Force has
conducted a number of transoceanic bilateral and multilateral

exercises, both within and outside the country.

In this regard, the Committee understand that in view of the
present warfare system Air Force is playing a vital role in
combat and defending Indian airspace. The Committee
commends the Indian Air Force for its commendable role during
Operation Sindoor. By executing precision strikes with advanced
aerial platforms and integrating indigenous technologies, the Air
Force demonstrated exceptional professionalism and operational
readiness. Its swift deployment, accurate targeting, and
seamless coordination with ground forces ensured the success
of the mission, significantly degrading hostile infrastructure. The
Committee emphasize upon the Ministry that such capabilities
underscore the importance of continued investment in modern
air power to maintain India’s strategic edge and safeguard
national security. The Committee, therefore, urge upon the
Ministy to make all necessary efforts for providing adequate
financial support for acquiring latest advanced aircrafts,
weapons and equipments required to meet the challenges of
present geo-political scenario so that preparedness and combat

capability of Air force are enhanced to a significant level.

During oral evidence the representative of Air Force has also

apprised the Committee that space domain is a key force
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enabler, hence the Air Force has formed a Space Training Cell at
its College of Air Warfare, which has become a nodal training
centre. The Committee have been informed that near-space is a
crucial domain impacting combat capability today. The Indian Air
Force doctrine for near-space operations is also under
development. To enhance air defence effectiveness, assets from
all armed forces and civil aviation have been integrated. The
Committee have also been apprised that the Air Force's
responsibility and limits for aerospace extends to a range of
approximately 20 kilometers and are currently working to expand
this area to include near-space as many hypersonic ballistic
missiles fly within this range. Therefore, Air force needs to work
upon this area to neutralize them. Air Force want to establish
space capabilities include ISR, position and timing and
communications. These are handled by the Defense Space

Agency.

The Committee understand that recently there is a paradigm
shift in the technology used in fighting a war and the
responsibility of Air Force has been extended also to space
capability with a view to protect our aerospace. In this regard,
the Committee desire that IAF should be provided with adequate
financial resources and support to meet the requirement of near-
space operations so that our nation should stand firmly at par

with other global players in the field of space capability.

Role of Air Force during Human assistance and disaster

18. The Committee have been informed that that during this
year on the natural disasters, the Air Force efficiently delivered
relief materials and evacuated people from the affected areas.

These missions were delivered over 145 tons of relief supplies
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and rescued over 2,000 people. The Committee have also been
informed that HADR has not been limited to our national
boundary due to prevailing geo-political situations, Indian
citizens have been safely evacuated from troubled areas, which
is a testimony to our mobility, reach and responsiveness. The
Committee note that more than 500 tonnes of relief material has
been delivered through these missions and more than 2,800
civilians have been rescued. In this regard, the Committee wish
the Air Force all success in their endeavour to play a vital role in
evacuation of citizens residing foreign countries during war like
situation and also extending human assistance in need during

calamity or disaster within the country and abroad.
NAVY

Budgetary allocation and utilization of Navy

19. The Committee understand that the Indian Navy plays a
crucial role in maintaining security in the region and fostering
peace and stability in the Indian Ocean Region (IOR). The Indian
Navy faces evolving threats both conventional and sub-
conventional sources, requiring continuous adaptation to
safeguard maritime interests. To maintain high Maritime Domain
Awareness (MDA), the Navy deploys assets along critical sea
routes and chokepoints. Additionally, in alignment with India’s
security vision- Security and Growth for All in the Region
(SAGAR)- the Indian Navy actively collaborates with partner
nations in the IOR, enhancing their naval capabilities and
strengthening maritime infrastructure through training, platform
transfers, and technical assistance. In this regard, a
representative of Navy, during the presentation before the

Committee, stated that total budget allocation for Navy during FY
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2024-25 was Rs. 90998.95 crore out of which expenditure
incurred of Rs. 79461.90 crore, in FY 2025-26 allocation was Rs.
97149.80 crore out of which 87089.27 crore expenditure incurred
(upto December) and a major share in the Navy’s budget for FY
2026-27 i.e. Rs. 1,07,549.57 crore is devoted towards the

substantial increase in capital expenditure.

The Committee find that under Capital Head in BE 2026-27,
allocation has been same as that of projected of Rs. 70,063.31
crore. The allocation of BE 2026-27 shows an increase of Rs.
4710.49 crore in comparison to BE 2025-26. The Committee are
of the considered view that increase in capital segment of the
Navy budget will further help in strengthening the Indian Navy
towards modernization of naval fleets, warships and equipments

and development of advanced naval combat capabilities.

During FY 2023-24, FY 2024-25 and FY 2025-26 allocation
under revenue head was Rs. 32,284.20 crore, Rs. 32,778.73 crore
and Rs. 38,149.80 crore, respectively. The Committee find that
under revenue head, the BE allocation in 2026-27 is, higher than
the previous years i.e. Rs. 46,800.00 crore. Noticing a higher
projection during 2026-27, the Committee hope that the Ministry
would provide additional grant during the supplementary/revised

stage, if needed, to carry out their modernisation plan.

Budget for Modernization

20. The Committee note that since 2021, there has been a
continuous increase in the Navy's budget and Navy has been
allocated a total Rs. 1,07,549.57 crores for FY 2026-27. The
Committee have been apprised that in FY 2025-26, Navy
(including Jt. Staff) was allocated Rs. 62,975.97 crore and Rs.
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67,236.23 crore at BE and RE stage, respectively, under Capital
Acquisition (Modernisation) Head. Against these allocations, an
expenditure of Rs. 48,187.57 crore has been incurred upto
December, 2025. Further, in BE 2026-27, an allocation of Rs.
67,524.45 crore has been made to Navy (including Jt. Staff) under
Modernisation (Capital Acquisition) Head. The Committee have
been informed that in case the expenditures exceed, the
allocation will be provided in the revised estimates by the
Ministry of Finance. The Committee have also been informed that
capital budget allocations are also increasing as needed,
reflecting our focus on capability development. The Committee
are happy to note that domestic to foreign capital expenditure
ratio has also been steadily increasing since 2020 and the
increase in domestic expenditure is attributed to the
Government's indigenization efforts. The Committee note that
the Navy's day-to-day operations and maintenance costs are
paid from the revenue budget which is consistent with the
projected expenditure. The Committee also note that the Navy
has achieved a healthy capital-to-revenue ratio and has
continuously improveing it as a result of our capability-driven

approach.

The Committee further note that consistent budgetary
support in the future is essential for the Navy's sustained
planned growth and Navy are confident that they will become
even stronger and more capable in the coming years. The
Committee have also been informed that the Indian Navy
Incubation Centre for Artificial Intelligence (INICAI) has been
working continuously for the last three years to institutionalize
Al adoption. The dedicated compute center CRYSTAL with 24

GPUs is being used for the development, training and testing of
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advanced Al models. The Committee through supplementary
reply have been informed that the fund allocated to Navy under
Capital Acquisition (Modernization) Head of Accounts was
utilized to support several new schemes in addition to
supporting committed liabilities covering ongoing cases. The
significant new projects include contract for 26 Rafale-M Aircraft,
follow on Support/Follow on Supply Support of MHG60R
Helicopters and Heavy Weight Torpedoes for Scorpene class
submarines, among other projects. The Committee have been
informed further that out of the Modernization Budget, the Navy
has been allocated Rs.47,748.31 Cr (73.57%) for Committed
Liabilities and Rs.17,146.28 Cr (26.43%) for New Schemes.

Keeping in view the urgent requirement of modernization
of the Armed Forces in view of the current global geo-political
scenario, the Committee are hopeful that Navy shall gainfully
utilize the allocated fund for modernization and technological
upgradation in their platforms, infrastructure and armaments on
priority for enhancing the naval capabilities, latest and advanced
technology, naval fleets, equipments, vessels, weapons, etc. at

par with the global standards.

Indigenisation

21. During the oral evidence, the representative of Navy
informed the Committee that the country has made significant
progress in bridging the gap with other nations in the area of
self-reliance, however, the non-availability of critical engines due
to continued dependence on foreign OEMs has hampered the
progress. The Indian Navy has taken up this issue on a mission
mode. The Committee note that the important cases related to

the development of main propulsion systems are in progress
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under the Make-l and Technology Development Fund schemes.
The Committee have been informed that the Indian Navy has
been working towards steadily increasing Indigenous content in
shipbuilding projects over the years, reaching approximately
76% in INS Vikrant and continuous efforts are being made with
DRDO and industry to increase indigenization across the entire
spectrum of weapons and sensors. The Committee have also
been informed that self-reliance has been the cornerstone of the
Indian Navy's capability development across all domains of
naval warfare and under the Atmanirbhar Bharat initiative, the
Navy is actively providing problem statements to the TDF and
iDEX. The Committee find that there has been a significant
increase in the number of indigenisation cases progressed by
the Navy under various Government of India schemes, from
approximately 4 cases in 2019 to 284 cases in 2025. The Indian
Navy is the largest contributor to the iDEX ecosystem with 198
challenges, accounting for approximately 35% of the total.
Appreciating the efforts made by the Navy towards achieving
indigenization, the Committee recommend that concerted efforts
be made to expedite completion of the ongoing projects so that
the Navy attains greater degree of “Aatmanirbharta’ in near

future.

Operational Preparedness and anti-narcotic operations

22. The Committee note that the Cabinet Committee on
Security has assigned overall responsibility for maritime security
to the Indian Navy and this is being carried out in close
coordination with the Indian Coast Guard and other
stakeholders. The Committee also note that the Navy has four

main roles: military, diplomatic, constabulary and benign. The
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various functions under each role have also been listed and to
achieve these functions, naval forces are deployed on
overlapping missions while maintaining a continuous presence
at sea. The Committee have been informed that for performing
effectively these roles, the Navy need to be continuously
monitored India's 11,100 km long coastline, 1,379 islands and 2.2
million square km of Exclusive Economic Zone through Maritime
Domes Awareness. The Committee have also been apprised that
this maritime domain awareness serves as the backbone of all
naval operations which is ensured through the deployment of

naval assets across all five domains, 24/7 into 365.

The Committee have been further informed that since
November 2023, the Indian Navy has deployed 48 capital ships in
the Gulf of Aden, resulting in the safe transit of approximately
16.5 million metric tonnes of cargo on board 392 merchant
vessels with an estimated economic value of approximately US$
7 billion.

The Committee note that Anti-piracy efforts have resulted
in the boarding of over a thousand vessels and the apprehension
of 62 pirates who were suitably dealt with by the provision of
Maritime Piracy Act, 2022. Over 170 maritime incidents have
been reported in the region in the past year in which lives of
more than 570 people could be saved. The Committee further
note that in anti-narcotics operations which was undertaken in
March 2025, the Indian Navy's frontline frigate INS Tarkash
successfully intercepted 2,500 kg of narcotics in the Western
Indian Ocean. During oral evidence, the Committee have been
apprised that whatever the Navy seizes, all those things are
handed over to the Narcotics Control Board. Expressing their

satisfaction over the role and operational preparedness of the
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Indian Navy, the Committee are hopeful that keeping in view the
drastic changes in the modern warfare tactics, the Navy will
continue to protect the maritime zone and prevent piracy and

other maritime security threats.

Human assistance and disaster relief operations

23. During deliberations, a representative of the Navy informed
the Committee that the Navy has conducted several
humanitarian assistance in disaster relief, search and rescue and
medical evacuation missions particularly notable among these
are Operation Brahma and Operation Sagar Bandhu which have
been successfully completed recently. The Committee have been
informed that during Operation Brahma the first relief
consignment from India, weighing 10 tons departed through INS
Savitri on 29" March 2025 and a total 512 tons of relief materials
were delivered to Myanmar. The Committee have also been
informed that during Ditwaha Cyclone in Sri Lanka, Naval ships
Vikrant and Udayagiri were present in Colombo and acted as first
responders. On 29 November, 2025 approximately 10 tons of
relief material was provided and three Chetak helicopters from
Vikrant safely rescued eight stranded Sri Lankan civilians. A total
of 969 tons of relief material was provided by the Indian Navy
which is one of the largest assistance in recent years. In this
regard, the Committee wish the Navy all success in their
endeavour to act as first responder in extending human
assistance and supplying essential items in need during calamity

or disaster occurred within the country and also abroad.
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JOINT STAFF

Budget

24. The Committee note that during the year 2026-27, against
the projection of Rs. 8,253.47 crore an allocation of Rs. 7,238.72
crore has been provided for Joint Staff.The Committee
understand that Joint Staff continued to play a crucial role in
enhancing jointness and integration among the Indian Armed
Froces through formulation of joint doctrines, conduct of
integrated training and exercise and development of unified
operational strategies. The Committee note that the Joint Ops
Staff at HQ IDS coordinates Tri-Services operational issues in
consultation with the three Service HQs through the COSC
established Joint Operational Committee (JOCOM) and Joint
Operational Logistics Committees (JOLC). The Committee also
note that the issues of operational relevance to the three
services, including organisation, structures and procedures are
brought to JOCOM periodically and consensus arrived by
discussions and deliberations between the stakeholders. The
Committee further note that Tri-Service operational issues at the
SHQ level are handled by the Joint Ops Staff at HQ IDS and
inputs of the same provided to DMA through staff channels. The
Committee have also been informed that a Future Operations
Analysis Group is proposed to be established at Headquarter IDS
to develop tactics, techniques, procedures and operational art
for fighting future wars. Jointness and integration in networking,
communications, aerospace safety, logistics and maintenance

are the major focus areas identified.

The Committee, while appreciating the role and

responsibilities of HQ Integrated Defence staff/lJoint Staff
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express their hope that the Ministry would provide additional
grant, at the supplementary/revised stage in order to further
strengthen the Joint Staff.

Operationalization of theatre commands

25. The Committee note that with a view to fast track the process
of Theaterisation, a dedicated team of officers from all three
Services has been formed under the Chief of Integrated Staff to
Chairman Chiefs of Staff Committee (CISC). The Committee also
note that three Joint Staff Officers undertake study of global
military organisations as well as organise discussions among
the three Services to streamline the process of reorganisation.
The Committee further note that issues that merit consensus
building are discussed in the Chiefs of Staff Committee (COSC)
to arrive at a common understanding and following a
collaborative approach. The Joint Staff has been able to take
forward the process of Theaterisation to an advanced stage. The
Committee have been informed that the Joint Staff at HQ IDS will
continue to coordinate operational issues at Theatres with the
three SHQs during the operationalisation process and thereafter.
The Committee have also been informed that it is envisaged that
all operational coordination issues between Theatres as well as
with Services would be coordinated through the Joint Ops Staff
on the structures that are approved. The Committee would like to
be informed of the developments in this regard at the time of

furnishing the Action Taken replies.
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EX-SERVICEMEN CONTRIBUTORY HEALTH SCHEME (ECHS)

Budget

26. The Committee note that close to 64 lakh beneficiaries
including Ex-servicemen (ESM) and their dependents are
presently availing ECHS benefits. In the financial year 2025-26,
the projection of ECHS was Rs. 12017.22 crore, however, the
allocation was i.e. Rs. 8317.00 crore, thereby there was a
deduction of Rs. 3700.22 crore. The expenditure during FY 2025-
26 was Rs. 9263.29 crore till 31 January, 2026. The Committee
have also been informed that the during the year 2025-26, the
allocation at BE stage i.e Rs. 8317 crore has been enhanced to
Rs. 11000 crore which is an increase of Rs. 2683.00 crore During
the FY 2026-27 the projection was Rs. 15827.44 crore, however,
allocation was Rs. 12100.00 crore. During oral evidence, the
representatives of ECHS informed the Committee that the ECHS
budget in 2021-22 was 4,865 crore which has been increased by
225 percent in four years. The Committee have been informed
that the allocation for the scheme is increasing much faster than
other schemes. The expenditure under this scheme, which treats

ex-servicemen, is cashless and capless.

The Committee at this stage recommend that the budget
allocated at BE or RE stage may be fully utilized as such
expenditure is meant for the welfare of Ex-Servicemen of our

country.

Vacancies in ECHS Polyclinics

27. The Committee find that there is a marginal gap
between authorized and actual manpower at ECHS Polyclinics in
some posts. The Committee have been informed that vacancies

arise primarily due to the non-availability of Specialists in small
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towns and remote areas and this vacancy position is a dynamic
figure and changes. The Committee note that ECHS Polyclinics
are functioning with contractual manpower authorised by the
Department of Ex-Servicemen Welfare, Ministry of Defence from
time to time and as on January 2026, a total of 8,252 contractual
Medical/ Dental Officers, specialists, para medical staff and non-
medical staff vacancies have been allocated to Polyclinics
across the country including Nepal. The Committee are happy to
know that the Government has revised upwards the
remunerations of ECHS contractual employees with effect from
24 July 2025 with a view to improve the interest and response for
taking up contractual assignments with ECHS. Further, Traveling
Allowance/ Dearness Allowance has also been granted to these

contractual employees.

Recognizing that the timely filling of vacancies in hospitals and
polyclinics will significantly strengthen healthcare services for
ex-servicemen, the Committee recommend that these vacancies
be addressed in a time-bound manner. The Committee may be

apprised of the action taken in this regard.

Development of IT Infrastructure for ECHS

28. The Committee have been informed that an unified system
based on Micro Service Architecture has been envisaged with an
aim to digitally transform the healthcare service delivery
ecosystem of ECHS and develop a unified IT system for
seamless and end-to-end management of scheme operations by
providing a comprehensive, integrated and automated platform
which can efficiently drive the inputs, processes and scheme
outcomes. The Committee have also been apprised that the

project is to be developed through an ‘In-house Capability
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Development Programme’ so that the digitalization process will
enable the ECHS eco-system to operate more efficiently, improve
access and quality to healthcare services for ex-servicemen and
their dependent families and reduce the burden on the manual
system. The Committee appreciate the efforts taken by ECHS
towards digitalization process of healthcare system and wish
them all success in their endeavour. The Committee recommend
for timely completion of the projects which are underway so that
ECHS eco-system may function more efficiently in providing
healthcare facilities to Ex Servicemen and their dependants. The
Committee would also like to be apprised of the final
development of the unified IT system and its implementation in
the eco-system of ECHS at the time of furnishing the Action Take
replies.

Payment of pending bills by ECHS to empanelled private
hospitals
29. The Committee note that the revenue budget of ECHS is
allocated internally under four main heads of expenditure, these
are Medical Treatment Related Expenditure (MTRE), Medical
Stores, Salary and Others. The Committee also note that during

FY 2026-27 BE allocation is Rs. 12100 crore. The Committee have
been informed that approximately 78% of ECHS budget

allocation is planned for reimbursement of medical bills (Medical
Treatment Related Expenditure) and about 15% for procurement
of medicines and medical stores. From the reply submitted by
the Ministry to resolve perennial problem of unsettled ECHS
medical bills of the private recognized hospitals, the Committee
note that the Bill processing is a dynamic and ongoing process
and normally, it takes approx. two months for the processing a

medical bill of an empanelled hospital. The Committee also note
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that this period can get extended in case a claim is put under the
‘Need More Information (NMI)’ observation, however, all efforts
are made to clear outstanding bills in a time bound manner. The
Committee have also been informed that several steps have been
taken to ensure efficient and time settlement of bills of ECHS
empanned hospitals i.e. continuously monitoring Turn Around
Time (TAT) with the Bill Processing Agencies (BPA), monitoring
of response time for the ‘Need More Information (NMI)’ cases
with empanelled hospitals for faster processing to such bills that
require further information/clarification from hospitals,
assignment of more doctors to Regional Centres (RCs) facing
heavy bill processing workloads to accelerate approvals,
establishment of centralized dashboard to track the status of all
submitted, approved and pending bills and ensuring better
transparency and faster processing and forwarding Bills of
Regional Centres with higher load to Regional Centres with lower

bill loads to hasten processing.

During oral evidence, the representative of the Department
also apprised the Committee that the allocation received is not in
proportion to the expenditure amount admitted that there is a
need to for increase the allocation further. The Committee
understand that inflated bills from empanelled hospitals are
leading to multiple review cycles, increasing approval times. The
Committee hope that adequate fund are allocated to ECHS
including additional fund at supplementary stage as and when
required, so that the inconvenience being faced by the ESM
could be resolved, and the private hospitals may not find a

reason for rejecting ESM for admission and treatment.

The Committee express their concern that the issue of

pendency surfaces before the Committee during the examination
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of DFGs every year. The Committee urges the Department of Ex-
Servicemen Welfare to address that pending bills settlement
issue on priority. Efforts should be made for reducing the
pendency to the minimum. This will be in the overall welfare
interests of the Ex-servicemen and their dependants. In this
regard, the Committee would also like to be further apprised on

the following sets of information:

(i) The numbers of ESM/Dependents who approached all
the polyclinics combined during the last three years;

(ii) The number of ESM who approached all defence
hospitals combined for treatment of themselves and the
dependent during the last three years; and

(iii) The number of ex-serviceman/dependent who were
referred for super specialty treatment in private
hospitals.

ECHS in far-flunq areas

30. The Committee note that ECHS is systematically increasing
the number of polyclinics and upgrading existing ones so that
more veterans, including those in remote regions, can access
healthcare without traveling long distances. The Committee also
note that ECHS has launched Tele-Consultation through ECHS
Services Health Assistance and Tele-consultation (e-SeHAT)
module pan India which enables beneficiaries in obtaining online
tele-consultation for medical treatment from their homes without
visiting the polyclinics. The initiative aim is to provide health
care services through safe and structured video based clinical
consultations and it shall also facilitate beneficiaries settled in
remote and far-flung areas. The Committee further note that in

order to extend the reach to rural and remote locations, a Pilot
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Project for three Mobile Medical Units (MMU) on the lines of
National Health Mission at the existing Type ‘E’ Polyclinics
(Rampur, Tenga/Tura and Poonch) was initiated on 03 November,
2025.

The Committee have also been informed that these MMUs will
extend healthcare facilities to beneficiaries settled at remote,
farflung areas with provision of basic diagnostics, lab
investigations, issue of medicines and grant of referral on need
basis thus resulting in provisioning of medical services and
healthcare to beneficiaries at their doorstep. Further, the
requirement of new Polyclinics is reviewed from time to time with

an objective to serve a larger beneficiary population.

The Committee while expressing their satisfaction over
increase in ECHS coverage in far-flung and distant areas over
the the years, and devising of new methods and initiatives to
help ESM through ECHS, at the same urge the Department of Ex-
Servicemen Welfare to continue their efforts for further
expansion of ECHS to remote and untouched areas by
constructing more new polyclinics and deploying more Mobile
Medical Units. The Committee hope that these new proposed

arrangements will be put in place in the coming years.

DIRECTOR GENERAL ARMED FORCE MEDICAL SERVICES
(DGAFMS)
DGAFMS

31. The Committee note that the Armed Forces Medical
Services (AFMS) provides dedicated, dependable and
comprensive health care to Defence Personnel and their
dependents and consists of Medical Services of the Army, Navy

and Air Force under the Director General, Armed Forces Medical
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Services (DGAFMS). The Committee also note that the
organization of the office of DGAFMS, which comes directly
under the Ministry of Defence comprises 10 lieutenant generals,
41 major generals, 185 brigadiers, and 732 select colonels. The
Committee have been informed that the heads of medical
services of Army, Navy and Air Force will be responsible for
functioning of these services under the respective Service Chiefs
in accordance with any general policy directions that may be
given by the DGAFMS and are the Medical Advisors to their
respective Services. The Committee have also been apprised
that the AFMS is always striving to upgrade the infrastructure
and equipment profile of its hospitals and other medical
establishments and procurement of modern electromedical
equipment empowering AFMS hospitals with latest diagnostic
and therapeutic tools have led to a greater satisfaction among its
clientele alongwith research in AFMS that has ensured optimal
progress in modern medical technology for treatment and
diagnosis of diseases. Also, the professional training of doctors
in AFMS has ensured in-house capability of specialists and
super specialist medical care.

During oral evidence the representative of DGAFMS
through a presentation apprised the Committee that an amount
of Rs. 1729.6278 crore has been allotted under Revenue head
and Rs. 850.0000 crore under Capital head for the FY 2026-27. As
regards, utilization of allocated Funds for FY 2025-26 (till
December 2025) i.e. Rs. 650 crore and 1744.42 crore (approx.)
under Revenue head and Capital head, respectively. They stated
that the Funds allotted were adequate. The Committee note that
some major projects are underway for
upgradation/modernization of the infrastructure i.e. Command
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Hospital (Central Command) Lucknow, Base Hospital, Delhi
Cantonment, Command Hospital (Air Force) Bangalore, 178
Military Hospital, 155 Base Hospital, Military Hospital, Meerut,
Military Hospital, Yol, 92 Base Hospital, 425 Field Hospital and
Indian Naval Hospital Ship, Pantanjali, Karwar and in addition up-
gradation of 180 Military Hospital from 148 beds to 250 beds, 153
General Hospital from 200 beds to 300 beds and raising of 75
bedded Military Hospital at Along have been sanctioned by
competent authority as part of capability development along
northern borders. While appreciating the role and
responsibilities of DGAFMS in medical services, the Committee
recommend the Ministry to provide adequate financial grants to
DGAFMS in case of setting up of new hospitals/medical facilities
and also upgradation of existing hospitals which are required for
serving personnel of the Armed Forces.
Role of AFMS in War, Peace and HADR duties

32. The Committee observe that the mission of the AFMS is to
deliver comprehensive medical care of the highest standards
during operations as well as peacetime, within the country as
well as abroad, alongwith seamless medical logistics support,
research, and training. The Committee also note that the
DGAFMS has an elaborate mechanism of reviewing and
delivering medical care across the country including border and
remote areas across the three services including physical visits
and periodic online reviews by senior AFMS officers to these
areas. The Committee also note that the DGAFMS has visited
medical units of Headquarters 15 Corps and medical units of
Headquarters 16 Corps in Jammu & Kashmir in the month of
April and June, 2025, respectively. In addition, various

functionaries including Director Generals of Medical Services
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(DGsMS) of respective Services (Army/ Navy/ Air Force) also visit
medical facilities located pan India including border areas as part
of familiarization visit and departmental inspections. The
Committee have been informed that existing facilities in the
border areas are essentially meant for providing combat medical
support to soldiers deployed along International Border, Line of
Actual Control and Line of Control of the nation. The Committee
have also been apprised that the terrain constraints including
weather and operational limitations often lead to unique medical
challenges. The Committee note that Field Hospitals, Station
Medicare Centres and Sick Bays are equipped with necessary
infrastructure and terrain related medical equipment for
providing combatants optimal medical support. The Committee
are happy to know that the Armed Forces Medical Services
conducts HDR operations overseas. The Committee also find
that recently in Myanmar, more than 2,500 casualties were
treated and also in Sri Lanka, 7,500 casualties and 500 surgeries

were done.

The Committee wish the AFMS all success in their
endeavour, for which armed force personal feel secure during
war and peace time. The Committee also urge AFMS to explore
new avenues for providing medical related sevices during

pandemic like situations.

Training and Medical Research in AFMS

33. The Committee note that the Armed Forces Medical
Services trains all kinds of medical, postgraduates and nursing
students and there are 220 nursing cadets who are taken in every
year alongside several research and innovation practices and
innovative activities occurs in the AFMS. The Committee also
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note that the Armed Forces Centre for Computational Medicine
has been established and it participated in a one-hour round
table discussion at the Al Impact Summit. During oral evidence
the representative of AFMS through a presentation apprised the
Committee that Next Generation Sequencing (NGS) established
by AFMS at Army Hospital Research and Referral and the Armed
Forces Medical College which aims at enhancing molecular
diagnostic capabilities. Morevoer, the nation's first licensed
facility for frozen RBCs is located at the Armed Forces
Transfusion Centre in Delhi, which can provide blood with a shelf
life of up to ten years. Further, in-Principle approval of MoD has
been accorded for establishment of an ICMR-AFMS Joint High
Altitude Research Centre at Keylong, Himachal Pradesh. The
Committee have also been informed that there are several
collaborative projects and several collaborations and MoUs with
several premier institutions around the country, such as the IITs,
DPG, Chandigarh, the IISC and the MHFW.

The Committee were further informed that there are several
collaborative projects ongoing, including with the ICMR and the
National Health Research Priority, which serves to start projects
on high-altitude combat, marine and aerospace medicine and in
this regard seven such projects have been approved. The
Committee note that there is a Center of Advanced Research,
which is the AFS Biomedical Innovations Validation Integration
Center in AFMC. The Committee also note AFMS has contributed
to the One Health Mission by providing expertise in various
fields and is part of the One Health Conclave and which directly
coordinates with various organizations such as the MEA, the
MHFW, as well as MHA, the NDRF, the NACCO, and the CPCB.
Expressing their satisfaction over the training and research
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programme provided to medical personnel by AFMS, the
Committee recommend that the AFMS should keep its training
and research curriculum up-to-date with the modern
technologies, medical advancements and innovations with the
aim of providing efficient medical facilites to armed force
personnel at the time of traditional as well as modern warfare. It
may be emphasised here that AFMS should keep abreast with
the new and modern courses not only from the viewpoint of
diagnostic doctors but also in the field of pharmacy related

developments which are essential for modern medical care.

Initiatives for Automation/Digitization in AFMS

34. The initiatives of the AFMS is yet another success story
which need special mention. The Committee note that some
initiatives have been taken in the field of automation/digitization
in AFMS including operationalisation of e-Aushadi which is a
internet based software application and all medical units of
AFMS are presently using these modules for procurement and
demand of consumables in medical stores. An another initiative
is Operationalisation of e-Upkaran which is an online inventory
management application for non-expendable medical stores and
facilitates indenting, inventory management of medical
equipment from the most peripheral unit till the largest tertiary
care hospital. The third is Ni-KSHAY portal which is a web-based
patient management system for Tuberculosis control under the
National Tuberculosis Elimination which helps health
functionaries to register Tuberculosis cases for testing,
treatment and follow up. The Committee have also been
informed that the DGAFMS has signed a Memorandum of
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Understanding with Bhaskaracharya National Institute for Space
Applications and Geo-informatics (BISAG-N), Ministry of
Electronics and IT for co-development of Digital Healthcare
solutions. The Committee feel that such facilities will go a long
way in catering to the needs of the Armed Forces personnel. The
Committee wish the AFMS all success in their endeavour in
which the requirements and necessities of Armed Force

Personnel should be fulfilled in a better way.

New Delhi; RADHA MOHAN SINGH
16 _March, 2026 Chairperson
25 Phalguna, 1947 (Saka) Standing Committee on Defence
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Regional Centre wise ECHS Beneficiary Base

(as on 31 DEC 2025)

Annexure

Name of Regional

Name of Polyclinic

Type of Polyclinic

Beneficiary Base

Centres
Ahmedabad C 41302
Ajmer C 21214
Barmer (Jalipa) D 2688
Balesar D 560
Bhilwara D 2147
Bhuj D 2425
Dungarpur D 341
Jaisalmer D 2321
Ahmedabad Jamnagar D 8996
Jodhpur A 42711
Pali D 1854
Rajkot D 9600
Rajsamand D 1558
Shergarh D 3748
Surat D 2558
Udaipur D 4497
Vadodara D 18746
Allahabad A 41630
Azamgarh D 10566
Ballia C 17881
Banda D 4659
Basti D 2380
Deoria C 6452
Faizabad D 9716
Allahabad Ghazipur B 26350
Gonda D 2286
Gorakhpur B 29064
Jaunpur D 2550
Mirzapur D 1741
Pratapgarh D 5793
Sultanpur C 8040
Varanasi B 47684
Ambala Ambala A 38487
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Gohana D 6393
Kaithal D 8627
Karnal C 12759
Kharkhoda D 3356
Kurukshetra D 15656
Nabha D 5600
Nahan D 5514
Naraingarh D 7590
Panipat C 12423
Patiala A 22183
Samana D 4067
Sangrur B 25808
Sonepat B 15869
Yamunanagar C 14854
Bangalore (Urban) A 56773
Belgaum A 60753
Bagalkote C
Bijapur D 13340
Dharwad D 17320
Gulbarga D 1711
Hassan D 6053
Kolar D 6253
Bangalore Madikeri C 5729
Mangalore D 8610
MEG Centre Bangalore D 12273
Mysore D 10879
Shimoga D 5468
Tumkur D 13907
Virarajendrapet D 3413
Bangalore Whitefield D
Yelahanka (Bangalore) D 12621
Agra A 45273
Almora B 10830
Badaun B 3747
Bareilly Bageshwar D 10039
Baghpat D 10210
Banbasa B 19714
Bareilly A 28072
Bijnore D 3261
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Bulandshahar D 27448
Etah D 13386
Firozabad D 9488
Haldwani A 46590
Hempur D 12318
Mainpuri D 14583
Meerut C 66308
Meerut || A 1
Moradabad D 4697
Muzaffarnagar A 8702
Rampur D 1066
Ranikhet D 3049
Rudrapur D 7104
Shahjahanpur D 4420
Angul D 5888
Balasore D 14395
Berhamapur B 993
Bhubaneshwar Bhawanipatna D 51496
Bhubneswar D 18864
Cuttack C
Dhenkanal D 6057
Puri D 2338
Rourkela D
Sambalpur D 8414
Barnala D 11238
Bilaspur A 5907
Chandigarh A 23543
Chandimandir D 29696
Doraha C 9735
Fatehgarh Sahib D 11802
Ghumarvin A 13422
Chandimandir Jagraon B 11099
Ludhiana B 31820
Nalagarh D
Mohali D 21898
Rampur C 26836
Samrala C 9940
Shimla D 1736
Solan C 6709
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Avadi C 11400
Chennai B 17761
Chennai (Island Ground) D 4837
Cuddalore D 3504
Kanchipuram C 2518
Kumbakonum D 4118
Nagapattinam D 3330
Chennai Port Blair D 3031
Puducherry D 3232
Tambaram D 7771
Thanjavur D 6434
Thiruvannamalai C 11531
Vellore A 45315
Villupuram D 6288
Coimbatore C 14179
Dindigul D 9200
Erode D 2386
Krishnagiri C 22854
Madurai D 22316
Coimbatore Ramanathapuram D 3731
Salem C 12623
Sivagangai C 6197
Srivilliputtur C 13533
Theni D 17033
Tiruchirapalli D 14252
Wellington C 5409
Clement Town A 1
Joshimath B 100
Karanprayag (Gopeshwar) B 7953
Dehradun Landsdowne C 923
Pauri Garhwal D 6204
Raiwala D 14251
Roorkee C 18445
Rudraprayag D 5130
Saharanpur (Sarsawa) D 5507
Tehri D 2867
Uttarkashi D 2345
Vikasnagar C 7523
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Delhi Cantt (BHDC) A 95611
Faridabad A 16839
Gurgaon A 31542
Delhil Gurgaon (Sohana Road) D 35269
Khanpur C 6077
Palwal B 18467
Dwaraka B 16
Shakurbasti B 11505
East Delhi Area B 3062
Ghaziabad (Hindon) A 31941
Greater Noida A 19730
Delhi| Lodhi Road (New Delhi) A 20217
Noida A 27048
Sec 21 JVV Noida C
Sec 82 Noida D
Timarpur D 6271
Agartala D 4430
Aizawl D 7176
Bongaigaon D 9315
Churachandpur D 5131
Dhubri D 1117
Dibrugarh D 3124
Dimapur D 5916
Goalpara D 1077
Guwahati D 22708
Guwahati Jorhat D 14652
Lakhimpur D 2480
Lunglei D 659
Masimpur D 9048
Misamari D 459
Nagaon (Lanka) D 7079
Shillong D 5485
Tawang D 329
Tenga D 408
Zakhama (Kohima) D 958
Bahadurgarh D 10774
Bathinda C 20624
Hisar Bhiwani A 26950
Bikaner D 6034
Charki Dadri C 29799
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Churu B 6588
Didwana D 13405
Faridkot C 7451
Fatehabad D 4338
Hissar D 30193
Jhajjar B 28416
Jind C 14064
Loharu D 7735
Mansa D 9420
Meham D 2928
Nagaur D 5291
Narwana A 3235
Rajgarh D 7067
Rohtak D 33147
Sampla D 2907
Sirsa D 4756
Sri Ganganagar C 2456
(S:;itf ri;hnga rh) B 1488
Ananthapur D 5303
Sainikpuri Hyderabad A
Chittoor D 14527
Kadapa D 6274
Eluru C 5145
Bidar C 3498
Giddalur C 20535
Golconda C 11981
Hyderabad Guntur D 31766
Karimnagar D 3407
Khammam D 2251
Kurnool D 8524
Mehbubnagar D 3909
Nellore D 2936
Sanikpuri A 9
Secunderabad D 62890
Vijayawada D 8847
Bhind C 8967
Jabalpur Bhopal D 19512
Bilaspur, Chattisgarh D 5666
Gwalior B 34072
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Indore D 7058
Jabalpur B 21499
Jhansi D 8272
Mhow D 15718
Morena D 7745
Raipur D 17813
Rewa D 19658
Satna D 9623
Saugor D 4988
Ujjain D 4687
Aligarh B 12857
Alwar D 25161
Bansur (Yavatmal) C 2735
Behror D 18298
Jaipur Bharatpur D 17621
Bhuwana D 11382
Chirawa D 21684
Dausa D 2310
Dharuhera D 3442
Hathras D 4396
Hindaun City (Karauli) D 13374
Jaipur D 58777
Jaipur 11l A 1
Jhunjhunu A 41697
Kosli D 9312
Kota D 11647
Kotputli A 7286
Mahendragarh D 20100
Mathura B 37331
Narnaul D 23314
Neem Ka Thana A 11824
Rewari A 43080
Sikar D 38590
Vidhyadhar Nagar (Sanganer) D 10783
Ajnala D 5432
Amritsar A 44668
Jallandhar Batala C 24645
Beas D 13068
Ferozpur C 10253
Gagret D
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Garhshankar (Mahalpur) A 6112
Gurdaspur A 41208
Hoshiarpur A 34087
Jallandhar C 31089
Kapurthala C 11070
Moga D 16402
Muktsar C 4980
Nawansahar D 9135
Phagwara D 2652
Sri Hargobindpur D 8335
Sultanpur Lodhi D 1217
Suranassi D 4331
Talwara B 16749
Tarantaran/Patti B 37005
Uchi Bassi D 40852
Akhnoor C 29751
Baramulla D 9795
BD Bari (Baribrahmna) C 21026
Doda D 5543
Jammu A 61271
Janglot (Kathua) C 19012
Jammu Leh D 18629
Nagrota (Gujroo) D 2462
Poonch A 5288
Rajouri D 30453
Samba D 27265
Srinagar B 7501
Udhampur C 16155
Alleppey (Alapuzha) B 20381
Iritti D 5670
Kalpetta D 4974
Kanhagad D 7935
Kannur C 35184
Kochi Kochi D 25343
Kottayam B 16352
Kozhikode (Calicut) B 38209
Kunnamkulam B 6418
Muvattupuzha D 11242
Painav C 2173
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Palakkad D 22460
Perintalmanna B 15737
Thrissur B 21390
Bankura D 8565
Barrackpore D 58188
Baruipur A 2558
Behrampur D 13883
Bengdubi D 28895
Binaguri D 2499
Cooch Behar D 3910
Gangtok D 3328

Kolkata Hooghly D
Howrah C 7076
Kalimpong B 4320
Katihar D 5396
Krishnanagar C 16789
Lebong (Darjeeling) D 17461
Midnapur D 15339
Raiganj D 5229
Salt Lake C 7891
Akbarpur Matti (Kanpur D
Dehat) 7048
Barabanki D 1682
Etawah C 12493
Fatehgarh C 21763
Fatehpur D 7432
Gomti Area D

Lucknow Hardoi A 4830
Kanpur A 57067
Lakhimpur Kheri D 1544
Lucknow D 90754
Orai D 4201
Raebareli D 9790
Unnao C 4675
Karwar D 2983
Mahad D 2325
Mumbai (COD B

Mumbai Kandivali) 6798
Mumbai (Navy) 26943
Mumbai (Upnagar) 12739
Thane (Nerul) 17084
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Amaravati D 8298
Amla D 8751
Nagpur C 3055
Wardha D 27587
Kohalpur D 2492
Bhutwal A 15938
Nepal Dharan B 36889
Kathamandu A 55934
Pokhara A 22314
Ara B 11925
Bhagalpur D 8308
Buxar D 11382
Chhapra C 64351
Danapur (Patna) D 4196
Darbhanga B 20951
Gaya D 4886
Khagaria D 2144
Patna Madhubani D 8201
Motihari C 5988
Munger D 16144
Muzaffarpur D 4329
Patna Il D
Samastipur D 6850
Sasaram D 2869
Sitamarhi D 6529
Siwan D 9975
Vaishali (Hajipur) D 42268
Ahmednagar B 22068
Aurangabad D 5444
Beed D 9329
Buldhana D 4644
Chiplun C 34244
Devlali D 8821
Pune Dhule D 10047
Jalgaon B 11642
Karad D 40489
khadki (Pune) A 30736
Kolhapur D 14151
Latur B 5272
C

Pune (Nyati)
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Nanded D 7855

Osmanabad C 3610

Panaji A 59073

Pune D 31002

Sangli D 38896

Satara C 3960

Sindhudurg C 14356

Solapur C 20145

South Pune (Lohegaon) D 1444

Chaibasa D 2167

Daltonganj D 2277

Deoghar D 4594

Ranchi Dhanbad D 2429

Gumla D 8427

Jamshedpur D 796

Jashpur (Raigarh) D 39522

Ranchi C 9065

Changanacherry D 9180

Kilimanur D 20053

Kottarakara C 34877

Mavelikara A 19906

Nagarcoil D 26862

Pathanamthitta B 28272

Trivandrum Quilon (Kollam) B 8254

Ranni D 12628

Tirunelveli D 39405

Trivandrum D 9451

Trivandrum (Med College) A 6326

Tutiorin C 535

Jagdalpur D 5831

Kakinada D 968

Koraput D 21725

Vizag Srikakulam A 58833
Vijayanagram D
Vishakhapatnam Il C

Vishakapatnam D 4991

Yol Bakloh D 12214

Barsar B 454
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Bhoranj D

Dehragopipur C 17597
Hamirpur D 35965
Jogindernagar A 7490
Kullu A 3430
Mandi D 19565
Palampur C 37322
Sarkaghat D 10502
Shahpur D 11826
Una C 21510
Yol D 23302
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Maj Gen G S Choudhry
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4. Smt. Dipti Mohil Chawla Addl. Secretary, DoD

5. Shri S. G. P. Verghese Joint Secretary
6. AVM PVS Narayana ADG(A)
7. Smt. Ishita Ganguli Tripathy Addl. FA & JS
2. At the outset, the Chairperson welcomed the Members of the Committee

and informed them of the agenda for the Sitting i.e. oral evidence of the
representatives of Ministry of Defence in connection with examination of
Demands for Grants for the year 2026-27.

3. Thereafter, the Chairperson welcomed the Defence Secretary and Chief of
Defence Staff (CDS) along with, the representatives of the Armed Forces and
Ministry of Defence to the Sitting of the Committee convened to deliberate on the
subjects ‘General Defence Budget, Department of Military Affairs (DMA), Ministry
of Defence (Civil), Capital Outlay on Defence Services, Procuremnet Policy and
Defence Planning, Army, Air Force, Navy, Joint Staff, Indian Coast Guard (ICG),
Directorate General Defence Estates (DGDE), Border Roads Organization
(BRO), Director General Armed Forces medical Services (DGAFMS) and National
Cadet Corps (NCC)’ in connection with examination of Demands for Grants of the
Ministry of Defence for the year 2026-27.

4. Subsequently, drawing attention to the Direction 55(1) of the Directions by
the Speaker, Lok Sabha to treat the deliberations of the sittings as "confidential’,
he requested the representative of the Ministry to give an overview of the subject
after introducing themselves.

5. Thereafter, the Defence Secretary initiated the discussion by giving an
overview of Defence Services Estimates and other Demands for Grants of the
Ministry of Defence for 2026-27. The highlights of the brief given by the Defence
Secretary are as under:

(i) The total outlay of the Ministry of Defence for 2026-27 is Rs 7.85
lakh crore, which is 15.19 per cent higher than the current financial
year BE and is about 2 per cent of the estimated GDP for FY 2026-
27.

(i) The budget estimate for Defence Services for the financial year
2026-27 is Rs 5.85 lakh crore, of which Rs 3.65 lakh crore is under
the revenue head and Rs 2.19 lakh crore is under the capital head.

(iii) Out of total allocation, Rs. 5.85 crore has been allotted for Defence
Services Estimates, Rs. 28,500 crore for MoD (Civil) and Rs. 1.71
lakh crore for Defence pensions;

(iv) Ministry of Defence had utilised 50 per cent of the capital allocation
allocated to the Defence Services within the second quarter and till
date, the MoD has utilised more than 80 per cent of the amount for
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(v)

(vi)

(vii)

6. Then,

this year.

Seventy-five percent of Defence Modernization budget has been
earmarked for domestic industry in FY 2025-26; and

Annual defense production in the financial year 2024-25 was %1.51
lakh crore, an increase of 18 percent compared to the previous
financial year, i.e., 2023-24.

Similarly, defense exports during the financial year 2024-25
increased to %23,682 crore, representing a 12 percent increase
compared to defense exports in the financial year 2023-24.

a Power Point Presentation on General Defence Budget was made

before the Committee. This was followed by detailed deliberations on the
following issues:

(i)

(ii)

(iii)

(iv)

(v)

(vi)

The total allocation of the MoD is Rs. 7.85 lakh crore. Out of which
Rs. 5.85 lakh crore, which is almost 75 per cent, is allocated for
Defence Services; Rs. 1.71 lakh crore is for Defence Pensions and
the remaining 3.64 per cent is for Civil Organisations under the
Ministry of Defence.

In Defence Services Estiamtes, out of the total allocation of Rs. 5.85
lakh crore, Rs. 3.65 lakh crore is for Revenue and the balance Rs.
2.19 lakh core is for Capital head.

The total Central Government allocation for the financial year 2026-
27 is almost 15 per cent of the total Central Government Budget. At
the Revenue allocation, it constitutes 13.42 per cent (Rs. 41.25 lakh
crore) of the total Central Government Revenue and with respect to
Capital allocation, the Ministry of Defence accounts for 18.91 per
cent. (Rs. 12.22 lakh crore)

Two per cent of the GDP of FY 2026-27 is accounted for by the
Ministry of Defence. This outlay is 15.19 per cent higher than the BE
of financial year 2025-26 (i.e. Rs 6.81 lakh crore) and 7.12 per cent
higher than the RE of financial year 2025-26 (i.e Rs. 7.32 lakh
crore).

distribution of the MoD Budget component-wise, the four major
heads are: Salary and Allowances at 27.83 per cent (Rs.
2,18,404.79), Capital Head at 29.44 per cent (Rs. 2,31,009.72),
Defence Pensions at 21.84 per cent (Rs. 1,71,338.22), and Non-
Salary Expenditure at 20.89 per cent. (Rs. 1,63,925.55)

the trend of the last five years, the defence budget has steadily
increased. The increase is about 64.09 per cent from Rs. 4.78 lakh
crore in 2021-22 to Rs. 7.85 lakh crore in the financial year 2026-27.
In absolute terms, the increase is Rs. 3.06 lakh crore, reflecting a
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(vii)

(viii)

compounded annual growth rate of 10.41 (CAGR) per cent over the
past five years.

In Defence Services Estimates the total allocation is Rs. 3.65 lakh
crore. Of this, 57 per cent is for Pay and Allowances, and the
remaining is for Non-Salary Expenditure.

the total allocation for Revenue Expenditure for the Defence Forces
is Rs. 3.65 lakh crore. This is 17.24 per cent higher than the BE of
financial year 2025-26 and more than 4.49 per cent higher than the
RE of financial year 2025-26.

Thereafter, the Membes raised clarifications on the issues related to
budgetary allocations to which the representatives of the Ministry responded.

7. The representatives of the Ministry of Defence then gave a Power Point
Presentation on Capital Outlay on Defence Services which was followed by
discussion on a wider gamut of issues encompassing the following:

(i)

(ii)

(iif)

(iv)

(v)

(vi)

(vii)

Total allocation of Ministry of Defene is 7,84,678.28 crore, out of
which Rs. 5,84,785.45 crore has been allotted for Revenue and
Capital Head to Defence Services Estimates. In Capital head Rs.
2,29,306.47 crore has been allotted and out of which Rs.
1,84,931.92 crore is allocated for capital acquisition.

Allocation under capital has been gone up from Rs. 1,80,000 crore
in FY 2025-26 to Rs. 2,19,306.47 crore in FY 2026-27 which is an
increase in 21.84 percent ;

Capital Budget is also termed as Modernization Budget of Armed
Forces to be used for Acquisition of Military Equipments like
Aircrafts, Aero-engines, Naval Fleet and Heavy and Medium
Vehicles

In respect of three services there is an increase of 22.58 % and
18.29% with respect of BE and RE respectively for FY 2025-26

There is an increase in capital outlay of more than Rs. 84,000 crore
from Rs. 1,35,061.00 crore rupees in financial year 2021-22 to Rs.
2,19,306.47 crore for financial year 2026-27

In the components of the capital budget for financial year 2026-27
29 per cent of the expenditure is planned on aircraft and aero
engine and 39.69 per cent on other equipment. Other equipment
includes armaments, guns, tanks, electronics, surveillance
equipment, radars, and aviation equipment.

For FY 2026-27 there is an overall increase of 24.35% with respect
of BE and 18.10% over RE of FY 2025-26 in case of three services

180



(viii)

(ix)

(x)

(xi)

(xii)

(xiii)

(xiv)

(xv)

(xvi)

Defence Capital Acquistion (modernization) Budget has been
increased from Rs. 1,11,463.00 crore in FY 2021-22 to Rs.
1,84,931.92 crore in FY 2026-27.

Mission Atmanirbharta and earmarking of funds for domestic
industries

MoD took an initiative for earmarking of fund for domestic industries
since FY 2020-21 to strengthen the domestic industries

For FY 2026-27, 75% of Capital Acquistion Budget of Rs.
1,84,931.92 crore has been earmarked for acquisition through
domestic industries i.e Rs. 1,38,698.94 crore

25% of domestic share ie. Rs. 34,674.74 crore has been further
earmarked for acquisition of capital assets through Domestic private
Industries for FY 2026-27.

In the current FY i.e 2025-26, against target of Rs. 1.11 lakh crore,
procurement amounting to Rs. 88,577.84 crore has been realized
through domestic industries and against target of Rs. 27,886.21
crore from Domestic private Industries procurement of Rs.
16,475.41 crore has been realized till January, 2026.

working on the sixth generation prototype aircraft
plans for procuring missile systems under the capital outlay

planned to be spent for the procurement of advanced aircraft and
advanced engines

Thereafter, the Membes raised clarifications on the issues related to
budgetary allocations to which the representatives of the Ministry responded.

8. Thereafter, the representatives of the Ministry of Defence then gave a
Power Point Presentation on Procurement Policy and Defence Planning which
was followed by discussion on the following:

(i)

(ii)
(iii)
(iv)

(v)

(vi)
(vii)

Aim to Viksit Bharat 2047 (Developed India)
intense regional confrontations and global engagements
robust military strength for secured nation

defence planning means strong Industrial Base, financial framwork,
R&D capacity, Defence diplomacy, skilled human resourses

challenges for outcome are evolving character of warfare, active
borders, Technological Asymmetry, scale of production, capability
voids legacy systems and Grey Zone terrorism

Integrated capability development system (ICADS)

10 year Integrated Capability Develoment Plan (ICDP)
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(viii)

(ix)
(x)

(xi)

(xii)
(xiii)
(xiv)
(xv)

(xvi)

(xvii)

Capital acquisition carried out on the basis of Defence Acquistion
Process (DAP) 2000

Defence procurment Manual (DPM) 2025 needs for sustenance

Defence acquisition procedure bridges operational needs, fiscal
framework and industry capability

75% (Rs. 1,38,698.94 crore) of Capital Acquisition Budget has been
earmarked for domestic industries;

25% Defence R&D Budget for Industry, Start-ups and Academia

increase of DRDO Budget from 26,816.82 crore to 29,100.25 crore
in FY 2026-27

Defence Industry Corridor at Uttar Pradesh and Tamil Nadu
supports for MSMEs through ADITI, iDEX and TDS
11 Nodes provides plug and play support to industries

highest priority is being Buy Indian (IDDM) category

Thereafter, the Membes raised clarifications on the issues related to
budgetary allocations to which the representatives of the Ministry responded.

(The witnesses then withdrew)

9. The Chief of Defence Staff gave an overview of the working of Joint Staff
following which a Power Point presentation on the Joint Staff was made. This
was followed by detailed deliberations on the following issues:

(i)
(ii)
(iif)
(iv)
(V)

(vi)

(vii)

(viii)

(ix)

Promoting jointness and integration among the three services;

Formulation of policy on Joint Operational Capabilities, Training and
Functional aspects;

Financial planning and oversight of joint staff;
Net Assessment of potential Adversaries

Planning and Coordination of efforts of Three Services-Operations,
Exercises, Strat intelligence and Crisis Management

“VISION-2047” which include Phase-lI (2023) -Era of Transition,
Phase Il (2030-40)-Era of Consolidation and Phase IIl (2040-47)-
Era of Excellence

Changing character of warfare from Net Centric to Intelligent
Warfare (Data Centric)

perception management during Operation Sindoor
Docrines, Policies and Orders of Joint Staff

Indigenisation efforts of Joint Staff
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(xi)

plans for future roadmap of Joint Staff

Thereafter, the Membes raised clarifications on the issues related to
budgetary allocations to which the representatives of the Ministry responded.

(The officials of Joint Staff then withdrew)

10.  Following the discussion on Army, a Power Point presentation on the Army
was made. This was followed by detailed deliberations on following issues:

(i)
(ii)
(iif)

(iv)

(v)

(vi)

(vii)

(viii)

(ix)

(x)

(xi)

(xii)

(xiii)

(xiv)

(xv)

(xvi)

(xvii)

Ensuring territorial integrity by Army;

Security situation in border areas of the country;

Reviewing deployment of troops and surveillance in border areas by
army;

Patrolling along the Line of Conrol and the hinterland by army;
Logistic operations in border areas and High Altitute Areas;
Operation Sindoor with precision and professionalism;

Focus on capability developmet in the form of intelligence
dominance to cutting edge technology and joint operational
readiness;

Operation Mahadev to neutralized terrotists involved in the
Pahalgam attack;

Indian Army on the path of jointness and integration;

enhancing integration through pursuits in common operational
planning process, technology development, harmonising intelligence
surveillance and reconnaissance resources

formulation of joint military civil fusion doctrine

enhancing defence through integration of Akashteer, Command and
control system;

carried out various transformation and reorganisation in the year
2025 by Indian Army

formation of combined arms through Rudra Brigades

raising of Bhairav Battalions, Ashni protons and shaktimaan
regiments

Self-sufficiency in defence procurement and manufacturing

acquiring the capability for developing in-house drone systems
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(xviii)

(xix)

(xx)
(xxi)
(xxii)
(xxiii)
(xxiv)

(xxv)

(xxvi)

Strengthing of Border Area Development programme in border

areas by army;

committment to the vision of a developed India @ 2047 by army

carrying out Military Civic Action Projects under Operation

Sadbhavana in the border areas

allocation of Rs. 2,85,735 crore which is 18 per cent increase from

the previous financial year Budget Estimates to Indian Army.
Budgetary allocation in capital and revenue head to Army;

Status of army equipment which remains wintage

Effect of operational readiness expenditure on Army’s maintenance,

spares and logistic support

Plan or mechanism to accommodate 25 per cent Agneeveer and the

rest others

Budget to meet 30 per cent of new generation equipments

Thereafter, the Membes raised clarifications on the issues related to
budgetary allocations to which the representatives of the Ministry responded.

(The officials of Army then withdrew)

11. Thereafter, a Power Point presentation on the Air Force was made. This
was followed by detailed deliberations on following issues:

(i)

(ii)
(iif)

(iv)

(v)

(vi)

(vii)

(viii)

(ix)

(x)

Transformation of Air Force into a multi-domain capable aerospace
park to protect our national interest

Coordination of Air Force with Army and Navy

procurement and upgrading of new aircarfts to maintain combat
capability

fully participation by Air Force in design and development of the
LCA Mark2 and Anka's

fully operational of combat-capable helicopters like Apache,
Prachand, and ALH Mark4 in the IAF.

Responsibility of Air Force for air defence of the Indian airspace

Role of critical combat Enablers like Airborne Early Warning Aircraft,
flight refuellers and special Electronic Intelligence and surveillance
platforms in Air Force

Budgetary allocation to Air Force;

capital budget earmarked for modernization for utilization in
acquiring combat platforms and critical combat enablers

proposal to acquire air-to-air, air-to-ground and surface-to-air guided
ammunition as well as loitering munitions
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(xi)
(xii)

Stress on self-reliance by Indian Air Force

Commitment for Atmanirbharta by Air Force

Thereafter, the Membes raised clarifications on the issues related to
budgetary allocations to which the representatives of the Ministry responded.

(The officials of Air Force then withdrew)

12.  Thereafter, a power point presentation on the Navy was also made before
the Committee following which deliberations on the following issues were held:

(i)
(ii)
(iii)
(iv)
(v)
(vi)
(vii)
(viii)
(ix)
(x)
(xi)

(xii)
(xiii)

Role of Navy in close coordination with Indian Coast Guard and
other stakholders

Deployment of naval forces in overlapping missions
Major activities undertaken by Navy
Conduct of Theatre Level Exercise- TROPEX 25

Monitoring movement of Chinese Warships, Chinese Research
Vessels and Pakistani Warships

Anti-piracy operations by Navy;
Role of Navy in Joint Operations and Exercises

Establishment of Indian Navy Incubation Centre of Atrtificial
Intelligence

Use of Al Compute Centre, CRYSTAL for the development, training
and testing of advanced Al models.

Indigenisation of Main Propulsion system to fill critical capability gap
in self reliance

Induction of stitched ship as Indian Naval Sailing Vessel
"Kaundinya’ by Navy

Steps taken for empowerment of Women in Navy

Increase indegenious contents in shipbuilding

(xiv) Navy's capability development under the Atmanirbhar Bharat

(xv)

initiatives
Budget allocation of Rs. 1,07,549.57 crore for FY 2026-27

Thereafter, the Membes raised clarifications on the issues related to
budgetary allocations to which the representatives of the Ministry responded.

(The officials of Navy then withdrew)

13. Thereafter, a Power Point Presentation on the working of Indian Coast
Guard was made. This was followed by discussion on following points:
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(i)

Deployment of donier aircrafts, interceptor boats, hovecraft and
helicopters for close coast surveillance;

(i) Workforce of the Indian Coast Guard
(iii) More allocation in BE 2026-27 as compared to RE 2025-26;

(iv)Emerged as the fourth largest Coast Guard in the world

(v) Commemorate the year as Swarnim Jayanti year

(vi) Protection of lives in the ocean

(vii) Reasons for less expenditure of allocated budget of previous

year

(viii) Import of equipment for Coast Guard

Thereafter, the Membes raised clarifications on the issues related to

budgetary allocations to which the representatives of the Ministry responded.

14.

points:

(The officials of Indian Coast Guard then withdrew)

Subsequently, a Power Point Presentation on the working of Defence
Estates Organisation was made. This was followed by discussion on following

(i)
(ii)

(iii)

(iv)
(V)

(vi)
(vii)

Allocation in BE in FY 2026-27;

Duties of cantonment Board i.e. sanitation, drains and sewerage,
water supply, primary education, health, roads, street lights and
survey, etc.;

Duties of cantonment Board i.e. sanitation, drains and sewerage,
water supply, primary and secondary education, hospitals and
dispensaries, roads, street lights and regulation of building
construction, etc.;

Environment and waste management works;
Provision of eChhawani-Digital portal for online municipal services;
Grants-in-aid to the Contonment Board

status of hospitals, dispensaries, AYUSH Centres, etc.

(viii) Advanced health care infrastructure of Cantonment General

(ix)
(x)
(xi)

hospitals
Integration of PM GatiShakti Portal with Defence Estates Mapping
Successfully implementation of Bhoomi Raksha Portal

Integration of Lease Renewal/extension Module of eChhawani with
Real Time Record Management

(xii) Telemedicine Services across all Cantonment General Hospitals and

dispensaries

(xiii) Policy issue about monetization of land
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(xiv) Policy relating to leases of land

(xv) Litigations related to disputed land

(xvi) Issues relating to transfer of land remined unutilized by Armed Forces
(

xvii) Proposal from the State Government for provision of Defence Land;

Thereafter, the Membes raised clarifications on the issues related to
budgetary allocations to which the representatives of the Ministry responded.

(The representatives of Directorate General Defence Estates then withdrew)

15. Thereafter, a Power Point presentation on Border Roads Organization was
made. The deliberations were held on the subject on following points:

(i) Budgetary allocations and Role of BRO in building roads in the
challenging terrains and operational area

(i) Details on ongoing projects of BRO

(iii) Construction of road projects in Indo-Myanmar border, Chhatisgarh
Naxalite are Bhutan

(iv) Rendering support by BRO in northern theatres and western
theatres

(v) Absorbation the concept of EPC contract

(vi) Construction of primarily roads, bridges, tunnels, airfields and
marine structure by BRO

(vii) Challenges like geography challenges, snow, rainfall, land slides,
etc. faced by BRO

(viii) Construction of highest road on the Umling La Pass

(ix) Allotment of grants to BRO for the FY i.e. Rs. 5994.13 crore which is
4 percent jump than previous allotment

(x) Plan to built roads in Indo-China border

(xi) Need for environment concerns to meet the complexities

(xii) Issues relating to construction of pending roads in Ladakh,
khardung La tunnel, Kargil Batalik road, Pahalgam Kishtwar road,
etc. ;

(xii) Deployment of local labourers to raise employment

(xiii) Construction cost in making per kilometer road by BRO

(xiv) Efforts for transferring of technologies and best practices with State
Governments and other Central agencies
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Thereafter, the Membes raised clarifications on the issues related to
budgetary allocations to which the representatives of the Ministry responded.

(The representatives of Border Roads Organization then
withdrew)

16. After a brief introdcution, a Power Point presentation on DGAFMS was
made. The deliberations were held on the subject on following points:

(i)

(ii)

(iif)
(iv)

(iv)

(v)
(vi)

Budgetary allocation and details regarding organizational structure
of DGAFMS

Mission of DGAFMS in delivery comprehensive medical care of the
highest standard during operations as well as peacetime

Mandate of the DGAFMS

spread of the AFMS to the Army, Navy, Air Force, Coastguards,
DRDO, Assam Rifles, NCC and Border Roads

Healthcare establishments i.e. hospitals, sick bays and station
medicare centres of DGAFMS

Echelon based medical care in AFMS

Tele-consultation from ships and submarines as well as ambulances

Thereafter, the Membes raised clarifications on the issues related to
budgetary allocations to which the representatives of the Ministry responded.

17.

(The representatives of DGAFMS then withdrew)

The representative of the NCC Department gave an overview of the

organization with the help of a Power Point Presentation which was followed by
deliberations on the following issues/topics:

(i)

(i)
(iif)
(iv)

(v)

(vi)

(vii)
(viii)

Budgetary allocation and overview of NCC

Institutional training with primary focus on creating discipline and
responsible citizen by NCC

Annual training camps

Organizing various camps i.e. Ek Bharat Shrestha Bharat, All India
Thal Sainik Camp, India Vayu Sainik Camp, Advance Leadership
Camp, Republic Day Camp

attachment of cadets to Army, Navy, Air Force units

Training syllabus covering subjects i.e. National integration, social
awareness, hygiene, disaster management

weapon training and drill

new initiatives i.e. drone training and cyber training
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(ix) skilled monthly start-up camps to inculcate a spirit of
entrepreneurship and orientation and to promote new ideas

(x) Adventure camps

(xi) trekking camps, mountaineering, and microlight flying

Thereafter, the Membes raised clarifications on the issues related to
budgetary allocations to which the representatives of the Ministry responded.

18. The Chairperson thanked the representatives of the Ministry of Defence for
extensive discussion on the Demands for Grants and for responding to the
queries of the Members. The Chairperson also requested the representatives to
furnish information (which was not readily available) to the Secretariat
expeditiously.

19. A copy of verbatim record of the proceedings has been kept on record.

The Committee then adjourned.
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Shri Siddhartha Singh Longjam

Shri Eddie Lalrinliana Khawlhring
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Designation

Secretary (DP)
FADS

AS(DP)
JS(Aero)

CMD HAL
CMD BEL
CMD BDL
CMD BEML Ltd.
MIDHANI
CMD, MDL
CMD, GRSE
CMD GSL
CMD, HSL
DDG

JS(NS)
JS(DIP)

Addl. FA & JS
AS & FA(Acq)

Addl. FA & JS



20.

21.

22.

10

11

12

13

14

15

16
17

Shri Sanjay Kumar
Shri Amitabh Ranjan Sinha

Ms. Meera Mohanty

New DPSUs

Shri Sanjeev Kumar
Shri Raj Kumar Arora
Shri Dinesh Mahor
Dr. Garima Bhagat

Smt. Ishita Ganguli Tripathy

Shri Shrish Kumar

Ms. Sunita Mansukhani

Shri Rakesh Kumar Tiwari
Shri Sanjay Hazari

Shri Sanjay Dwivedi

Shri Umesh Singh

Dr. Sunil Date

Shri M. C. Balasubramaniam

Shri Vijay Kumar lyer

Shri Tushar Tripathi

Shri Manoj Kumar Singh
Shri Neeraj Agrawal

3. DGQA & DGAQA
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Addl. FA & JS
Addl. FA & JS

JS(P&C)

Secretary (DP)

FADS

AS(DP)

Joint Secretary (Land Systems)

Addl. FA & JS

Addl. DGO (C&S)

DDG(Budget)
Sr. DDG (NDCD)
CMD MIL

CMD AVANI
CMD AWEIL
CMD TCL

CMD GIL

CMD YIL

CMD IOL

DDG(NDCE-I)
DDG & OSD(DOMW)



Shri Sanjeev Kumar

Shri Raj Kumar Arora

2
3 Shri Dinesh Mahor
4 Dr. Garima Bhagat
5 Ms. Manisha Chandra
6 Smt. Ishita Ganguli Tripathy
Shri N Manoharan
7
Smt. Neena Mishra
8
Brig S J Varughese
9
Shri Nagaraja RB
10.
Shri C Ramesh
11.
4, DRDO

Dr. Samir Venkatpati Kamat

Shri Raj Kumar Arora

2 Smt. Ishita Ganguli Tripathy
4 Shri Lal Chand Mangal

Dr (Ms) Chandrika Kaushik
6 Dr. Mayank Dwivedi

7 K,Dr. Ravindra Singh
Sh. Vipin Kumar Kaushik

Dr. Sumit Goswami

10 Dr. Maiya Din

5. Ex-Servicemen Welfare
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Secretary (DP)

FADS

AS(DP)

Joint Secretary (Land Systems)
JS(Aero)

Addl. FA & JS

DG, DGQA

PD(Budget)

Offg ADG QA(PP&T)

Director General, DGAQA

Addl. Director General, DGAQA

Secretary (DDR&D) & Chairman
DRDO

FADS
Addl. FA & JS

DS & DG(TM)
DS & DG (PC &Sl)
0S & DG(HR)

0OS & DG(R&M)
OS & Director, DRPPI

Sc ‘G’ & Director, P&C
Sc ‘G’ & Director, DFMM



Ms. Sukriti Likhi

Secretary (ESW)

1

2 Shri Raj Kumar Arora FADS

3 Air Marshal Manoj Kumar Mehra ACAS(Accounts & AV)
4 Lt Gen VPS Kaushik Adjutant General

5 Lt Gen Ulhas Kirpekar DGFP

6 Shri Vishvajit Sahay CGDA

. Shri Kanwaldeep Singh PCDA(Pension)

8 Shri Ajay Kumar Jt. Secretary, ESW
9 Smt. Ishita Ganguli Tripathy Addl. FA & JS

10 Maj Gen TS Bains ADGFP

11 Rear Admiral Aditya Hara ACOP (AC)

12 Maj Gen SBK Singh DG(R)

13 Maj Gen Anil Chandel MD, ECHS

14 Smt. Molly Sengupta Jt. CGDA(Pension)

15 Brig DS Basera Secretary, KSB

2. At the outset, the Chairperson welcomed the representatives of Ministry of
Defence to the Sitting of the Committee convened to deliberate upon Defence
Public Sector Undertakings (DPSUs), Directorate of Ordnance(Coordination and
Services)-New DPSUs, Directorate General of Quality Assurance (DGQA),
Directorate General of Aeronautical Quality Assurance (DGAQA), in connection
with examination of Demands for Grants of the Ministry of Defence for the year
2026-27.

3 Later, drawing attention to Direction 55(1) of the Direction by the Speaker,
Lok Sabha to treat the deliberations of the sittings as ‘confidential’, he requested
the representatives of the Ministry to give an overview of the subject after
introducing themselves.

4. After formal introduction, the Secretary, Defence Production initiated the
discussion by highlighting the works of the department which includes production
and promotion of defence equipments in country, attracting more companies
including DPSUs and private sector companies towards defence sector to create
an adequate supply chain, encouraging export of defence products and briefly
highlighted various steps taken towards indigenization and self reliance.
Thereafter, the secretary sought permission from the Committee to present a
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detailed presentation through PPT by the Joint Secretary of the Department. The
highlights of the presentation given by the Joint Secretary are as under:

(i) mandate of the department is to achieve self reliance in design, development
and production of defence equipment, to promote indigenization, to promote
export, to improve R&D, promote innovations, to increase public & private sector
participation including MSMEs & Startups and to improve investments including
FDI.

(ii) Self Reliance/ Indigenisation Initatives through Make Pocedures( Make-I/Il/III)
to promote indigenous design, development and manufacturing, SRIJAN portal to
bring private industry into indigensiation drive, notification of &5 Positive
Indigenisation List, Launch of Innovation for Defence Excellence (iDEX) to foster
innovation and technology development by engaging MSMEs and Startups etc.

(iii) Initiatives taken for Export promotion- Streamlining of SOP for ease of
business, setting up of Defence Export Promotion Wing, export to almost 100
nations, promotion of Brand India scheme through Defence Attaches and Export
value of Rs. 27085 achieved till 31.01.2026.

(iv) Defence manufacturing licensing have been streamlined resulting in drastiv
reduction in processing time from 8 weeks to 4 weeks. 824 industrial licences
issued so far.

(v) Other major reforms — Defence testing portal, launch of Digital Database of
Inidan Defence Companies, R&D roadmap for DPSUs for next 5yrs., setting up
strategic mental bank of critical materials.

(vi)Major achievements- Defence production of more than 1 lakh crore and export
of Rs 27,000 crore crossed till 31.12.2025, 15,500 plus items indeginised.

5. Thereafter, a Power Point Presentation was made by the CMDs of all nine
Defence Public Sector Undertakings (DPSUs) viz. Hindustan Aeronautics Limited,
Bharat Electronics Limited, Bharat Dynamics Limited, BEML Limited, Mishra
Dhatu Nigam Limited, Mazagon Dock Shipbuilders Limited, Garden Reach
Shipbuilders and Engineers Limited, Goa Shipyard Limited, and Hindustan
Shipyard Limited. Focus of their presentation was on overview, financial
performances, major achievements, major projects/orders ongoing/completed,
R&D and Exports. This was followed by detailed deliberations on the following
issues:

(i) Time bound delivery of critical projects.
(ii) Order Book position.
(iii) Use of Al in defect detection in manufacturing line.

(iv) increasing share of export by DPSUs in India’s export.
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6.

(v) allocation for R&D.
(vi) CSR Spending by DPSUs.
(vii) Impact of accidents on orders.

(viii) reserve of rare materials which are useful for defence equipment and
production.

(ix) increasing production of naval fleets and submarines.
(x) Profitability of DPSUs.
(xi) Focus on Indigenisation and self reliance.

(xii) Structured coordination between DPSUs and Private sector on
defence as well as civilian production to make India a global manufacturing
hub.

(xiii) periodic technical assessment and adaptive allocation.

(The representatives of the DPSUs then withdrew and representative of
Directorate of Ordnance(Coordination and Services) came in.)

After introduction of the representative of Directorate of Ordnance (Cord.

& Serv.), a brief overview regarding seven new DPSUs was presented by the
Joint Secretary. Then CMDs of all new DPSUs made a Power Point Presentation
before the Committee highlighting their financial position including revenue and
order books. This was followed by detailed deliberations on the following issues:

7.

(i) CAPEX support to new DPSUs.

(ii) Overlapping of products produced by new DPSUs.

(iii) Export by new DPSUs.

(iv) Source of raw materials.

(v) manufacturing of anti land mine vehichles.

(vi) Indigenisation.

(vii) Expenditure on R&D.

(viii) Issue of Merger and difficulties faced by employees.

(The witnesses then withdrew and representatives Directorate

General of Quality Assurance (DGQA) & Directorate General of
Aeronautical Quality Assurance ( DGAQA came in.)

The Director Generals of DGQA and DGAQA gave an overview of their

respective organizations with the help of a Power Point Presentation highlighting
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the role and functions of both the organizations along with budgetary allocation
made and the funds utilized which was followed by deliberations on the following
issues/topics:

(i) Extent of role of DGAQA.

(i) Underlying issues behind the crash of legacy aircrafts and trainers
aircrafts.

(iif) Operational clearance for indigenous platforms like Tejas and LCH.

(iv) Nature of quality assurance in foreign collaboration projects.

(The witnesses then withdrew and representatives of Ministry and
Defence Research and Development Organisaiton (DRDO) came in
after the lunch break)

8. The Chairperson welcomed the representatives of Ministry of Defence to the
Sitting of the Committee convened to deliberate upon Defence Research and
Development Organisation (DRDO), Defence Pension, Welfare of Ex-
Servicemen, Ex-servicemen Contributory Health Scheme (ECHS) in connection
with examination of Demands for Grants of the Ministry of Defence for the year
2026-27.

9. Later, drawing attention to Direction 55(1) of the Direction by the Speaker,
Lok Sabha to treat the deliberations of the sittings as ‘confidential’, he requested
the representatives of the Ministry to give an overview of the subject after
introducing themselves.

10. The representatives of the Department of Defence R&D gave an overview
of the the organization with the help of a Power Point Presentation highlighting
their financial overview comprising of budgetary allocation and expenditures,
which was followed by deliberations on the following issues/topics:

(i) Role of DRDO in changing scenario.

(i) Retention of scientists in light of salary of their counterparts in private
sector.

(i) Commercialization of cutting-edge innovation and research for
obtaining financial self sufficiency.

(iv) Development of ICBM.

(v) Increasing budgetary support up to 10% of defence budget and
optimum utilization of sanctioned allocations.

(vi) Partnership with academia, startups and industries.

(v) Support to agriculture and allied sectors through research.
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(vi) Timely completion of R&D projects.

vii) Conceptualisations of emerging/invisibile/ unforeseen technologies.

11.  After concluding discussion on Department of Defence R&D,
representatives of Department of Ex-Servicemen Welfare (Defence Pension,
Welfare of Ex-Servicemen & Ex-Servicemen Contributory Health Scheme (ECHS)
gave an overview of the organization with the help of Power Point presentation
highlighting administrative and financial matters relating to Armed Forces
Veterans (Ex- Servicement) including pensioners, Armed Forced Veterans (Ex-
Servicemen) Contributory Health Scheme (ECHS) and Matters relating to
Directorate General of Resttlements. This was followed by detailed deliberations
on the following issues/topics:

(i) Clearance of Pending bills of empanelled hospitals.

(i) Shortfall of medical specialists in polyclinics.

(iii) Cleanrance of OROP dues.

(iv)Reconsideration of issues relating to bringing Disability Pension in under
Income Tax.

(v) Relaxation of age limit for Ex- Servicemen for UPSC exams.

(vi)Reservation for Children of Ex-Servicemen in education.

(vii)  Employment of Ex Servicemen.

(viii)  Setting up of ECHS facilities in Kargil districts.

(ix) Upgradation of Polyclinics.

(x) Reform in referral system for ECHS beneficiaries.

(xi)Mobile Polyclinics.

(xii)  Increasing allocation for serious disease/ cancer/ dialysis grants.

(xiii)  Ensuring benefits of rightful claims of veterans.

12. The Chairperson, then, thanked the representatives of the Ministry of Defence
for extensive discussion on the Demands for Grants and for responding to the
queries of the Members. The Chairperson also requested the representatives to
furnish information to the Secretariat expeditiously.

13. A copy of verbatim record of the proceedings has been kept on record.

The Committee then adjourned.
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2. At the outset, the Chairperson welcomed the Members of the Committee
and informed them about the agenda for the Sitting. The Committee then took up

for consideration the following draft Reports:-

(i) Demands for Grants of the Ministry of Defence for the year 2026-27 on
‘General Defence Budget, Border Roads Organisation, Indian Coast
Guard, Defence Estates Organisation, Welfare of Ex-Servicemen and
Defence Research and Development Organisation (Demand Nos. 19, 20
and 21)’;

(i) Demands for Grants of the Ministry of Defence for the year 2026-27 on
‘Army, Air Force, Navy, Joint Staff, Ex-Servicemen Contributory Health
Scheme and Director General of Armed Forces Medical Services
(Demand Nos. 20 and 21)’;

(iii) Demands for Grants of the Ministry of Defence for the year 2026-27 on
‘Capital Outlay on Defence Services, Defence Planning, Procurement
Policy and Defence Pensions (Demand Nos. 21 and 22)’;

(iv) Demands for Grants of the Ministry of Defence for the year 2026-27 on
‘Defence Public Sector Undertakings, Directorate of Ordnance
(Coordination and Services—New DPSUs), Directorate General of Quality
Assurance, Directorate General of Aeronautical Quality Assurance and
National Cadet Corps (Demand Nos. 20 and 21)’; and

(v) Draft Report on the subject ‘Review of Sainik Schools, Rashtriya Indian
Military College (RIMC) and Rashtriya Military Schools’.

3. After some deliberations, the Committee adopted the above reports without

any modifications.

4. The Committee, then, authorized the Chairperson to finalise the above
draft Reports and present the same to both the Houses of Parliament on a date

convenient to him.

5. ****Does not pertain to the report™***

The Committee then adjourned.

*kkkkkkk
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